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IN THE MATTER OF:
ABHISHT KUSUM GUPTA
...APPLICANT(s)
VERSUS
STATE OF U.P. & ORS.
= .
...RESPONDENT(s)
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o

C.P. MISRAY
& ADR-’.&'NQ%A}% IDAVIT OF CHIEF SECRETARY, STATE OF UTTAR
H LUCK';N I .
O \rean. 0,500 JPHADESH IN COMPLIANCE OF ORDER DATED 24.01.2025

[ Deepak Kumar, aged about 59 years, S/o Shri Gauri Shankar Singh,

posted as Chief Secretary, State of U.P, do hereby solemnly affirm and

state as under:

1. That I am fully conversant with the facts of the case and [ am
!LO i\JM competent and authorized to swear the present Affidavit.
C.PIMISRA

pollution of river Hindon by the discharge of industrial effluents

\
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and untreated sewage and the failure of the authorities to prevent

the pollution therein.

3. That this Hon'ble Tribunal directed the Deponent to file an
affidavit addressing the observations made by the Hon’ble
Tribunal vide order dated 24.01.2025, the operative portion
whereof is reproduced herein below:
“...5. Learned Counsel for the State of UP submits that now
a fresh affidavit of Chief Secretary, State of UP will be filed
keeping in view the observations made above and also
disclosing the time bound schedule for completing the
action in pursuance to the action plan submitted by the
CPCB. He submits that this affidavit will be filed within six
weeks. He has submitted that for implementation of the
action plan, prepared by the CPCB, Chief Secretary has
already issued instructions to the concerned authorities on

06.11.2023.

P M :

C.P. 1] *JSA A 6. Learned Counsel for CPCB also submits that though the
ADV. & NOTARY ’

10 LUCKNGW ULP. INDIA
REGN, NO, 20014 STPs have been constructed, there is an issue relating to

LXPIRY DATE-15-3-2030

household connectivity with the STPs and unless the same is

done, the capacity of the STP cannot be utilized to the

L
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Jullest and the discharge of untreated sewage fto the water
channels will continue.
7. The Chief Secretary of State of U.P. will also respond to

the above observations of the CPCB..."

COLLECTION AND PROCESSING OF THE C&D WASTE:

4. That it is submitted that, in Noida, the Noida Authority is lifting
and processing C&D waste from various sectors in alignment with
the Construction and Demolition Waste Management Rules, 2016.

i. Sector 72: A total of 18,91,530 kg of C&D waste has
been lifted and claimed, with 80 trips made to the

designated collection centre. The collected C&D waste is

.ﬂ:*"* e
f/ S ¥ being treated at Sector 80 C&D Plant wherein the Plant
._-: (t If I, f”"-" H:, F i o ‘i-.‘-.
’; Mw b SOTARY | capacity is of 400 TPD.

’ﬁa UCKNOW 1L,
a f‘

Sector 64: A total of 19,19,160 kg of C&D waste has
been lifted and claimed, with 90 trips recorded. The
collected C&D waste is being treated at Sector 80 C&D

Plant wherein the Plant capacity is of 400 TPD.

el copy of the logs of transportation is annexed herewith and

i

marked as ANNEXURE-I1.
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5. That furthermore, Noida Authority's initiative in adopting wet
processing technology using STP water and producing value-
added products such as paver blocks, interlocking tiles and
manufactured sand. The operational capacity of the Sector-80
processing plant is 400 TPD and the average daily processing
rate of 384 TPD over the last six months reflect a strong
commitment to sustainable waste management and also three
complaints related to C&D waste lifting were raised through
the Noida One App during the period from April 2025 to date.
All three complaints were resolved within the defined Service

Level Agreement (SLA), reflecting the Authority's

FROTARN
/ ,/’-”:::“\"

e AT

responsiveness and commitment to timely grievance redressal.

x n;)f ; Wi Mﬁ"ﬂ g ' he copy of the report of Noida Authority is annexed and marked
i Ny ra i
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Fhat mawny res i "

STPs AND HOUSEHOLD CONNECTIONS

. That it is also significant to mention here that as per the latest
information provided by the Uttar Pradesh Jal Nigam (Urban),

GoUP, total sewage generation in Hindon river basin is 943.63

MLD. For the treatment of sewage, 20 STPs with a total treatment

capacity of 953.5 MLD are installed out of which currently

b
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utilized capacity is 658.2 MLD. Hence, to bridge the gap of

285.43 MLD, 07 STPs of total capacity of 283 MLD are

proposed and also works related to laying of sewer-line and

household connections are in progress. After completion of

", March, 2027.

given below:

Sewage Generation, Gap and Proposed Action

projects, total capacity of 1236.5 MLD will be available by

brief of Sewage Generation, Gap and Proposed Actions are

P ThoAT M
o & MITVEA B

STP Installed
Sewage — G STP Under
District Generation Installed | Utilized ), Construction/ Timeline
(MLD) Number | Capacity | Capacity | (MLD) |5, Tendering
(MLD) | (MLD)
1. Saharanpur
STP
Saharanpur 137.89 01 38 38 99.89 (135 MLD) March 2027
2. Deoband STP
(20 MLD)
STP will be made
operational by
Ghaziabad 480 10 531.5 381 99 STP: 68 MLD December, 2025
(excluding  trial
rumn)
Baghpat 0.10 0 0 - 0.10 - -
Meerut 10 0 0 - 10 - -
Shamli STP
(40 MLD)
Babri STP
(05 MLD)
Shamli 33.50 0 0 - 33.50 Banat STP 13.04.2026
(05 MLD)
Thana Bhawan
STP
~ (10 MLD)
Ceastam: Bupddh 171 05 287 149 2 : 3
Nagar
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STP Instalied
Sewage STP Under
District Generation Installed | Utilized Gap Construction/ Timeline
(MLD) | Number | Capacity | Capacity | (MDY 4o rendering
_- (MLD) | (MLD)
111.14
including
Muzaffarnagar | 34.45 MLD 04 97 90.2 20.94 - -
industrial
discharge
- - 07 STP
Total 943.63 20 953.5 658.2 285.43 j (283 MLD) -

7. That, as per the information furnished by the Uttar Pradesh
Pollution Control Board (UPPCB), the quality of the treated
sewage effluent discharged from the STPs is being regularly
monitored by the UPPCB.

A copy of the analysis report for the month of July, 2025 is
annexed herewith and marked as ANNEXURE- 3

# 48, That it is stated that works related to laying of sewer-line and
household connections are still in progress, therefore the full

designed capacity of STPs have not been fully utilized. Moreover,

after establishment of household connections, the discharge
reaching to STPs would be minimized as presently it is mixed
with storm water/ grey water in the drains.

The current status of laying of sewer line and household

connections under various schemes are given below:

b
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_Nagar Nigam/ Total Number of Future Plan and Details of Project Progress Status
Nagar Palika Length of | Households
Sewer already
Line connected
already
laid
(km)
Ghaziabad 2,338 3,46,460 Ghaziabad Sewerage Scheme (Karheda | Current physical
Nagar Nigam Zone) under AMRUT 2.0 progress of the
Cost of Project: 546.94 cr. project is 50% and
Proposed Works: is scheduled to be
1. STP:68 MLD completed by
2. Sewer Network- 145 km 08.06.2026
3. Sewer House Connection: 67,669
4. IPS: 05 Nos. (101.95 MLD)
5. MPS: 01 No.(72.17 MLD)
6. Sewer Network with House
connections — 135 km
Nagar  Palika - - Clean Water Action Plan (CWAP) for -
Parishad Loni 100% sewerage coverage in Nagar Palika
Parishad, Loni has been submitted to
/ ” control untreated domestic sewerage into
o Yamuna river through Indirapuri &
. /_ Banthla drain by Sahadra Drain.
' e, | Works proposed in the CWAP:
o 1. STP-136 MLD
O 2. Sewer Network-970 km
1.'--"' 3. House Connections- 1,11,339
W
"*-‘.‘.:.:;;\
N
''''''''' Nigam 754 96,619 1&D of Drains and STP Works in Meerut | Current  physical
Meerut City progress of the
Cost of Project: 690.71 cr. project is 25% and
Proposed Works: is scheduled to be
1. STP:220 MLD completed by
2. [&D works: 02 Nos. 10.02.2027
3. Effluent Line and Channel: 6345
m
Nagar Nigam 244.42 41,569 - -
Saharanpur
Nagar  Palika 65 7,700 - -
Parishad
Muzaffarnagar
Nagar  Palika - - - -
arishad
~Shamli
) Total 3,401.42 4,92,348

]
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ACTIONS TAKEN AGAINST NON-COMPLYING INDUSTRIAL

UNITS

9. That it is submitted here that, as per the information provided by
Uttar Pradesh Pollution Control Board, there are total 391
industries identified in Hindon river basin. Out of 391 industries,
21 units are dismantled. Out of rest 370 units, 84 units are
either Non-Operational or Closed (Self Closed or Closed by
Board) including 26 Closure Orders issued by UPPCB. Within
remaining 286 operational units, 273 units are complying and
13 units have been found non-complying against which Show
Cause Notices have been issued. Further, it is stated that,
Environmental Compensation (EC) of Rs. 166.71lakhs has
been imposed against 53 defaulter units out of which Rs.
97.191akhs have been recovered. It is also submitted that,
prosecutions have been instituted against 77 defaulting units in
Ghaziabad, Muzaffarnagar, Saharanpur and Meerut District

and also against ULBs and other concerned authorities.
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IMPLEMENTATION/ COMPLIANCE TO THE ACTION PLAN

GIVEN BY THE CPCB

10.That it is humbly submitted that the Action Plan of Central
Pollution Control Board (CPCB) also identifies that the solid
waste is Chokiﬁg various drains falling in the river Hindon and its
tributaries and recommends immediate actions to clear it. It is
submitted that, the Urban Local Bodies have informed that
the identified drains are being cleaned periodically and on
quarterly basis by removing the solid waste in their respective
jurisdictions. The Solid waste collected during the cleaning is
being lifted and transferred to the Solid Waste Processing

Plants/ Dumpsites.

/gOTAﬁ:-.-

‘ i+
-h_-.- oy, ¥,
‘I:.,.xn

The photographs of the cleaning being carried out is annexed
[ (CP MIsR) *
. ADY. 3 o Ry

.-{:‘_\ j:l I 1 f"mq":“ﬁ; U ST

erewith and marked as ANNEXURE- 4

Nt /.éty . . .
"““1*-“"?'“ "f;‘;};» 11.That it is submitted that Uttar Pradesh Pollution Control Board

.

(UPPCB) regularly monitors the water quality of the Hindon River
and its tributaries, including the River Kali (West) and Krishni.

Samples are collected during routine inspections by the UPPCB

and sent to an accredited laboratory for analysis.

A

11
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The latest test reports are been collectively annexed and marked as

ANNEXURE- 5.

12.That it is also worthwhile to submit here that the Irrigation and
Water Resources Department has informed that the Environmental
flow in the Hindon River may not be possible as it is not a
perennial river. However, the flow of Hindon River may be
restored through a long term strategy of rejuvenation of water
bodies along it and extensive plantation in the catchment of the

river.

13.That the plantation drive has been extensively carried out in
'\,-,,T the areas within 5 kilometres of the Hindon River from 2021-
'?"lfi!
e

.'"""u., '2022 to 2025-2026. As per the information received from the

o J,'u“ R
: (/ Ve TAR Forest Department, 11,40,913 saplings have been planted
LUCK}‘{QW Ui ; E
\HLGN D204 4
3 _

\

-_during the period mentioned above within 5 kilometres and

10,75,693 saplings have been survived with a Survival rate of

94.28%. The species which are planted are Sheesham, Arjun,
7\% W(ilamun, Bamboo, Chilbil, Sagon, Kanji, Pilkhan etc.
N

A true copy of details of plantation mentioned above is annexed

ExP) lev Sai2- 209t " and marked as ANNEXURE- 6.

“09 /A‘/

12
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14.That for action on various points mentioned in action plan
prepared by Central Pollution Control Board (CPCB) titled
"Pollution Source Mapping of River Hindon and its Tributaries
and Restoration Plan for Polluted Stretches", directions have been
issued to concerned District Magistrate/ Chairman, District
Environment Committee (DEC) of Saharanpur, Muzaffarnagar,
Shamli, Meerut, Baghpat, Gautam Buddh Nagar and Ghaziabad
districts for its implementation vide letters dated 24.10.2024.

The copies of letter dated 24.10.2024 are annexed and marked as

ANNEXURE-7

fﬁbv ‘”# f'h

."J"::f}--_ ‘_. \.u{,gH {‘w.r\ CHMY 4 "
SN\ P
ﬁw”?'pyf:i
St S
5 % ‘?/r] 16.That the Deponent assures this Hon’ble Tribunal that the
HO Liew effective implementation of the Action Plan shall be subject to

LAY LAl

EXPIRY DATE.15 - . . I . .
DATE-i5- 32030 periodic review by the Field Monitoring Committees chaired

h

13
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by the respective District Magistrates, and the same shall also

be overseen and reviewed by the Deponent from time to time.

17.Hence, the present affidavit is being filed for the kind

consideration and perusal of this Hon’ble Tribunal.

18.1 state that everything stated above has been stated by me in my
official capacity on and derived from the official records and I

state that nothing material has been concealed therefrom.

h

DEPONENT

/ VERIFICATION- -
Oy T ARY i

Verified at [ ,gg Li E on this @Z}‘\da}, of Ll 202,

that the contents of the above affidavit from paragraphs 1 to 19 are

believed to be true and correct to the best of my knowledge and belief.

No part of it is false and nothing material has been concealed therefrom.

DEPONENT

. o R Identity the
HGLuUhsOW U P INDIA who hast

L")
l-" {: {_ HYITS 417 .") ‘}'[’ ‘:!5

JIRY DATE-15-3-2030
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ANNEXURE- 1

NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

CONSTRUCTION AND DEMOLITION WASTE REPORT

COLLECTION AND PROCESSING OF THE Construction & Demolition Waste (C&D):

that, in Noida, the Noida Authority is lifting and processing C&D waste from

5. That it is submitted
ste Management Rules, 2016.

various sectors in alignment with the Construction and Demolition Wa
i. Sector 72: A total of 18,91,530 kg of C&D waste has been lifted with total 80 trips and
transported to sector 80 C&D waste processing plant. The collected C&D waste is being treated
at Sec 80 C&D Plant wherein the plant capacity is of 400 TPD. The collected C&D waste is
processed and recycled to obtain byproducts such as interlocking tiles, paver blocks and

manufactured sand etc

ii. Sector 64: A total of 19,19,160 kg of C&D waste has been lifted with 90 trips and transported
to sector 80 C&D waste processing plant. The collected C&D waste is being treated at Sec 80
C&D Plant wherein the plant capacity of 400 TPD. The collected C&D waste is processed and
recycled to obtain byproducts such as interlocking tiles, paver blocks and manufactured sand

etc.

iii. Sector 25: The collection centre was demolished following complaints from nearby
residents and has been shifted to Sectors 72 and 64. Construction and demolition (C&D) waste
from Sector 25 has been collected and transported to the facilities at Sectors 72 and 64. The
collected C&D waste is processed and recycled to obtain byproducts such as interlocking tiles,

paver blocks and manufactured sand etc.

A copy of the logs of transportation is annexed herewith and marked as ANNEXURE

6. That, furthermore, Noida Authority's initiative in adopting wet processing technology using STP
water and producing value added products such as paver blocks, interlocking tiles and
manufactured sand. The operational capacity of the Sector-80 Construction and Demolition waste
processing plant is 400 TPD and the average daily processing rate of 384 TPD over the last six months
reflect a strong commitment to sustainable waste management and three complaints related to C&D
waste lifting were raised through the Noida One App during the period from April 2025 to date. All
three complaints were resolved within the defined Service Level Agreement (SLA), reflecting the
Authority's responsiveness and commitment to timely grievance redressal. The copy of the report of

Noida Authority is agnexed and marked as ANNEXURE

NS \ T

R Ay
(Assistant Project Engineer) (Project Engineer)
Public Health-II 7 Public Health-1|
Noida Sec-94 Noida Sec-94 3
AR
Ay
VT Wy :ngr
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Log Book record of Collection centre at Sector 64, Noida

Vehicleno Transporter DateIN TimelIN Gross Weight Tare Weight NetWT Date OUT Time OUT

UP 14HT 9964 VISHAL Apr14 2025 10:34:24 36,720.00 11,660.00 25,060 Apr 14 2025 11:37:42
UP 50 CT3330 VISHAL Apr14 2025 11:07:36 37,120.00 11,590.00 25,530 Apr 14 2025 12:49:36
UP 16FT 8901 VISHAL Apr 14 2025 11:54:47 37,840.00 11,740.00 26,100 Apr 14 2025 14:23:58
UP 14HT 9964 VISHAL Apr14 2025 12:57:12 36,200.00 11,630.00 24,570 Apr 14 2025 15:05:11
UP 50 CT3330 VISHAL Apr14 2025 14:34:54 38,750.00 11,630.00 27,120 Apr 14 2025 15:48:24
UP 16FT 8901 VISHAL Apr14 2025 15:30:43 38,820.00 11,740.00 27,080 Apr 14 2025 15:59:30
UP 14HT 9964 VISHAL Apr14 2025 16:27:07 38,430.00 11,650.00 26,780 Apr 14 2025 16:52:10
UP 50 CT3330 VISHAL Apr14 2025 17:00:22 37,240.00 11,650.00 25,590 Apr 14 2025 17:24:33
UP 16FT 8901 VISHAL Apr14 2025 17:09:38 37,130.00 11,770.00 25,360 Apr 14 2025 17:57:30
UP 16FT 8901 VISHAL Apr16 2025 09:47:01 35,820.00 11,800.00 24,020 Apr 16 2025 10:32:39
UP 50 CT3330 VISHAL Apr16 2025 10:19:00 38,820.00 11,910.00 26,910 Apr 16 2025 11:03:40
UP 14HT 9964 VISHAL Apr162025 11:33:40 37,580.00 11,660.00 25,920 Apr 16 2025 12:01:41
UP 16FT 8901 VISHAL Apr 162025 11:49:45 37,910.00 11,800.00 26,110 Apr 16 2025 12:18:11
UP 50 CT3330 VISHAL Apr16 2025 12:25:21 37,710.00 11,950.00 25,760 Apr 16 2025 12:44:14
UP 16HT 7626 D B SINGH Apr18 2025 10:20:50 37,800.00 13,200.00 24,600 Apr 18 2025 11:06:00
UP 16ET 7459 D B SINGH Apr182025 10:27:32 35,630.00 11,560.00 24,070 Apr 18 2025 12:00:53
UP 16HT 7625 D B SINGH Apr182025 11:31:28 36,840.00 12,250.00 24,590 Apr 18 2025 14:26:25
UP 16HT 7626 D B SINGH Apr182025 12:19:22 36,210.00 13,220.00 22,990 Apr 18 2025 14:44:50
UP 16FT 8901 VISHAL Apr 182025 12:34:07 36,520.00 11,760.00 24,760 Apr 18 2025 15:06:36
UP 50 CT3330 VISHAL Apr182025 14:20:41 35,020.00 11,370.00 23,650 Apr 18 2025 15:16:21
UP 16ET 7459 D B SINGH Apr182025 14:45:05 33,380.00 11,530.00 21,850 Apr 18 2025 15:41:02
UP 14HT 9964 VISHAL Apr 182025 15:09:23 36,450.00 11,700.00 24,750 Apr 18 2025 15:57:44
UP 16HT 7626 D B SINGH Apr 18 2025 16:06:00 35,790.00 13,250.00 22,540 Apr 18 2025 16:52:19
UP 16FT 8901 VISHAL Apr 182025 16:11:23 35,240.00 11,410.00 23,830 Apr 18 2025 17:08:05
UP 50 CT3330 VISHAL Apr 182025 16:35:50 38,260.00 11,470.00 26,790 Apr 18 2025 17:25:29
UP 16HT 7625 D B SINGH Apr 18 2025 16:40:44 34,230.00 12,270.00 21,960 Apr 18 2025 17:42:51
UP 16ET 7459 D B SINGH Apr182025 17:12:34 36,130.00 11,570.00 24,560 Apr 18 2025 18:16:25 _
UP 14HT 9964 VISHAL A{rvlﬂ 2025 17:30:23 37,880.00 > 11,720.00 26,160 Apr 18 2025 18:23:09
A 5 :
\ - W
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UP 16HT 7625

UP 16HT 7626
UP 16ET 7459
UP 16JT 8649
UP 16HT 7626
UP 16ET 7459
UP 16T 8649
UP 16HT 7626
UP 16ET 7459
UP 16ET 7459
UP 16HT 7625
UP 16ET 7459
UP 16HT 7626
UP 16HT 7625
UP 16ET 7459
UP 16HT 7626
UP 16HT 7625
UP 16HT 7625
UP 16HT 7626
UP 16ET 7459
UP 16HT 7625
UP 16HT 7626
UP 16ET 7459
UP 14HT 9964
UP 16HT 7625
UP 16FT 8901
UP 16HT 7626
UP 16ET 7459
UP 50 CT3330
UP 14HT 9964
UP 16HT 7625
UP 16FT 8901

-

D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
VISHAL
D B SINGH
VISHAL
D B SINGH
D B SINGH
VISHAL
VISHAL
D B SINGH

May 12 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 30 2025
May 30 2025
May 30 2025
May 30 2025
May 30 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

Jun 8 2025

V{L\;(\ Jun 8 2025

# & .h
weae sRaosn affar _~y
St

2 it

10:52:02
11:43:42
12:11:57
12:39:34
14:15:13
15:00:43
15:46:35
16:50:41
17:16:33
10:51:03
11:00:28
12:46:21
14:16:47
14:25:48
15:50:52
16:26:20
16:53:45
12:13:51
14:14:00
14:53:34
15:56:42
17:05:54
10:17:47
10:23:37
10:33:59
11:18:50
11:34:31
12:19:31
12:39:27
12:50:20
14:14:54
14:17:47

34,990.00
34,620.00
37,930.00
37,840.00
37,890.00
34,920.00
35,010.00
38,050.00
36,040.00
35,000.00
37,340.00
36,650.00
35,890.00
35,130.00
37,890.00
34,540.00
35,420.00
38,570.00
36,830.00
35,540.00
37,290.00
37,860.00
34,900.00
39,220.00
36,320.00
39,210.00
35,260.00
35,500.00
38,370.00
37,570.00
35,400,00
38,290.00

\-

12,340.00

22,650
12,680.00 21,940
11,320.00 26,610
11,810.00 26,030
12,740.00 25,150
11,340.00 23,580
11,790.00 23,220
12,760.00 25,290
11,340.00 24,700
11,560.00 23,440
12,480.00 24,860
11,610.00 25,040
12,300.00 23,590
12,460.00 22,670
11,660.00 26,230
12,280.00 22,260
12,400.00 23,020
12,110.00 26,460
12,370.00 24,460
11,440.00 24,100
12,100.00 25,190
12,370.00 25,490
11,430.00 23,470
11,790.00 27,430
12,150.00 24,170
11,550.00 27,660
12,380.00 22,880
11,400.00 24,100
11,420.00 26,950
11,680.00 25,890
12,050.00 23,350
11,450.00 26,840

R S o
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May 12 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 16 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 19 2025
May 30 2025
May 30 2025
May 30 2025
May 30 2025
May 30 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jun 8 2025

5 Jun 8 2025

12:33:16
12:24:19
12:41:49
14:36:03
15:32:54
16:01:57
16:52:42
18:20:49
18:24:22
11:32:10
12:03:06
14:35:05
14:53:11
15:38:47
16:31:51
17:12:56
17:48:24
14:38:56
14:51:39
15:53:25
16:51:26
17:35:13
11:16:20
13:23:25
11:43:23
12:02:03
12:17:26
12:41:27
12:59:21
14:29:39
15:02:18
15:24:17



1954

UP 16HT 7626
UP 16ET 7459
UP 50 CT3330
UP 14HT 9964
UP 16HT 7625
UP 16FT 8901
UP 16FT 8901
UP 14HT 9964
UP S0 CT3330
UP 16FT 8901
UP 16HT 7626
UP 16ET 7459
UP 16HT 7625
UP 16HT 7626
UP 16HT 7625
UP 16HT 7626
UP 16HT 7625

D B SINGH
D B SINGH
VISHAL
VISHAL
D B SINGH
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH

jun 8 2025
Jun 8 2025
jun 82025
Jun 8 2025
Jun 8 2025
Jun 8 2025
Jul 12025
Jul 12025
Jul 12025
Jul 12025
Aug B 2025
Aug 82025
Aug B 2025
Aug 82025
Aug 82025
Aug 8 2025
Aug 8 2025

N\

N &
<\

IETas .

LA ==

14:35:49
15:11:45
15:27:47
15:52:49
16:06:50
16:34:38
10:28:23
11:11:54
11:53:58
14:11:41
10:11:12
10:40:29
11:49:21
12:37:54
14:54:08
16:25:35
17:19:59

36,330.00
38,050.00
38,140.00
39,080.00
35,720.00
38,550.00
39,350.00
40,430.00
42,960.00
38,120.00
36,240.00
34,120.00
38,430.00
35,450.00
36,370.00
34,850.00
35,770.00

12,260.00 24,070
11,320.00 26,730
11,320.00 26,820
11,590.00 27,490
12,030.00 23,690
11,430.00 27,120
11,500.00 27,850
12,120.00 28,310
11,650.00 31,310
11,510.00 26,610
13,120.00 23,120
11,920.00 22,200
12,930.00 25,500
13,410.00 22,040
12,670.00 23,700
13,140.00 21,710
12,610.00 23,160
Total 1,919,160
e
3o Do &
g =

Gf:{ Wﬂ'\'ﬂ' '2| ;ﬁm

Jun 82025
Jun 82025
Jun 82025
Jun 82025
Jun 82025
Jun 82025
Jul 12025
Jul 12025
Jul 12025
Jul 12025
Aug 82025
Aug 82025
Aug 82025
Aug 8 2025
Aug 82025
Aug 82025
Aug 82025
KG

15:42:44
15:54:47
16:29:46
17:49:35
18:06:36
18:08:21
11:04:50
12:24:47
15:14:34
16:32:41
11:10:03
12:10:43
13:00:23
15:00:01
15:43:40
18:08:08
18:13:29
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Vehicleno
UP 14HT 9964
UP 50 CT3330
UP 14HT 9964
UP 16FT 8901
UP 50 CT3330
UP 14HT 9964
UP 16FT 8901
UP 50 CT3330
UP 14HT 9964
UP 16FT 8901
UP 16HT 7626
UP 14HT 9964
UP 16ET 7459
UP 16FT 8901
UP 16HT 7625
UP 50 CT3330
UP 16HT 7626
UP 14HT 9964
UP 16ET 7459
UP 16HT 7625
UP 50 CT3330
UP 16HT 7626
UP 14HT 9964
UP 16HT 7625
UP 16HT 7626
UP 16HT 7625
UP 16ET 7459
UP 14HT 9964
UP 16HT 7625

- Transporter
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
VISHAL
D BSINGH
VISHAL
D B SINGH
VISHAL
D B SINGH
VISHAL
D B SINGH
VISHAL
D B SINGH
D B SINGH
VISHAL
D B SINGH
VISHAL
D B SINGH
D B SINGH
D B SINGH
D B SINGH
VISHAL
D B SINGH

Date IN

Time IN

Jul 12025

Jul 12025

Jul 12 2025

Jul 12 2025

Jul 12 2025

Jul 12 2025

Jul 12 2025

Jul 12 2025
Jul 12 2025
Jul 12 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Jul 26 2025
Aug 42025
Aug 52025
Aug 52025
Aug 52025
Aug 52025

94

Aug 52025
\ b

Vg oy

Y8rmE sitahorm sfhg=ar

Rl

PRt

16:40:19
17:45:08
10:08:02
10:36:00
10:55:53
12:00:10
15:01:54
15:26:04
16:28:54
17:24:24
12:45:51
14:21:15
14:23:22
14:26:36
14:58:58
16:02:06
16:04:13
16:37:59
16:52:03
17:14:25
17:47:50
18:07:50
18:33:02
16:48:26
10:45:22
11:03:12
11:46:27
12:45:12
14:21:44

Log Book record of Collection centre at Sector 72, Noida

Gross Weight

38,750.00
38,510.00
37,680.00
39,050.00
39,410.00
39,240.00
37,840.00
39,820.00
37,780.00
38,870.00
35,130.00
39,110.00
36,830.00
37,960.00
37,710.00
39,480.00
35,340.00
38,020.00
36,670.00
37,100.00
37,800.00
36,270.00
38,160.00
38,380.00
37,090.00
38,740.00
37,930.00
40,240.00

39,590.00’ \3;40.00“ o
P).
G -

Tare Weight

11,280.00
11,500.00
11,310.00
11,570.00
11,550.00
11,340.00
11,450.00
11,570.00
11,290.00
11,450.00
12,270.00
11,770.00
11,510.00
11,510.00
11,950.00
11,370.00
12,170.00
11,780.00
11,580.00
11,960.00
11,430.00
12,170.00
11,780.00
12,540.00
12,940.00
12,630.00
11,900.00
12,580.00

NetWT

27,470
27,010
26,370
27,480
27,860
27,900
26,390
28,250
26,490
27,420
22,860
27,340
25,320
26,450
25,760
28,110
23,170
26,240
25,090
25,140
26,370
24,100
26,380
25,840
24,150
26,110
26,030
27,660
26,950

Time OUT

17:32:27
18:06:07
10:49:22
11:44:47
13:05:23
14:56:11
16:17:19
17:10:36
17:55:34
18:26:55
14:51:27
15:01:54
15:26:30
15:54:03
16:11:02
16:35:52
16:54:28
17:06:37
17:37:26
17:58:11
18:22:59
18:40:32
18:55:54
18:13:58
11:23:26
11:59:49
13:05:29
15:04:41
15:43:56




1956

UP 16HT 7626
UP 16HT 7625
UP 16ET 7459
UP 16HT 7626
UP 16ET 7459
UP 16HT 7625
UP 16HT 7626
UP 16HT 7626
UP 16HT 7625
UP 16ET 7459
UP 16HT 7626
UP 16HT 7625
UP 16HT 7626
UP 16HT 7625

D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH
D B SINGH

Aug 19 2025
Aug 19 2025
Aug 19 2025
Aug 20 2025
Aug 20 2025
Aug 20 2025
Aug 20 2025
Aug 21 2025
Aug 21 2025
Aug 21 2025
Aug 21 2025
Aug 21 2025
Aug 21 2025
Aug 21 2025

12:31:11
14:29:57
15:16:13
16:45:19
17:12:04
17:32:49
18:54:42
10:52:28
11:24:39
14:17:04
15:57:00
16:31:49
18:10:06
18:48:02

37,270.00
38,770.00
38,280.00
37,440.00
37,240.00
37,070.00
37,750.00
38,290.00
38,380.00
36,910.00
38,270.00
37,670.00
35,740.00
38,110.00

13,380.00
12,580.00
11,780.00
13,410.00
12,020.00
12,780.00
13,430.00
13,780.00
12,780.00
12,110.00
13,660.00
12,730.00
13,610.00
12,750.00
Total

T T
Witdivimil

£
% LR

a4

-1
el

23,890
26,190
26,500
24,030
25,220
24,290
24,320
24,510
25,600
24,800
24,610
24,940
22,130
25,360
1,891,530

. \m/ﬁ,-"'*"/v

.

b S e

carrd .Yal =g |
2?.___\-.:’: (5. & B

o WqrRg-2, WS

PR Ty T ld ot N e e T

15:06:17
16:21:50
17:30:03
17:38:34
18:11:16
18:21:12
19:10:08
12:40:59
13:03:21
15:40:37
17:02:55

17:38:49

19:17:19

19:47:50
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1957
ANNEXURE- 2

New Okhla Industrial Development Authority

This is in reference to the affidavit dated 13.10.2024 and the subsequent clarifications lsubmitted
by the Noida Authority regarding the scientific management of Construction & Demolition (C&D)
waste and solid waste, as per the directions of the Hon'ble Tribunal.

Noida Authority in lifting and processing C&D waste from various sectors, in alignment \fvith the
Construction and Demolition Waste Management Rules, 2016. The following action points are
noted:

. Sector 72: Atotal of 1,891,530 kg of C&D waste has been lifted and claimed, with 80
trips made to the designated collection centre.

« Sector 64: A total of 1,919,160 kg of C&D waste has been lifted and claimed, with 90
trips recorded.

Noida Authority's initiative in adopting wet processing technology using STP water and in
producing value-added products such as paver blocks, interlocking tiles, and manufactured
sand. The operational capacity of the Sector-80 processing plant and the average daily
processing rate of 384 TPD over the last six months reflect a strong commitment to sustainable
waste management and also three complaints related to C&D waste lifting were raised through
the Noida One App during the period from April 2025 to date. All three complaints were resolved
within the defined (SLA), reflecting the Authority's responsiveness and commitment to timely
grievance redressal.

The proactive steps taken to address the issue of solid waste choking drains and its outfall into
the River Hindon and its tributaries. Continued monitoring, public awareness campaigns, and
strict enforcement against illegal dumping are essential to maintaining environmental

compliance and protecting public health.
N\ .
/n¥

(Assistant Project Engineer) (Assistant Project Engineer)
Public Health-I Public Health-11
Noida Sec-94 Noida Sec-94

\A%\

(Project Engineer) (Project Engineer)

Public Health-I Public Health-I1
Noida Sec-94 Noida Sec-94
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ANNEXURE- 3

River Hindon catchment STPs

Hotel/Ashram/ | Name of treated . Date pH BOD COD TSS TC FC Achieving/ Not
Authority/Loca sewage " s:}?r:l:n(:fi:::}:ich (mg/l) (mg/l) (mg/l) | (MPN/10 | (MPN/10 | Achieving (As
Year of . Installed | Utilized Technolog 1Urban receiving water . Oml) Oml) per MOEFCC
SL . . | City/ Town/ ) . Rural\Urb . STP is located . .
Name and Address of STP Commissio L. Capacity | Capacity y/ process| body/other |body Drain/Sub-| . . notification dated
No. . District an\Other el . . (tributary of river
ning (MLD) (MLD) STP based | institutions | Tributary/Trib N 13.10.2017)
R N Ganga/river
responsible for | utary/River Ganga)
O&M of STP Ganga s
38 MLD STP, Mahilpur Road 1998 Saharanpur 38 38 U UASB U.P. Jal Dhomala Hindon river to 22.07.2025 Achieving
1 Nigam . . 7.50 27.0 196.0 46.0 720 660
river Yamuna river
56 MLD Trans Hindon 2000 Ghaziabad 56 56 U UASB U.P. Jal . . . . 30.07.2025 7.53 23.0 84.0 47.0 2200 790 Achieving
2 ) . . River Hindon [ River Hindon
(Indirapuram), Ghaziabad Nigam
30 MLD, Sadullabad (Loni), 2012 Ghaziabad 30 25 U MBBR U.P. Jal . . . . 30.07.2025 7.4 9.0 65.0 10.0 2400 780 Achieving
3 . . River Hindon [ River Hindon
Ghaziabad Nigam
74 MLD S.B.R., Indirapuram, 2013 Ghaziabad 74 74 U SBR U.P. Jal . . . . 30.07.2025 7.57 8.0 68.0 9.0 1600 540 Achieving
4 . . River Hindon [ River Hindon
Ghaziabad Nigam
56 MLD S.B.R., Bapudham, 2014 Ghaziabad 56 2 (0] UASB GDA . . . . 29.07.2025 7.48 8.0 44.0 9.0 1600 540 Achieving
5 . River Hindon [ River Hindon
Ghaziabad
56 MLD, Indirapuram, (GDA), 2012 Ghaziabad 56 56 (0] UASB GDA . . . . 30.07.2025 7.65 9.0 60.0 10.0 2000 610 Achieving
6 . River Hindon [ River Hindon
Ghaziabad
56 MLD S.B.R., Dudahaida Vijay 2013 Ghaziabad 56 56 U SBR U.P. Jal . . . . 30.07.2025 7.3 7.0 42.0 9.0 1600 350 Achieving
7 N ) . River Hindon [ River Hindon
agar, Ghaziabad Nigam
70 MLD U.A.S.B.R. Dudahaida 2000 Ghaziabad 70 70 U UASB U.P. Jal . . . . 30.07.2025 7.55 18.0 88.0 40.0 2800 790 Achieving
8 . . . River Hindon [ River Hindon
Vijay Nagar, Ghaziabad Nigam
56 MLD S.B.R. Govindpuram, 2014 Ghaziabad 56 14 (0] UASB GDA . . . . 29.07.2025 7.34 8.0 66.0 9.0 1700 450 Achieving
9 . River Hindon [ River Hindon
Ghaziabad
56 MLD S.B.R., Morty, Ghaziabad 2018 Ghaziabad 56 25 o SBR GDA . . . . 30.07.2025 7.6 28 178 75 33000 26000 Not-Achievi
10 » viorty, Gihaziaba aziaod River Hindon [ River Hindon ol-achieving
21.5 MLD Siddharthvihar, 2024 Ghaziabad 21.5 3 (0] SBR Awas Vikas . . . . 30.07.2025 7.78 20.0 94.0 50.0 2500 830 Achieving
11 . River Hindon [ River Hindon
Ghaziabad
5 32.5 MLD STP (WSP) Nagar Palika| 2001 Muzaffar 325 31.0 U WSP U.P. Jal River Kali River Hind 21.07.2025 7.6 24.0 88.0 44.0 1700 940 Achieving
Parishad, Kidwai nagar Nagar Nigam West tver Hindon
13 32.5 MLD STP Near A2Z Garbage 2025 Muzaffar 32.5 R SBR U.P. Jal River Kali . ind 28.07.2025 7.5 8.0 26.0 18.0 1300 210 Achieving
plant KidwaiNagar Nagar Nigam West River Hindon
10 MLD Budhana 2024 Muzaffar 10 7.7 R SBR U.P. Jal . . . . 21.07.2025 7.4 9.0 30.0 14.0 1300 210 Achieving
14 . River Hindon [ River Hindon
Nagar Nigam
15 22 MLD Sahawali, Muzaffarnagar 2023 Muzaffar 22 19 R SBR U.P. Jal River Kali . . 21.07.2025 7.5 7.0 24.0 18.0 1700 170 Achieving
Nagar Nigam West River Hindon
35 MLD Sector-123, Noida 2011 Noida 35 17 (6] SBR Noida . . . . 22.07.2025 7.42 12.7 97.6 22.0 Achieving
16 Authority | River Hindon | River Hindon 2100 780
80 MLD Sector- 123, Noida 2023 Noida 80 64 (6] SBR Noida . . . . 22.07.2025 7.39 10.9 72.0 18.0 1400 790 Achieving
17 Authority | River Hindon [ River Hindon
15 MLD, ECO tech -2 2018 Greater 15 8 (6] SBR GNIDA i River Yamuna 7.46 16.0 88.0 20.0 3300 680 Achieving
18 Noida Hawaliya | ugh River | 24.07.2025
Drain kK
Hindon
20 MLD, ECO tech -3 2018 Greater 20 10 (6] SBR GNIDA Hawali River Yamuna 7.25 10.0 60.0 15.0 2200 400 Achieving
19 Noida AWa& | ough River | 24.07.2025
Drain h
Hindon
137 MLD Kasana, GreaterNoida 2015 Greater 137 50 (0] SBR GNIDA . River Yamuna 7.44 8.0 44.0 12.0 1600 280 Achieving
20 Noida Hawaliya | - ugh River | 24.07.2025
Drain kK
Hindon
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Drain Cleanmg6PQ|otographs

@c a GPS Map Camera

Muzaffarnagar Uttar Pradesh, India

Fph8+5gw, Shaheed Bachan Singh Marg, Gandht Colony,
Muzaffarnagar, Uttar Pradesh 251001, India
: » | Lat 29.47831° Long 77.716285°
Google e 26/06/2025 10:55 AM GMT +05:30

A ‘1* el ol
a T, | = g e
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¢ Muzaffarnagar, Uttar Pradesh, India

Sambhalhera, Laddhawala, Muzaffarnagar, Uttar Pradesh 251001,
~ India

! Lat 29.477746° Long 77.696787°

04/05/25 11:31:32 AM
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Drain Clean?ngg6P§1otographs

; Muzaffarnagar, Uttar Pradesh, India

<8 FP5G+JX3, Kukra, Muzaffarnagar, Uttar Pradesh §

4 251001, India g»i_
Lat 29.458747° Long 77.727825°
30/04/25 12:52:49 PM
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Drain Clean?r19g6P%otographs

. [ .'1 ; -
{d) OPSMap Camera

4..% Muzaffarnagar, Uttar Pradesh, India
S8 Fpg7+qf8, Lane No. 9, Gandhi Colony, Muzaffarnagar, Uttar

[ ‘n
Vi

# Pradesh 251001, India
* Lat 29.476882° Long 77.713775°

Pt i 11/07/2025 10:52 AM GMT +05:30

.= |
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Drain Clean?r?g7%otographs

> Sujroo, Uttar Pradesh,
- Cmvx+h3f, Meerut Rd, Amba Vihar, Sujroo, Uttar Pradesh

. Lat 29.443867° Long 77.697675°
03/09/2025 12:22 PM GMT +05:30

" &) GPS Map Camera "

]
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Water Quality Of River Krishni in UP

ANNEXURE- 5

Year 2025
SAMPLING POINT
1 2 3
Sardhana Barnawa Road,Meerut At Bhabhisa, Shamli, Muzaffarnagar At Thanabhwan, Muzaffarnagar
SN | Month - = £E5 EQ - = £E5 ES - = £E3 Eo
3| g ® | ZE | £E S| 2| % | EE| &% 3 | S| % | 5| &
) gp g b= =S ) b g b= = o ) ep £ b= =S
= £ E = e 2 s = £ ) = e 2 S S = £ E = R s =
(=" - Q 9~ —_— o L= Q 9 =~ —_ o L= a Q =~ —_
O =] : = Z < v4 O [=] : = Z < Z O 2 3 E V4 ] V4
2 o Q S & g & 2 =) ] S & g & = =) =} S g &
A 3 S g A o S | 22 A o 2| 22
1 |January 7.52 NIL 40.0 216.0 120000 84000 7.30 | NIL 38.0 160.0 - - 7.50 NIL 26.0 132.0 - -
2 |February 7.48 NIL 44.0 220.0 150000 110000 7.30 | NIL 36.0 144.0 - - 7.60 NIL 28.0 124.0 - -
3 |March 7.51 NIL 42.0 216.0 130000 100000 7.20 | NIL 38.0 160.0 - - 7.40 NIL 26.0 132.0 - -
4 |April 7.46 NIL 40.0 220.0 110000 94000 7.10 | NIL 38.0 160.0 - - 7.40 NIL 24.0 128.0 - -
5 [May 7.42 NIL 42.0 196.0 120000 100000 7.00 | NIL | 42.0 168.0 - - 7.50 NIL 26.0 136.0 - -
6 |June 7.46 NIL 36.0 156.0 160000 130000 7.10 | NIL | 44.0 176.0 - - 7.40 NIL 28.0 144.0 - -
7 |July 7.45 Nil 32.0 148.0 150000 120000 7.20 | NIL | 38.00 152.00 - - 7.60 NIL 26.00 136.00 - -
Class of water A C D E Below E
1 Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 _ _
2 Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ _ _
3 Total Coliform (MPN/100ml), max 50 500 5000 _ _ _

A = Drinking water source without conventional treatment but after disinfection

B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection

D = Propagation of wild life and fisheries.
E =Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria

Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php
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1974

Water Quality of River Kali (West) in U.P (Year-2025)

S.No Month Sanpal, Deoband Road, Saharanpur U/s after meeting Deoband Drain Muzaffarnagar D/s at Budhana Khatauli Road, Ratanpuri,
1 2 3
Parameter Parameter Parameter
= | £ g |f2|. .2 s | £ | g | EE|. -2 = | £ g |f8|_ -2
= E £ E |28 |358| = g E E |28 358 - g £ E | 228|558
= = a a | Sz |85z = = a a | Sz |BEz| = = a a2 | Sz |85z
AEEEAE I S| & |8 |EE["SE | £ 2|8 |EE|"8
a = Se & A e =< < . o =< =
1 January 7.30 1.0 22.0 56.0 - - 7.70 34 14.0 32.0 - 7.30 Nil 36.0 152.0 - -
2 February 7.30 0.7 26.0 76.0 - 7.80 3.5 10.0 28.0 - 7.10 Nil 34.0 144.0 - -
3 March 7.50 0.2 28.0 100.0 - - 7.50 3.5 10.0 16.0 - - 7.30 Nil 28.0 112.0 - -
4 April 7.50 0.5 28.0 84.0 - - 7.60 3.2 12.0 32.0 - - 7.20 Nil 34.0 144.0 - -
5 May 7.50 0.8 25.0 76.0 - - 7.40 3.3 14.0 38.0 - - 7.30 Nil 36.0 152.0 - -
6 June 7.40 1.6 21.0 52.0 - - 7.40 3.1 12.0 32.0 - - 7.20 Nil 34.0 144.0 - -
7 July 7.30 2.5 20.0 40.0 - - 7.60 3.2 14.0 40.0 - - 7.30 Nil 36.0 152.0 - -
Class of water A B C D E Below E
1 Dissolved oxygen (mg/1), min 6.0 5.0 4.0 4.0 - - -
2 Biochemical oxygen demand (mg/1), max 2.0 3.0 3.0 - - - -
3 Total Coliform (MPN/100ml), max 50 500 5000 - - - -

A = Drinking water source without conventional treatment but after disinfection

B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection
D = Propagation of wild life and fisheries.

E = Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria

Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php
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1975

Water Quality of River Hindon in U P
Year-2025

Sampling Point

1

2 3

4

Hindon D/s Maheshpur Saharanpur

Hindon, Sardhana -Budhana Road, Vill

Baparsi, Meerut

Hindon, Meerut Baghpat Road, Meerut

Hindon, Karheda Village , Ghaziabad

S.No Month _ _ — —_ - _ —_ _ - —_ ~ —
=|l=|5|E5|E% =l =|5|E8| £z =l=|5| E3|£Ez =|l=|5|E%| £t
2P| E|E5|E8 2| 2| E|22|£¢ | 2| E| £ |£8 2| 2| E|E2| £8

= | E|E| = |2S|2=|z|E| E| = |==|=2|z|E| E| = s = c= |z | E| E| = | == s =
1S58 |2Z2|2Z|*|c| 5|8 |2 |2Z|*c|85 |8 | 22 |<2|*|c|58|&8|c%| ¢

(=} s < (=) < < (=) < < (=) s <

S|®| S |&2|E2] |7 = | |E2|Es| |F| || &2 Bz |"|®|d|E=z) &z

1 |January 7.60 | Nil |35.0( 148.0 {39000 | 33000 | 7.47| Nil | 34.0 | 160.0 | 160000 | 120000 |7.43| 3.0 | 24.0 | 120.0 [ 110000 84000 | 7.28| 3.0 18.0 | 58.0 | 280000 [ 170000
2 |February 7.50 | Nil |35.0(156.0 [ 36000 | 27000 | 7.41| Nil | 36.0 | 168.0 | 170000 | 140000 |7.39(2.80| 32.0 | 132.0 130000 | 100000 [7.46| 3.00 | 20.0 [ 56.0 | 310000 [ 260000
3 |March 7.60 | Nil |34.0| 144.0 [ 47000 | 33000 | 7.52| Nil | 38.0 | 160.0 | 200000 | 160000 |7.41| 2.2 | 34.0 | 152.0 [ 170000 | 120000 [7.48| 1.80 | 26.0 [ 86.0 | 320000 [ 260000
4 |April 7.50 | Nil |40.0|176.0 | 63000 | 51000 | 7.65| Nil | 40.0 | 162.0 | 130000 | 120000 |7.47( 2.0 | 28.0 | 132.0 [ 150000 | 130000 [7.44] 1.60 | 30.0 [ 90.0 | 380000 [ 210000
5 |May 7.40 | Nil |30.0| 124.0 [ 36000 | 27000 | 7.54 | Nil | 46.0 | 224.0 [ 170000 | 130000 |7.46( 1.4 | 36.0 | 164.0| 140000 ([ 100000 [7.38| 2.4 28.0 | 86.0 | 310000 | 260000
6 |June 7.50 | 0.4 |32.0(136.0|55000| 41000 | 7.62| Nil | 48.0 |256.0 [ 200000 | 160000 |7.47( 2.0 | 30.0 | 148.0 | 150000 ([ 110000 |7.32] 2.5 30.0 | 88.0 | 260000 | 210000
7 |July 7.50 | 0.8 [28.0(120.0 [ 36000 | 27000 | 7.54 | Nil | 40.0 [ 232.0 | 170000 | 140000 [7.48| 3.2 | 26.0 | 120.0 [ 160000 [ 130000 [ 7.36| 1.50 [ 32.0 | 90.0 | 390000 | 330000

Class of water A B C D E Below E
1 |Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 _
2 [Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ _
3 [Total Coliform (MPN/100ml), max 50 500 5000 _ _

A = Drinking water source without conventional treatment but after disinfection
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1976

Water Quality of River Hindon in U P

Year-2025
Sampling Point
5 6 7
Hindon river, Mohan Nagar Road Bridge, |y 401 iver. Chijarsi Bridge, Ghaziabad Hindon, D/s Kulsera Bridge, Noida
Ghaziabad
S.No| Month = g = g = = g = g = = g = g =
— o = S L — = = S L —_~ = = L S
S|%|E|sf|s8 S| 5| 2| 25| £S S| 8| 2|5 £
= | E|E| T ||z |=|E|E| | 3|2 |=z| E|E| | == S =
1S |55 |28 |32 |%|c|5|5 |38 |z |"%|g|8|%|3¢]z¢
a S| g 5 a S| £ 5 a < g 5
a o it g E g a o it g E g a o = g E g
1 |January 742 | 3.2 [19.8 | 54.0 | 350000 | 220000 | 7.44 | 4.0 | 16.0 | 46.0 [ 210000 | 150000 | 7.64 | Nil | 48.0 | 244.0 [ 3100000 | 2600000
2 |February 7.54| 3.3| 18.0| 52.0| 340000/ 270000|7.40| 4.0 | 15.0 | 45.0 | 240000 | 170000 | 7.68 | Nil | 50.0 | 246.0 | 4900000 | 3300000
3 |March 7.56 | 1.5 [20.0 | 74.0 | 220000 | 170000 | 7.42 | 2.0 | 16.0 | 44.0 [ 140000 | 110000 | 7.70 | Nil | 52.0 | 248.0 [ 3900000 | 3300000
4 |April 750 | 1.4 [22.0[ 78.0 320000 | 260000 |7.36| 1.8 | 18.0 | 48.0 [ 170000 | 140000 | 7.50 | Nil | 56.0 | 252.0 [ 4000000 | 3300000
5 [May 7.56 | 2.0 [20.0 [ 74.0 | 340000 | 270000 | 7.38 [ 2.2 | 20.0 | 50.0 [ 220000 | 170000 | 7.56 | Nil | 60.0 | 256.0 [ 4100000 | 3400000
6 |June 7.56 | 2.3 [22.0[76.0 210000 | 170000 |7.32| 2.1 | 20.0 | 52.0 [ 320000 | 260000 | 7.58 | Nil | 62.0 | 258.0 | 3800000 | 3200000
7 |July 7.58 | 2.0 [24.0 78.0 | 320000 | 210000 | 7.36 | 2.8 | 18.0 [ 50.0 [ 310000 | 260000 | 7.60 | Nil | 60.0 | 256.0 [ 4800000 | 4000000
Class of water A B C D E Below E
1 |Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 _
2 |Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ _
3 |Total Coliform (MPN/100ml), max 50 500 5000 _ _

A = Drinking water source without conventional treatment but after disinfection

B= Outdoor bathing (organised)

C = Drinking water source after conventional treatment and disinfection
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php
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1977 Annexure - 6

PR &I a9 GI&E GG qi+enl, SEX T8, dEIS%
USih: ¥9-16 /q.U. TET, &, 08 AT 2025

T 9 D,
DD,
AT |

wo TAosHodlo, 7 faeelt o foawwie original appication No.
859/2022( L.A.Nos 445/2024,769/2023 & 632/2023} Abhist
Kusum Gupta Versus Stahe of Uttar Pradesh & Others with
Original  Application No. 512/2024 News Item
titled"Irrigation dept files case againist Noida Vigagers for
dumping waste in Hindon" apperaing in the Hindustan times

dated 12.03.2024 ¥ UIRd #0 ARG & A< AIG 24.01.2025 B
I B A= H |
YD PRI BT TS DGO 611,/ 63—2(TH050E10) 7% 04.09.2025

SWRIGd  AgMd Y9 TR0 § W0 Afee gRT gRd SRy

feriieb 24.01.2025 & SFuTeH ¥ & WfeW, ITR YT ARH B AR F A0 SAfyHRor
% QIRaeT fd W aTel Affidavit on behalf of State of U.P. & W=®f ¥ fder)
WM, A6 B IRrd 9y 2021-22 § ¥ 202526 (R 31.082025 F Ry @
IR TF fRve vd SO Herwd A & bR 05 b0 #F &R W gerRigy
BT faaRYT Herd o) aavad Hriae 2g IR 2|

G TP~ SIRIFITER |

i
(v
R YT [T T e,

YIS T Y T,
wm,mgr(,
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1978

TR v o FRiE) R gR Rvs A W swa werms aRal D RER (0 9 0s oo @ arifa) ad 2021-22 ¥ T 2025-26 T
ERA T GERIIU BT faRor—

] BT - s 20 ) 707324 2024-275 202570 e A

Rt o Al ,,:,,:' Rt IR S IR [T T BT OO v R AT T BT o [T o= Po i (R F“"""""" vy sy m-":;.-. f | e

(o ) v [ @) [ T oivene woen | oofem | @) | T | st | oy | 7| sfamme (o 1) afewrit

i ? 3 4 s [} 7 s 10 1 12 13 " 12 13 “ 15 ! %

I [ee 16500 | 12543 [ 76.02 | 21658 | 17757 | 8§1.99 9525 | 89.02 [ 17600 | 17249 [ 9801 [ 4250 [ 4250 | 10000 | T0708 | 61324 | §6.73
2 s Loon [ &40 | 7646 | 15400 | 13706 | 89.00 0 000 0 0 0.00 0 0 000 | 26400 [ 22117 | 8378
3 [ae 0 o |00 [ o 0o | oo o oo | o 0 | 000 | 4475 | 4475 | 10000 | 4475 | 4475 | 10000
4 [fmna 3100|1302 | 4200 [ 3400 | 2033 [ 5979 | 59200 | 52295 | S8 34 | 39426 | 38310 | 97.17 | 49075 | 49075 | 100.00 [ 154201 | 143015 [ 9275
5 | 20000 18207 | 91.04 0 0 0.00 0 000 15000 | 15000 | 100.00 | 107000 | 107000 | 10000 | 142000 | (40207 | 0874
6 |IrTaR 147400 [ 129948 [ 88.16 | 127550 | 119920 | 9402 [ 121991 [ 118343 9701 | 52489 | 52489 | 100.00 | 20300 | 20300 | 100.00 | 46973 441000 | 93 88
e g @m 198000 [ 170411 | 86.07 | 168008 [ 153416 [ 91.31 | 191891 | 150163 | 93.89 | 124515 | 123048 | 98.82 | 185100 | 185100 | 100.00 | 867514 | 812138 | 93.62

6 |TTIETER 0 0 0.00 0 0 0,00 0 000 | 20000 | 19620 | 98.10 0 0 0.00 20000 19620 l 98 10
7 | e 0 0 0.00 0 0 000 | 49267 | 47780 | 0.00 20000 | 19280 | 96,40 | 12500 | 12500 | 100.00 | 81767 79560 7.30
8 |[FERAR 50300 | 46539 [ 92.52 | 58800 | 56240 | 95.65 | 31200 | 30384 ) 9738 | 3780 3660 | 96.83 | 27552 | 27552 [ 10000 [ 171632 | 164375 | 0577
JTRAGY o AT 50300 | 46539 | 92.52 | 58800 | 56240 | 95.65 | 80467 [ 78164 | 97.14 | 43780 | 42560 | 97.21 | 40052 | 40052 | 100.00 | 273399 | 263355 | 96.40
RT W 3 am 248300 | 216950 | 87.37 | 226808 | 209656 | 92.44 | 272358 | 258327 | 94.85 | 168295 [ 165608 | 98.40 | 225152 | 225152 | 100.00 | 1140913 | 1075693 | 94.28

frarfas, wrile, Soft, R anfe &1 darier Rear mn g

Ale— fRveT U9 SuHl "erae dfedl @ (bR ¥iem, arfe, ST, @,

e Y Q) 29-5 (feos)

LG

e

Hraterd g a9 e, YR &, Swv y, WRe |

08.09.2025

sl sy e a7 ke, Ao Ud G AP, IER FAN, TGS B IS TAG PR 15 /Rt RAE 08.00.2005 D ww A ufterdt W e & amrta ad
2021-22 W T 2025-26 (RFIT—31.08.2025 3 Rufd B IFWR) 7% Rve vd swa wems ARl & R s Moo & & M gaRiar st Aazen

Tl da 9fa @

(i Foza=n)
TR T3 RS,

Y &9, IRR W, i)

RERCEEr e
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1979 ANNEXURE- 7

HEAT-TA0S0E10-594/81-7-2024

I,
#are FAR e,
ATy g,
3090 2MH=|
dar #,
SrenfOsdr (artaer, Sram wgiavor wfafa),
TERAYT|
TATET, a Ud FAarg IRade Iesr-7 waws: Rew: 2 L e, 2024

fawa-m0 I gRa ftswor, 73 ool @ 300 #wan-859/2022 H#fdes FHA
TATH T I A Ud Iew A aiRd HGAT U Feprd yguor AgEr /18 ganr f{use
AT & [N g IR Y o R o & GHET fRdeaae & g9y H|

Aged,

39gFT vas AEg #fEd, 3090 9 F FR ¥ Fd gAiEer, @@ e
Serarg IRade HFHET-07 & 9F HEA-HI0H0-200/81-7-2023, ik 06.11.2023
FUAT Hedl TEUT I H wC H, [HES AIH A FAAT uqur FIHor a8,
fEeelr ganr fgusa w1 & weuursrY Gidl i AfAeRer vd sedeedl & Ser F HUR ¢«
TN 3@ IR &7 IR “Pollution Sources Mapping of River Hindon and its tributaries and
restoration plan for polluted stretches” M¥eh RO & B ady i I IO, IGLs
% gle FicH, Fude R #& vt d@ds fede caiea H wwela, gaa @
IO, YGWUT & gl Tic Iy & ar He@f@E wguor & Jwuw, daw A o
fRuseT A1 & YRIGUR vd Rfusa Ray, st weras afeat va ardl &g 17 glewdic &
Hat # FEASET GEATT ARG A §U, 395 WA 0F FHEAEeY Shgeade
¢q WERT fear = &)

2-  Zoow@aw § & A0 o @ yftewor, a5 el c@rr 3M0v0 wEar-
859/2022 # UTRd e ik 17.03.2023 & He[dlelel # HET Hivd, 3090 AR Hr
HETETAT H qEA & FATAT AT GEI-UA.S.E.-127/81-7-2023, &= 05.04.2023
Ud HEAT-UA.SM.ET.-191/81-7-2023, AT 28.04.2023 TaRT UsF FAUT WA aifed
N T Bl IFd F HaRed FREw AT GEI-UA.GEN-278/81-7-2023, A
26.06.2023 @1 aFdias YeuuT # fEAfd A Y e g Ide TR W Fles
HAlfereRar ol @1 o 5T fFar aram g

3- A0 TAOSHOA0 # faurmelsr MN0T0 HE&A-859/2022 Hefise FHA I[Ccl FATH
T Hh U UF 37 F qiRc MRl & He[dleled H YA JhOT AT ATHA FH T
gefeT &1 R, wet I8 g A R Ruse Adr & WeRuw 7 dAR R v
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ANNEXURE- 7


1980

& fraeaas & IR worfa Ad & a1 W ¢, fSEd ug wdia glar ¥ 6 swe
3egarerT AT € & a @ ¢

4- I 3H WY H AP AT Fod H @S §IT & B FeAy yegwor Famer &g
ZanT feuse el & IR & FEU H R Y I 3Fd v H SIS HeRAW A
Heftd SR & fARse egl (RaRor doee) «w @&fa f@emt & anasd @
FHIET FTEHATET FRARTT IS §U P HAQwEr Y HeTe HEAT G, g o
Sorarg aRads {3, 3090 MHA F F-Ad-soenvups@rediffmail.com T 3090 ST
fAg7or @15 F S-AT-ms@uppcb.in W THAT 3T FIRT JAT| FHOT T GHET
HUEEART & TR W S Tod T FATT SaRT TAF AG el 3
HTTeRT STFdaTd T HATard ¢

HATAH-TNF |
Had,
( 7o FaR T )
AEy @iq|
¥&ar ve ReArw ada

wiafaf- Pefaf@a # guard vd 3Eeas sRiasr g S
1- I AGy FREvHE @Re, @R @EwmgEE @Y, #ow 3w qur FEh
YICHTE/Ta gl TT/HaeAT=1 vd A fsm/Aamii 6 g aeior stEnfd/
f@as e Ja "aes @9mET, 3090 e |
2- YU HET a GLETeh IR fAHETeRsT, 3090, oW
3- HEu wrduTaE A, FdrEET, FER
4- ga=y fAcu®, 3090 I A9 (F@edw/ameon), auas|
5- g FATSRY, FERAY|
6- IR HYF, AR A/ R JfEHHy, e
7- He¥Y Hidd, 3090 9guor @901 a8, a@as # 30 @iy & g g F 9 @
HMd g3l W JHeureld HEAT Ud HAA SoTqg ¥ UIed G HI HFHfAd
gAfhd guar MEA H FAfAd § & 3Ty F FH HSC H, dlih T Fa0T
BIATYT & THET TET P §U TITTT BT FAveTr i S wehl
8- Hatd & FRSRIAASTH Terd, Beg Alfaeiar |
9- IS HIEH|

AT W,

|




1981

Work to be done in the matter of Abhist Kusum Gupta vs State of UP and Ors.

CPCB Action Plan on Pollution Sources mapping of River Hindon and its tributaries and

Saharanpur District

Restoration plan for polluted stretches

Sl. River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
: Hindon Not available No industrial unit No sewage Inadequate flow in e Restoration of flow to be Irrigation
(At origin) identified discharge river considered. Department
= \/egetation development in | Forest Department
catchment of river Hindon along
its course.
2 Hindon Not available No industrial unit No sewage Pond is silted e Restoration of pond via Irrigation
(at identified discharge desolation. Department
Kaluwala
village) e The desilted material should be District
used for strengthening the | Administration and
(~ 5.5 km) embankments and the | Forest Department
embankments should be
vegetated.

e Embankments of river Hindon
should be vegetated all along the
course,

Forest Department

{’fﬂ“—'—"_d
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1982

Sl. River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
3. Hindon Not available No industrial unit No sewage Dry stretch Restoration of flow to be Irrigation
(at identified discharge considered. Department
PurkaTand
a) Increase in source of freshwater Irrigation
by making check dams Department
(~ 21 km)
4, Hindon Not available No industrial unit No sewage » Dry stretch Restoration of flow to be Irrigation
(at identified discharge e River hed considered. Department
Khujnawar encroached.
bridge and Removal of encroachment in river Irrigation
Harora bed. Department and
village) District
(~ 46 km) Administration
Increase in source of freshwater Irrigation
by making check dams. Department
5. Hindon Not available Slaughter House and No sewage High impact due Action on industries discharging UPPCB
(at Janta Board Mills namely discharge to industrial untreated/ partially treated
Road Anant Board Mill, discharge. effluent in the catchment area.
Bridge) Balaji Board Mill, Ekta First polluted
Board Mill, and stretch observed Removal of encroachment in river Irrigation
(~ 475 Krishna Board Mill at Janta Road bed. Department and
km) Bridge, befare District
that river stretch Administration
is dry.
River bed
encroached.
6. Hindon Sewage from No industrial unit Sewage from Untreated sewage Decentralized low-cost treatment | Forest Department
Gagelheri and identified Gagelheri and discharge (water system like stabilization pond,
Dinapur Dinapur village
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1983

Sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
village quality Constructed Wetland, oxidation
through deteriorated) ditches etc.
drains at U/s River bed
of Daya Sugar encroached. Removal of encroachment in river | UPJN and District
Mill bed. Administration
7. Hindon Daya Sugar GPI-01 (Daya sugar
Mill drain Naya Bans,
(~ 48.5 km*) Saharanpur)
8. Hindon Nagdehi drain 02 GPIs (Dairy & Sewage under Drain water Removal of solid waste. ULB
(~ 56 km) Textile) & 01 Non-GPI | Saharanpur- quality
(Board MIill) Dehradun road deteriorated due Decentralized low-cost treatment | Forest Department
(Cenforming area) bridge to industrial and system like stabilization pond,
untreated sewage Constructed Wetland, oxidation
01 Unit (Board Mill) discharge ditches etc.
River stretch dry.
River bed Action on industries discharging UPPCB
encroached. untreated/  partially treated
effluent in the Nagdehi drain.
Desilting of river bed. Irrigation
Department and
District
Administration
Removal of encroachment in river | UPJN and District
bed. Administration
9. Hindon Star Paper GPI-01 (Star Paper Sewage from Impact due to Decentralized low-cost treatment | Forest Department
Mill drain Mill) Shantagarh industrial and system like stabilization pond,
(~ 60 km) (Conforming area) area Constructed Wetland, oxidation

= le——

g
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1984

Sl. River Tributary/Dra | Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal | Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
untreated sewage ditches etc. for treatment of Star
discharge Paper Mill drain.

10. Dhamola Not available No industrial unit No sewage Dry stretch » Restoration of flow to be [rrigation
(Origin at identified discharge considered. Department
Sansarpur

village) ® Pond should be de-silted and the District
de-silted material should be used Administration
for strengthening the and Forest
embankments and the Department
embankments should be
vegetated.
» Embankments of river Dhamola | Forest Department
should be vegetated all along the
course.
11. Dhamola Madh Village No industrial unit Sewage from - | ® Decentralized low-cost treatment | Forest Departrnent_
drain identified Madh village system like stabilization pond,
(~ 20 km) Constructed Wetland, oxidation |
ditches etc.
32 Dhamola Numaesh No industrial unit Sewage from | e Impact due to | » Removal of solid waste. ULB
camp drain (~ identified Numaish Camp industrial and
26 km) Area untreated sewage | ® Decentralized low-cost treatment | Forest Department
discharge. system like stabilization pond,

Constructed Wetland, oxidation
ditches etc.

t___ P L e T—
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1985

Sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPl and Domestic
Conforming/ Non- sewage from
Conforming area) towns
13. Dhamola Kamdhenu 04 Nos. GPIs Sewage from | e First polluted Action on industries discharging UPPCB
complex drain (Textile) BalmikiBasti stretch of river untreated/ partially treated
(~ 26 km) Dhamola. effluent into Kamdhenu
Complex Drain.
Removal of solid waste. uLB
Decentralized low-cost | Forest Department
treatment system like
stabilization pond, Constructed
Wetland, oxidation ditches etc.
New STP along with sewage UPJN
network with future projection
shall be installed.
14. Dhamola Paondhoi No industrial unit Sewage from | Impact due to | e Interception,  diversion and UPIN
drain (~ 28 identified Saharanpur | untreated sewage treatment of sewage.
km) city discharge.
15. Dhamola Kishanpur No industrial unit Sewage from | Impact due to | e Decentralized low-cost treatment | Forest Department
drain (~29 identified Saharanpur untreated sewage system like stabilization pond,
km) city and Ram | discharge. Constructed Wetland, oxidation
Nagar market ditches etc.
area

e

-
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1986

Sl. River Tributary/Dra Pollution sources | Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/ ]
(GPI/Nen-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
16. Hindon Dhamola 04 Nos. GPIs Sewage * River is polluted. Decentralized low-cost treatment | Forest Department
(~52 km from (Textile) discharge from | system like stabilization pond,
origin to Madh village, | » Mixed impact Constructed Wetland, oxidation
confluence of Numaish camp from  industrial ditches etc. in river Hindon b/c
river Hindon) area, and untreated and a/c of river Dhamola.
Saharanpur sewage discharge.
city and Ram
Nagar market
area Upgradation and ensuring UPJN
compliance of 38 MLD STP at
Saharanpur near Mahilpur Road.
Action on industries discharging UPPCB
untreated/  partially treated
effluent into river Dhamola.
New CETP with adequate capacity UPSIDA
shall be installed for industrial
clusters in catchment of river
Dhamola & KD Complex drain.
17. Hindon Bajaj Sugar 02 Nos. GPI (Bajaj No sewage River is polluted Decentralized low-cost treatment | Forest Department
Mill drain Hindustan Sugar Mill & discharge system like stabilization pond,
(~90 km) Distillery) Constructed Wetland, oxidation
ditches etc.

lﬁ—\_‘:’\' i
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1987

Sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
¢ Desilting of drain. UPJN
18. Kali-West Not available No industrial unit No sewage River bed is silted | e Restoration of flow to be Irrigation
(Originate identified discharge and encroached by considered. Department
from farmers
wetlands = Rejuvenation of wetland Forest Department
at Gangali
and ¢ De-silting of river bed and the de- District
Kalalhati silted material should be used for Administration
village) strengthening the embankments and Forest
and the embankments should be Department
vegetated.
e Embankments of river Kali-West | Forest Department
should be vegetated all along the
course.
* Removal of encroachment in river Irrigation
bed. Department and
District
Administration
19. Kali-West | Not available No industrial unit Domestic s Pond is highly | Desilting of pond. Irrigation
(Shivpur identified sewage from silted and polluted Department
village) nearby villages due to discharge

of sewage from

¢ The desilted material should be

ULB and Forest

nearby villages. used for strengthening the Department
embankments and the
embankments should be
vegetated.
=——
-
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1988

Sl. River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
20. Kali-West Not available No industrial unit No sewage | e River bed is Removal of encroachment in river Irrigation
(Dharamp identified discharge encroached by bed. Department and
ur) farmers District
e Inadequate flow Administration
inriver
= Highly Desilting of river bed. Irrigation
eutrophicated Department
The desilted material should be | Forest Department
used for strengthening the
embankments and the
embankments should be
vegetated.
Restoration of flow to be Irrigation
considered. Department
21. Kali-West Deoband No industrial unit Domestic Water quality of Decentralized low-cost treatment ULB and Forest
drain identified sewage from | river Kali-West system like stabilization pond, Department
(~16 km) Decband town | deteriorated in Constructed Wetland, oxidation
terms of dissolved ditches etc. on Deoband drain.
oxygen
22, Krishni Not available No industrial unit = Restoration of pond via desolation ULB and Forest
(QOrigin at identified and floating wetlands. Department
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1989

Sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
Savalpur Sewage from e The desilted material should be ULB and Forest
Navada) surrounding used for strengthening the Department
village embankments and the
embankments should be
vegetated.
Decentralized low-cost treatment ULB and Forest
system like stabilization pond, Department
Constructed Wetland, oxidation
ditches etc.
23. Krishni Thaska drain Conforming Sewage from | e First poliuted Removal of solid waste. uLB
(~ 36 km*) GPI-03 (Sugar, Milk Nanauta town stretch observed
processing, Distillery) to Village D/s Thaska drain Decentralized low-cost ULB and Forest
BhanerakKhemc before that river is treatment system like Department
hand dry. stabilization pond, Constructed
Polluted stretch Wetland, oxidation ditches etc.
from D/s Thaska
drain  to D/fs Action on industries discharging UPPCB
Shamli drain due untreated/ partially treated
to industrial and effluent into Thaska drain.
untreated sewage
discharge. Constructed Wetland in Thaska | Forest Department
Drain was highly drain B/c with river Krishni or in
eutrophicated. river Krishni A/c with Thaska
drain.
24. Krishni Sikka drain Non-conforming Domestic Decentralized low-cost treatment ULB and Forest
(~ 75 km*) GPI-01(Maruti papers sewage from system like stabilization pond, Department
Pvt. Ltd.) Village Sikka Constructed Wetland, oxidation
and Jalalpur ditches etc.

(/E’jy‘:_/
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1990

Sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
|  Conforming/ Non- sewage from
| Conforming area) towns
25. Krishni Shamli drain Non-conforming Domestic Decentralized low-cost treatment ULB and Forest
(~92 km*) GPI-02 (Distillery & sewage from system like stabilization pond, Department

Sugar); Shamli town Constructed Wetland, oxidation

ditches etc.
Conforming
GPI-01 (Pulp & paper) Action on industries discharging UPPCB
untreated/  partially treated
effluent into Shamli drain.
New STP along with sewage UPJN
network with future projection
shall be installed.
Proper tapping and diversion
structure for tapping of drain. i _
Constructed Wetland in Shamli | Forest Department
drain B/c with river Krishni or in
river Krishni A/c with Shamli drain.
|
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HEAT-T0N0A10-595/81-7-2024

9w,
Fare FAR g,
Aey g,
3090 ATHA|
qar #,
SrenflwrY (3rtger, Srer gatator afaf@),
HAFRLAI |
YATEROT, G Ud Serary qRacdel AeHTT-7 waes: A+ 24 aragav,2024

fwg-710 Tdr g sfeEor, 7% ool g@mwr N0T0 FEar-859/2022 HFSS FHA
TAIH TT HE JUT 04 3 # i et aur hega Yeyor fa=or &5 ganr Ruse
G % WERAA g HIR R o wede ot & gl fhaeade & daw A

Aeed,
3pded fvas #ger wfE, 3090 e & ¥R @ @da gdfewon, @ e
STerdrg gRade HeATeT-07 & U3 HE-H1080-200/81-7-2023, &A% 06.11.2023 &7
FOAT TN TEUT A N FE W, THE HEAH @ g yeuor Ao «@1E, 7%
feeell canrT Buse w1 & YeNUIHRT Edl HT AfFCRET U Sedecdl & 3MET & HUR |
TEERe 3§ I &1 AT “Pollution Sources Mapping of River Hindon and its tributaries and
restoration plan for polluted stretches” i Rure # %‘Ug?f HEPI' $r ST q;maa'r, e
3G gic TicH, Fadc R F wfta d@6e fede tocy 1 WeeE, SEd @
TUTAT, YENUT F gle ¥ie X & W e geuer i Jww, dEaw AAenie @
feuseT gl & TRIGUR Ud {use Rex, 3@ ggrae Afedl va =rat &g 17 glcrdic &
ey FRdcE @A # AT S g, 36F T v weey Reeade
e &R fram g

2- 3Jeo@sw ¢ 6 A0 usdr gRa afoeor, a3 oo g@rT H0U0 HEdr-
859/2022 # Wit 3meer f&wtieh 17.03.2023 & 3efuielel # HTY HiUd, 3090 AR &I
HETeTdr § U & FRATIT AT HEAT-UASN.E.-127/81-7-2023, &= 05.04.2023
g HEA-UA.5M.E.-191/81-7-2023, i 28.04.2023 zarn sy T dfAfa aifea
fr o B IFd & FORed FRTew A9 GEAr-uea.shé-278/81-7-2023, AR
26.06.2023 Z@RT ArEdfas Ye¥oT 1 U Ad A A& g S@dg TR W Hies
AAeRar ot o1 8 6 fohar = g

3-  HI0 TA0SHOA0 A faurmhe 3M0T0 HE&A-859/2022 3afse FHA Ical FATH
FT 3 AT Ud 3T A oA IMEA F He[dree H YN FhOT AT A TR W
wem v arh, e a8 9 R fF ffuse A & WeERee g AR R T e

95



1992

& fhgraga # fEa wofd a8 & o W 2, Bww o uda @ & F s
earersl FARad et & 91 T &

4- m:ﬁmﬁ@mmwﬁmrgm%%ﬁwmﬁﬁw%
A feuss AT F WENYE & @Y A RN Y T 397 ol F Fue At
q FeOd dEEeEn & RAftve gt (Ravor dove) w g Rt & amaw @
T FEATEr AR FOA §T FA FEAAE H A HEAT GIEROT, aF vd
STerary aREdst fasmeT, 3090 M H §-Ael-soenvups@rediffmail.com Td 3090 EEAL
AT 918 1 S-AFT-ms@uppch.in W THT ITAST FAT FART| THEOT Y FHEvET
HUBTARNT & R W dd 5T THIT FRAT @R TAF A% A1 el 3
HIYST SAFAIT &A1 IATETT 2

HATAFH-TUFT|
HagH,
i
( 7= FAR T )
AET giua|

sfafef- fmfafed & quare va smaers Friad &g ofve:-
1- 3R ATT WEENAE W@Ed, R [ERAEE oY, "W 3ega gur @
SNCHTE/TaICH To/3Haeara=r d e fam/aa @ o aefor sl
Has v o e @, 3090 ArEe|
2- U H{ET 9 AIeTh N fasmeneaer, 3090, q@as|
3- HEy Hrues R, gdede, Fe
4- 9e= fACH, 3090 ST foFer (FRTi/ameeD), o)
5- TN FAIEHRY, FAFHAR|
6- waftd Hferemd AR, TR e, FArER|
7- He¥T WA, 3090 YouoT fAEAv) 1S, qWAs &Y 39 HEw & @y 9T fF e @
FAfOT g3t W Hue e vd WO g @ ured gaest # aead
HAR I AHA B FAHT FT F IUAY FS F Fve FY, AN ToT T
AATT & HET G¥ FA G S HT FHAET Fr o T
8- weftd ey Hiteyeors-veey, Fes Affeelar &)
9- IS FIS|
e |,
= I e
(amefte Ryt )
GIEC]
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Muzaffarnagar District

1993

Pollution sources

Industrial
Unit
s (GPI/Non-
N‘;. River | Tributary/Drains/Canal GPI and STP/CETP/Domestic | Keyissues Action Points Concerning Agency
Conforming/ | sewage from towns
Non-
Conforming
area)
Hindon Titawi village drain Indian Domestic sewage Impact Installed ETP shall be upgraded at Indian Indian Potash
(Untapped) Potash from Titawi village observed- Potash Limited, Titawi to improve Limited Industry
Limited, Insufficient quality of treated effluent.
151.5 Kms Titawi (Sugar dissolved
Industry) OXYEED in Decentralized low-cost treatment | ULB and Forest
e system like  stabilization pond, Department
Constructed Wetland, oxidation ditches
etc. on Titawi village drain.
Hindon Dhobi Ghat No industrial Domestic sewage Industrial Removal of solid waste. ULB
drain-Budhana town unit from Parsi Basti, impact
(Untapped) identified Budhana observed-
Discharge of
188.1 Kms wastewater
containing
high BOD
and COD in
river through Action on industries discharging UPPCB
Dhobi Ghat untreated/ partially treated effluent
drain into Dhobi Ghat drain.

= Te—
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1994

Pollution sources
Industrial
Unit
5. (GP1/Non- -
No. River | Tributary/Drains/Canal GPl and STP/CETP/Domestic | Key issues Action Paints Concerning Agency
Conforming/ | sewage from towns
Non-
Conforming
area)
® To expedite construction of 10 MLD ULB and UPJN
Budhana STP & tap Dhobi Ghat drain to
the 5TP.
Hindon Sabzi Mandi No industrial Domestic sewage Industrial e Removal of solid waste. uLe
drain-Budhana town unit from Sabji Mandi, impact
(Untapped) identified Luhsana village, observed- | ¢ Action on industries discharging UPPCB
Mandwada village, Discharge of untreated/ partially treated effluent into
188.2 Kms Budhana wastewater Sabzi Mandi drain.
containing
r::a:i:]ti?:u;]h » To expedite construction of 10 MLD UPJN
Sabzi Mandi Budhana STP & tap Sabzi Mandi drain to
drain the STP.
Hindon | ShamshanGhat drain- No industrial Domestic sewage River e Removal of solid waste. ULB
Budhana town unit from SabjiMandi, impacted
(Untapped) identified Luhsana village, (Insufficient | ¢ To expedite construction of 10 MLD UPIN
Mandwada village, dissolved Budhana STP & tap Shamshan Ghat
| 188.4 Kms Budhana oxygen in drain to the STP.
i river)
=T,
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1995

No.

River

Tributary/Drains/Canal

Pollution sources

Industrial
Unit
(GPI/Non-
GPl and
Conforming/
Non-
Conforming
area)

STP/CETP/Domestic
sewage from towns

Key issues

Insufficient

dissolved

oxygen in
river

Action Points

Concerning Agency

e Decentralized low-cost treatment
system like stabilization pond,
Constructed Wetland, oxidation ditches
etc.in river Hindon a/c of Shamshan
Ghat drain.

ULB and Forest
Department

= Constructed Wetland in river Kali-West
A/c with three drains of Budhana
namely Dhobi Ghat drain, SabziMandi
drain and Shamshan Ghat drain.

Forest Department

i I —
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1996

Pollution sources
Industrial Unit
S. No. River/Drain TR Biviivg] (GPUNGH-G,N i STP/CETP/Domestic Key issues Action Points Coneerning
Canal Conforming/ Agency
’ sewage from towns
Non-Conforming
| area)
1. Kali-West Maleera village drain No industrial unit | Sewage from Maleera River Decentralized low cost ULB and
(Untapped) identified village impacted treatment system like Forest
(deterioration | stabilization pond, constructed Department
40.8 Kms in dissolved | wetlands, oxidation ditches,
oxygen) etc. to treat wastewater of
Maleera village drain.
2. Kali-West BadhaiKhurd drain TriveniEngg. & |Sewage from Deoband, River Decentralized low cost ULB and |
(Untapped) Industries Ltd,  [Bahadurpur, Rankhandj, impacted treatment system like Forest I
Decband (Sugar Thamana, Aakhlour, (Low level of | stabilization pond, constructed Department
48.7 Kms Industry) BadhaiKalan, dissolved | wetlands, oxidation ditches,
(Conforming) Hoshiyarpur, oxygen in river etc. to treat wastewater of
BadhaiKhurd, Said at BadhaiKhurd drain.
Nagla, Kacholli towns Khanjahanpur
village due to
low flow and
shallow depth)
2. Kali-West Niyazupura No industrial unit Sewage from River Removal of solid waste. uLB
drain(Untapped) identified Niyazupura town impacted
(Lo'w lesiel it e Decentralized low cost ULB and
56.5 Kms dissolved :
: treatment system like Forest
oxygen in
fiver dua'te stabilization pond, Department
low flow and constructed wetlands,
shallow oxidation ditches, etc. to
depth) treat wastewater of
Niyazupura drain.

-
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1997

Pollution sources

Industrial Unit

S. No. River/Drain Tributary/Drains/ (GP”NDH-G,N wnd STP/CETP/Domestic Key issues Action Points Canceramg
Canal Conforming/ Agency
g sewage from towns
Non-Conforming
area)
4. Kali-West Laddawala drain No industrial unit Sewage from Industrial Complete tapping of UPJN
(Tapped with identified Laddawala, impact Laddawala drain to 32.5 MLD
overflow) RamleelaTila, observed STP.
AbkariMohalla, (Discharge of
56.6 Kms Hanumanpuri wastewater Removal of solid waste. ULB
containing
hig‘h cop ar!cl Action on industries UPPCB
S?I'd waste In discharging untreated/partially
river through 2
treated effluent into
Laddawala ;
: Laddawala drain.
drain)
5. Kali-West Shamli Road No industrial unit Sewage from Shamli Industrial Removal of solid waste. ULB
drain(Untapped) identified Road area wastewater
fiischarge Action on industries UPPCB
57.6 Kms (River stretch o o —
polluted-DO WAEN ea. e |a‘ v
is NIL) treated effluent into Shamli
Road drain.
6. Kali-West Khadarwala No industrial unit Sewage from Discharge of Complete tapping of UPIN
drain(Tapped with identified Krishnapuri and wastewater Khadarwala drain.
overflow) Khalapar towns containing

=hv~——

—
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1998

Pollution sources
Industrial Unit
S. No. River/Drain Tebutaryy Draifist {GPUNOH'G.N o STP/CETP/Domestic Key issues Action Points ConeBing
| Canal Conforming/ Agency
[ s sewage from towns
Non-Conforming
| area)
high COD and Removal of solid waste. uLB
57.8 Kms solid waste in
river through
Khadarwala
drain
o Kali-West Krishnapuri No industrial unit Sewage from Complete tapping of UPJN
drain(Tapped with identified Krishnapuri and Krishnapuri drain.
averflow) e Removal of solid waste. uLB
57.9 Kms
8. Kali-West Suzroo village drain No industrial unit Untreated sewage Polluted river Tapping of sewage from UPJN
(Suzroo village drain identified from Suzroo village stretch (DO is Suzroo village &Nai-Basti
Nai-BastiKhalapar drain, Nai- NIL) Khalapar to 32.5 MLD STP.
drain + treated BastiKhalapar drain
RN ::.:}2'5 LR Zr;dg;gaﬁ;ef;&u:zfj Removal of solid waste. ULB
(Untapped) Stabilization Pond
based STP Ensuring compliance and UPJN '
60.3 Kms upgradation of 32.5 MLD
Waste Stabilization Pond
based STP,
9 Suzroo No industrial unit Suzroo village Untreated Removal of solid waste. ULB
village drain identified sewage

t‘-_.:;W" T
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1999

Pollution sources
Industrial Unit
S.No. | River/Drain | Trioutary/Drains/ | (GPI/Non-GPland | oo eerp/nomestic | Keyissues Action Points CoRCERing
Canal Conforming/ Agency
: sewage from towns
Non-Conforming
area)
(Suzroo Suzroo village discharged Adoption of decentralized low ULB and
village drain drain(2"™ order & into river via cost treatment system like Forest
+ Nai-Basti untapped) Suzroo village | stabilization pond, constructed | pepartment
Khalapar drain wetlands, oxidation ditches,
drain + etc. to treat wastewater of
treated Suzroo village drain.
sewage of
32.5MLD
STP)
(Untapped)
NaiBastiKhalapar No industrial unit Sewage from Nai- Untreated Removal of solid waste. ULB
drain identified BastiKhalapar area sewage
(2™ order & discharged
tnEappned) ko I:Iw.e-r 3 Adoption of decentralized low ULB and
BastiK:.I‘:l-lapar co.s-t trt‘eatment system like Forest
disiin stabilization pond, constructed | pepartment
wetlands, oxidation ditches,
etc. to treat wastewater of
NaiBastiKhalapar drain.
= e—
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2000

Tributary/Drains/

Pollution sources

Industrial Unit
(GPI/Non-GPI and

Concerning

S. No. River/Drain : STP/CETP/Domestic Key issues Action Points
Canal Conforming/ Agency
# sewage from towns
Non-Conforming
area)
10| Kali-West Dhandera drain 45 units in Sewage from Industrial Action on industries UPPCB
(Untapped) catchment of towns/colonies impact discharging untreated/partially
Dhandera drain located at Bhopa observed (DO | treated effluent into Dhandera
74.8 Kms (32), JattMujhera Road, Jansath Road, is NIL & drain.
drain (5), Kukra and significant
drain (2) Sahawali&Sandhawall increase in
&Begrajpur villages (via Kukra BOD and COD
Industrial drain (6) drain). in river due
to discharge Upgradation of ETPs installed UPJN
of high BOD, in industries located in
COD, T5S & catchment of the drain.
TDS bearing
wastewater
Int iy ¥ Series of CWs in Dhandera Forest
Dhanfiera drain B/c with river Kali-West. | Department
drain)
11. Dhandera JattMujhera drain 05 non- No discharge of Industrial Action on industries UPPCB
drain (2" order & conforming GPls domestic impact discharging untreated/partially
(Untapped) untapped) (Pulp & Paper and sewage/STP/CETP observed treated effluent into Jatt
Distillery) (discharge of Mujhera drain.
high BOD,
COD, TSS &
TDS bearing
wastewater
into river via
JattMujhera
| drain)

18
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2001

Pollution sources
Industrial Unit
S. No. River/Drain Toitutary/ Draics/ {GPIINon-G.PI ind STP/CETP/Domestic Key issues Action Points ConEE
Canal Conforming/ Agency
: sewage from towns
Non-Conforming
area)
Dhandera 32 non- No discharge of Industrial Action on industries UPPCB
drain conforming units domestic impact discharging untreated/
(Untapped) (GPIs-29 & non- sewage/STP/CETP observed partially treated effluent into
GPls-3) (discharge of Dhandera drain.
At Jansath comprising of high BOD,
Road (a/c Pulp & Paper, COD, TSS,
with Slaughter House, TDS and
JattMujhera Tannery, metals
drain) Pharmaceuticals bearing
& Food Processing wastewater
industries into river via
Dhandera
drain)
Dhandera Kukra drain 02 non- Sewage from Impact To expedite construction of UPJN (Rural/
drain (2"order & untapped) | conforming GPIs Sahawali & observed proposed 22 MLD STP to treat | Urban)
(Untapped) (Pulp & Paper) Sandhawali towns (discharge of the sewage of Kukra drain &
untreated tap the drain to the STP.
sewage into
river via
Kukra drain
Dhandera - 45 units in No discharge of Industrial Action on industries UPPCB
drain catchment of domestic impact discharging untreated/
(Untapped) Dhandera drain sewage/STP/CETP observed partially treated effluent into
(32), JattMujhera (discharge of Dhandera drain.
(A/c Kukra drain (5), Kukra high BOD,
drain at drain (2) COD, TSS &
Meerut- &Begrajpur TDS bearing
Haridwar Industrial drain (6) wastewater
Bypass Road) into river via
Dhandera
drain)
_En—
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2002

Pollution sources

Industrial Unit
S.No. | River/Drain | noutary/Drains/ | (GPI/Non-GPland STP/CETP/Domestic | Key issues Action Points ARG
Canal Conforming/ Agency
: sewage from towns
Non-Conforming
area)
12| Dhandera Begrajpur Industrial 06 conforming No discharge of | Industrial Action on industries UPPCB
drain Area drain non-GPls domestic impact discharging untreated/
(Untapped) (2" order & (Pharmaceuticals sewage/STP/CETP observed partially treated effluent into
untapped) & Dyeing) (discharge of Begrajpur Industrial Area
highly acidic drain.
and high
color, BOD,
COD, TDS
and metals
bearing
wastewater
into river via [
Begrajpur
Industrial
Area drain)
13| Kali-West Mansoarpur drain 02 nan- Sewage from Industrial Removal of solid waste. ULB
(Untapped) conforming GPIs Manscarpur Sugar impact
(Sugar-01 & Mill Road area observed on Action on industries UPPCB
75.5 Kms Distillery-01) river (DO-NIL discharging untreated/
& high partially treated effluent into
BOD/COD) Mansoorpur drain.
14| Kali-West PurBaliyan No industrial unit Sewage from Pur River Removal of solid waste, animal uLB
drain(Untapped) identified Baliyan village impacted (DO | waste & cow dung at origin of
is NIL & high the drain.
76.4 Kms BOD and
i i COoD)
20
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2003

S. No.

River/Drain

Tributary/Drains/
Canal

Pollution sources

Industrial Unit
(GPI/Non-GPl and
Conforming/
Non-Conforming
area)

STP/CETP/Domestic
sewage from towns

Key issues

Action Points Eonsnmming
Agency
Decentralized low-cost ULB and
treatment system like Forest
stabilization pond, Department

Constructed Wetland,
oxidation ditches etc. in river
Hindon in Pur Baliyan drain.

e ~——

= (emend faw)

S Wel I |

21

6/



2004

HEAT-TA030E10-596/81-7-2024

N,
AaeT FAR f3E,
&y |y,
3090 G|
dar #,
Srenfsrdt (3reger, e gataor @A),
QMHAAT|
YATEOT, I U Sorarg GRaee AegHmT-7 aaas: e )y agay,2024

Rw-a10 IdT gRa sifewor, 7% oo g@mr 3M0v0 FEar-859/2022 s Fg#
AT T A6 AT U9 3T H oI e aUr FE yeyor FEaer |15 gant Rusa
A & TERAT g HR foFd 7 vawe oo &yt fRaeawe & wey |

A,

3rdwd fawes geg wfEE, 3090 awe & ¥R ¥ d gdfavor, & ud
Sorary GREdd FAHET-07 & UF HEA-H0H0-200/81-7-2023, ReAiw 06.11.2023 &
FUAT HeH TGUT HaA H F¢ F, forfsr AEIHA § Fead U HgAor a8, 75
Mm%ﬁ*mﬁﬁﬁmﬁﬁﬁﬁﬂ*m%mw
TECR %?-Ta IR & A “Pollution Sources Mapping of River Hindon and its
tributaries and restoration plan for polluted stretches” W& Rulc & RBusa 7y #r
Sl UrEdT, foee I gic ¥uicH, FEee R # vt d@ew dedie caicw &
THIAH, e H U, FGUUT & glc T G & A @ wgwor i T,
¥q 17 glewiic & wAw # FRGSE GEERE W IR gu SEh I T
qAgEeY faads g &R fear = gl

2-  Joawaw g F A0 wdr gRa feor, a8 fReeh garr M0T0 HET-
859/2022 & WIRA 3meer fe=Th 17.03.2023 & 3Heuielel H HET AU, 3090 ArE=T I
FEFETAT A ATEA & AT AT HEAT-UA.SM.EN.-127/81-7-2023, fE#AF 05.04.2023
g HEI-UA.SI.E.-191/81-7-2023, & 28.04.2023 zarT Isg Tadw afafa aifsa
N A gl 3Fd & FoREd FEET AT HEI-UA.S.A-278/81-7-2023,
26.06.2023 TIRT aRdfas Ye¥or 1 AT F1d fFY W g T@de TR W HIes
AfereRer gol @1 off aeer fFar arar §)

B A0 TAOSHOE0 #H famredfi=r 30v0 HEAr-859/2022 3ase FHH ATl FeATH
T Hh AT U9 30 H 9T I & el H TLHANT FhOT AR TR TN
TereT &7 Y, SrEH T8 urr I R Rusd AdT & WERwd g AR R R care
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2005

& fraeaas & 3Afd werfad A7 & 91 W &, Ouw 3§ udd gar & F sger
iequTerl giAfRad =gt & ur T gl

4- N W AU A AP Tg Fgd B WU I & B ST ggyer fAgyor @18
ZarT fRusd A3 & Wy & TOY A dUR Y ) 39d tae A SAe9e aiHer @
HaftT FAsET & fAftse Regyt (Fawor doee) w wafta fRem & awas @
Wmﬁgﬁﬁaaw?ﬁmﬁwmw,aﬁw
Storary aREds fasmer, 3090 e # §-Ad-soenvups@rediffmail.com T& 3090 qEyoT
fA=or @ @ SAT-ms@uppcb.in T dAchIeT ITASE HUAT ST| TEIOT T FHET
HUREIRT & TR W afod Tod FOT FRATA @R Tcddh A8 T FA=ef| 3
39T SafFdaTa e afaa gl

HATTH-TOFd|
>
( 7S FAR A7 )
aEg giug|

yfafef- ArafafEa &1 gaard v navas FrRERT &g TN
1- 3N FAEw FRavAw @Re, R AEwgEs @9, #eaw 3gEd qur Haa
WARA/TIIA  (A/HEEUGAT v Hedfes  Remam® a@r v g
STTqcl/RETS e ST AU AT, 3090 |
2- JUTS AT g AeTh IR FemeeT, 3090, dE@AS|
3- ATT FAUTHS HAFRY, JHEHET, FA
4- ga=Y ¢, 3090 Ae TR (AIR/ATHLT), du@aS|
5- WA FATTERNT, AHeA |
6- Hafta yfemdr ¥Ry, R @em, e
7- HeXd WiAd, 3090 Yeuor fAeA0r |15, F@es # 56 gy & @ 9T R A @
Ot feg3il W Iegurel 3EAT vd FHART Seue @ T HAAHT H ARfod w
GAfRT guer e A AR §9 F Iqesy e # FeT FY, dF ToF T
Afafd & FHeT gFdT A g FITd A weT f S FH
8- WEftd a1 HUHHeET-wae®, Bies Affacir |
9- IS TS|

o 4,
e
~(3mefy ey )

gaa)
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Shamli District

2006

network with future projection
shall be installed.

Proper tapping and diversion
structure for tapping of drain.

sl River Tributary/Dra Pollution sources Key Issues Action Points Concerning Agency
No. ins/Canal Industrial Unit STP/CETP/
(GPI/Non-GPI and Domestic
Conforming/ Non- sewage from
Conforming area) towns
1. Krishni Sikka drain Non-confarming Domestic ¢ Polluted stretch | » Decentralized low-cost treatment ULB and Forest
(~ 75 km*) GPI-01(Maruti papers sewage from from D/s Thaska system like stabilization pond, Department
Pvt. Ltd.) Village Sikka drain to D/s Constructed Wetland, oxidation
and Jalalpur Shamli drain due ditches etc.
to industrial and
2. Krishni Shamli drain Non-conforming Domestic untreated sewage | « Decentralized low-cost treatment ULB and Forest
(~92 km*) GPI-02 (Distillery & sewage from discharge. system like stabilization pond, Department
Sugar); Shamli town Drain was highly Constructed Wetland, oxidation
eutrophicated. ditches etc.
Conforming
GPI-01 (Pulp & paper) * Action on industries discharging UPPCB
untreated/  partially treated
effluent into Shamli drain.
e New STP along with sewage UPIN

Constructed Wetland in Shamli
drain B/c with river Krishni or in
river Krishni A/c with Shamli drain.

Forest Department

o
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Meerut District
Pollution sources Conceming
Tributary/ | Industrial Unit Agency
Sl River Drains/Ca | (GPI/Non-GPI and STP/CETP/Dom Key issues Action Points ’
No. estic SewWage
nal Conforming/ Non- from towns
Conforming area)
1 | Hinden Kali-west Discharge from industrial | Sewage e High impact due to | Action on indusirial units UPPCE
units Jocated in  the | discharged from discharge of River Kali- | discharging untreated/
{~196.04k catchment of river Kali | Muzaffarnagar West carrying industrial | partially treated effluent.
m) Wist, city and nearby and domestic | Domestic sewage diverted to UPIN
town/villages wastewater (water | nearby STP.
quality deteriorated) Treatment of domestic sewage ULB
s Polluted stretch  from | of nearby villages by using
- bic & afe of Kali Wast decentralize low cost sewage
treatment systerm.
Constructed Wetland in river Forest
o Kali-west Bfc with river Department
Hindon near Baparsi village,
Meerut.
2, Hinden Sardhana GPIs-03 Nas.: (Paper-01, |s Discharge of | « High impact due to | e Action on industries upPCe
drain at | ETextile-02) sewage from | discharge of industrial |  discharging untreated/
Kalina Non-GPI-01 No.: Dairy-01 | Sardhana town, effluent and disposal of partially treated effluent,
village Kalina Village and cattle dung, solid waste
(Meerut) 04{nos.) industries namely | nearby  village and sewage, e Treatment of sewage of uLe
M/s Sardhana Paper, Mfs | and  Industrial | » Polluted stretch from nearby villages by using
[~230.63 Shri Babubah Trader, M/s | effluents. bfc & afc of Sardhana decentralize low cost sewage
km) Shree Krishna Processing, j» Drain was filled drain. treatment system.
& M/s Sardhana Dairy, | with Municipal
Sardhzna Road Meerut. Solid Wastes at * Salid  waste should be e
various locations remaved From the drain,

T
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2010

Pollution sources Conterning
Tributary/ | Industrial Unit Agency
% ljiver | Drains/Ca | (GPINonGPI  and | STT/CETP/DOM | e Action Points
No. . estic  sewage
nal Conforming/ Non-
from towns
Conforming area)

# Large number of * Cow dung and animal wastes ULB and
dairy farm along should be removed from Animal
drain and drain and follow up of | Husbandry
deposition  of guideline by dairy farms for
huge quantity of disposal of animal dung.
animal dung in
the drain. * TP of adequate capacity in UPIN

Sardhana town.
« Tapping of drains & UPIN
Inventory of industrial units
in the catchment of drain.
« Constructed Wetland in Forest
Sardhana drain Bfc with river Department
Hindon,
3 Hindon Kinauni GPI1-0Z No. No significant | - Inventory of drains carrying UPIN
drain {Canfarming area) flow, bed of drain domestic  wastewater  fram
M/s Bajaj Hindustan Ltd, | was wet Kinauni village and treatment
(~234.51 {Sugar  Unit)  Village | indicating of sewage by using
kmn}) Kinaunl, Meerut industrial decentralized low cost sewage
M/s Bajaj Hindustan Ltg, | discharge treatment system,
{Distillery  Unit) Village
Kinauni, Meerut

P o
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2011

Pollution sources Concerning
Tributary/ | Industrial Unit Agency
Sl. River Drains/Ca | {GPI/Non-GPI and STlT[CETPIDom Key issues Action Pgints
No. . estic  sewage
nal Conforming/ Non- from towns
Conforming area)
4, Hindon Upper No industrial unit | Upper Ganga | » Small drains from Pura | = Inventory of drains uPIN
Ganga canal | identified canal is a fresh village discharging into discharging from Pura village
{~249.33 water SOUrce fiver. and Amirpur Baleni and
km} from river Ganga. | « Improvement observed |  yreatment of sewage by
in river water quality | gina decentralize low cost
due to release of fresh sewage treatment system.
water  from  Upper
Ganga Canal. « Construcved Watland in river Forest
Hindon before intrusion of Department
freshwater from the Upper
Ganga Canal.
Ty
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Baghpat District

2014

Pollution sources Concerning
Tributary/ | Industrial Unit Agency
S, River Drains/Ca | {GPI/Non-GPt and STR/CETP/Dom Key issues Action Points
Na, estic  sewage
nal Conforming/ Non-
) from towns
- Confarming area)
1. Krishni Ramala GPI-01 No. Sewage » Untreated sewage | Treatment of domestic sewage uLe
drain M/fs RamalaSahkariChini | discharging from discharge and agricultural | of nearby villages by using
[Baghpat} Mill (Conforming area) Ramala  vlllage | runoffiwater quality | decentralize low cost sewage
and Budhpur | detericrated). treatment system,
{~118.57 village and | & Polluted stretch From
Kr) agricultural bfc & a/c of Ramala
runoff and there drain.
Is possibility of
discharge  from
: sugar Mill
2. Hindon River Discharge from industrial | Sewage + River is polluted. Treatment of sewage of nearby uLe
Krishni units located in  the | discharging from | e Discharge of Untreated | villages by using decentralize
* (Baghpat] catchment of river Krishni. | nearby village Sewage. low cost sewage treatment
[~223.13 » Polluted stretch from | system.
ken] bfc & a/c of river Krishni.

5
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Ghaziabad District

2017

Sl. River Tributary/ Pollution sources Key issues Action Points Concerning
W Drains/Canal = o s rial Unit (GPI/Non- | STP/ CETP/ Agency
GPl and Conforming/ | Domestic sewage
Non-Conforming area) from towns
1 Hindon | Jawli drain (First | Total-44 Carries discharge of |e Polluted Removal of Solid waste ULB
Order) 43 GPIs: Textile dying (07), | CETPTronica city and stretch due to
Untapped Yarn/Textile processing (36) | sewage from nearby industrial Action on industries in catchment of the drain UPPCB
(Approx. 300.13 | 1 Non-GPl: Yarn/Textile | villages impact.
km) processing (01) i low DO Upgradation and ensuring compliance of CETP UPSIDA
observed may Tronica city.
:;gn::: t° Constructed Wetlands on Jawali drain B/c with Forest
witer of the river Hindon. Department
river
2 Hindon | Raj Nagar | No industrial unit identified | Carries treated | Low impact Removal of Solid waste. uLB
extension drain sewage from Noon | observed due to
(First ~ Order) Nagar Morty56 | untreated Interception & diversion of drain to Noon Nagar UPIN
Untapped MLDSTP, and sewage | sewage Morty 56 MLDSTP before confluence of treated
(Approx. 307.09 from open drains discharge sewage.
km)
Ensuring compliance of Noon Nagar Morty 56 UPIN
MLD STP.
3 Hindon Karedha Drain Total - 10 Sewage from | e Polluted Removal of Solid waste ULB
(First Order) | 9 GPls: Paper (01), | Karedha area stretch from
Untapped Yarn/Textile processing (07) U/s Karedha
(Approx. 309.44 | Metal Surface Treatment drain to D/s
km) (01) Hindon Vihar
drain. Action on industries in catchment of the drain UPPCB
1 Non-GPl: Textile (01) e Mixed impact
(Washing and digital due to
printing of fabric) discharge of

Ll (e —
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2018

Paper printing, automobile
service, furniture moulding
and fabrication, glass
printing, MS wire drawing,

electrical cable
manufacturing and
processing units were
observed  operating  in

catchment of drain

Hindon | Hindon  Vihar
Left (First
Order)
Untapped
(Approx. 310.73
km)

Hindon Hindon  Vihar
Right (First
Order)
Untapped

(Approx. 310.73
km)

No industrial unit identified

Hindon Vihar left
and right are
concrete drains
that conjoint
together and form
Hindon Vihar drain
that ultimately
discharges into the
river Hindon after
joining. After
joining, the

sampling is not |

possible due to
non-
approachability

Carry domestic
sewage from
household of

Hindon vihar area
Large amount of
cow dung observed

untreated
sewage and
industrial
discharge.

Inventory of non-GPI water polluting industries UPPCB

in catchment of drain including metal recycling

/ processing/ fabricating/ galvanizing/ painting/

moulding.

Constructed Wetland on Karedha drain B/c with Forest

river Hindon. Department

Removal of Solid waste ULB

Remediation using low-cost decentralized ULB

wastewater treatment systems such as series of |

constructed wetlands in both Hindon Vihar

drains.

Inventory of water polluting industries in UPPCB

catchment of both Hindon Vihar drains.

Series of Constructed Wetlands in river Hindon UPIN and

A/c with Hindon Vihar drain. Forest
Department

‘-__.f-q"\,]‘,_]."————._-
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2019

Hindon | Kaila Bhatta | Total-15 Carry sewage from | Improvement in Action on industries in catchment of the drain UPPCB
Drain (First [ 12 GPIs: Pharmaceutical | Nava Jeevan Leprosy | river water
Order) (02), Metal Surface | Colony, Madhopura | quality Remediation using low-cost decentralized UPIN
Untapped Treatment (08), Textile (01), | area wastewater treatment system on kaila Bhatta
(Approx. 313.07 | Tannery (01) drain.
km) 3 Non-GPl: Pharmaceutical
(01), Engineering (01) and
Others paper board (01)
Hindon | Arthala Drain | Total—2 Carry sewage from | - Action on industries in catchment of the drain. UPPCB
(First Order) | 1 GPI: Distillery-Mohan | Arthala village
Untapped Meakin Ltd. Mohan Nagar Remediation using low-cost decentralized UPIN
(Approx. 313.63 | Ghaziabad wastewater treatment system on Arthala drain.
km) 1 Non-GPl: Metal Surface
Treatment-Balaji wire Pvt
Itd., 139-A, Anand Ind.
Estate, Mohan Nagar,
Ghaziabad.
Hindon | Indirapuram No industrial unit identified | Carries combined | - Ensuring compliance and upgradation of all STPs UPIN
Drain (First discharge from 03 whose wastewater is carried by Indirapuram
Order) STPs in Indirapuram drain.
Untapped i.e. 74 MLD, 56 MLD
(Approx. 316.86 and 56 MLD
km) (**Sahibabad drain,
which is an industrial
drain, is also tapped
to 74 MLDSTP at
Indirapuram. All
three STPs located in
Indrapuram are non-
complying w.r.t.
discharge standards.)
Action on industries in catchment of the UPPCB
Sahibabad drain**,
I i V= 29
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2020

Constructed Wetlands on Indirapuram drain B/c Forest
with river Hindon, Department
CETP of adequate capacity shall be installed. UPSIDA
9 Hindon | PratapVihar No industrial unit identified | Domestic sewage | - Remediation using low-cost decentralized UPIN
Drain (First from househald of wastewater treatment systems on PratapVihar
Order) Pratapvihar area drain.
| Untapped
(Approx. 317.03 New STP along with sewage network with UPJN
km) future projection shall be installed.
Interception &diversion of Pratap Vihar drain to UPJN
SR
10 Hindon | Rahul Vihar | Industrial impact observed | Domestic ~ sewage | s Integrated Removal of Solid waste. ULB
Drain (First | but no industrial unit | from household of | impact from
Order) identified Rahul Vihar area untreated
Untapped wastewater
(Approx. 317.24 carried by
k) prior  drains
namely Action on industries in catchment of the drain. UPPCB
Indirapuram,
PratapVihar Remediation using low-cost decentralized UPIN
and Rahul wastewater treatment systems on Rahul Vihar
Vihar drain drain.

t—f" Y Vs ~——
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2021

e Deterioration Series of Constructed Wetlands in river Hindon Forest
of water A/c with Rahul Vihar drain. Department
quality in
stretch from
U/s to D/fs
Rahul  Vihar
drain

11 Dasna Bhoorgarhi — | Total-7 Untreated sewage e Removal of Solid waste uLB
Drain Kalugarhi Drain from households of
(First (Second Order) | 07 GPIs: Pulp & Paper (01), | Bhoorgarhi village Action on industries in catchment of the drain. UPPCB
Order) Untapped Tannery (02), Metal Surface | and Kalugarhi village
Kalugarhi drain | Treatment (01), Slaughter
joins House (03) Remediation using low-cost decentralized UPIN
Bhoorgarhidrai wastewater treatment systems on Dasna drain.
n ond forms
Dasna drain
12 Dasna B.S. Road | No industrial unit identified Carry untreated - Removal of Solid waste. ULB
Drain Drain(Second sewage from B.S.
(First Order) Road Industrial area Inventorization of small-scale industrial units, UPPCB
Qrder) Untapped

| ST —
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2022

Sl River Tributary/ Pollution sources Key issues Action Points Concerning
No. Drains/Canal Industrial Unit (GPI/Non- | STP/CETP/Domestic Agency
GPI and Conforming/ Non- | sewage from towns
Conforming area)
1 Shahdara | Sahibabad Total - 75 ® Domestic sewage of | Carry mixed |¢ Removal of Solid waste. ULB
drain Drain (Second unauthorized and | untreated
(First Order of River | 73  GPIs: Dairy (02), | authorized colonies, and | effluent into |e Action on industries in catchment of UPPCB
Order of | Yamuna) Engineering (01), Metal | solid waste being | recipientdrain | the drain.
River Tapped Surface Treatment (19), | dumped by the residents
Yamiing) Frares.(01), nearby ) = New STP along with sewage network UPIJN
Pulp & Paper (00), b Tap,pe‘j into 74 M_LD STP with future projection shall be
Slaughter house and Meat | |ndirapuram that is non- y
(06), Yarn/Textile | complying Sl
prot.:essing (41), Textile | eVisually black coloured = CETP of adequate capacity shall be UPSIDA
Dyeing (02) sewage at inlet of :
installed.
Indirapuram 74 MLD STP
2 Non-GPl: Metal Surface
Treatment (01),
Yarn/Textile processing
(01)
2 Shahdara | Indirapuri Not reported/ Domestic sewage of | Carry mixed [¢ Removal of Solid waste. uLB
drain (First| Drain (Second | No industrial unit identified | unauthorized and | untreated
Order of| Order of River authorized colonies, and | effluent into |e Inventorization of  small-scale UPPCB
River Yamuna) solid waste being recipient drain industrial units.
Yamuna) Untapped dumped by the residents
nearby » New STP along with sewage network UPJN
with future projection shall be
installed.
3 Shahdara | Banthaladrain | lllegal industrial  units | Solid waste dumping was | Carry  mixed | Removal of Solid waste. ULB
drain (First| (Third Order of | operating in the catchment | observed. untreated
Order of| River Yamuna) | of Banthala drain: Soap effluent into |* Inventory of water polluting UPPCB
Untapped manufacturing unit (01) recipient drain industries (GPIs & non-GPls).
t—m/‘-——-—-
-
32

86



2023

Sl

No.

River

River
Yamuna)

Tributary/
Drains/Canal

Location near
receiving
Industrial
effluent

Pollution sources

Industrial Unit (GPI/Non-
GPI and Conforming/ Non-
Conforming area)

STP/CETP/Domestic
sewage from towns

(Non-operational); Metal
processing (04) treatment
by using acids; Garment
washing unit without ETP
(01).

**Ponding of wastewater
near soap factory was
observed. Samples of
wastewater were collected
and analysis results
showed BOD-762 mg/l,
COD-1748 mg/l, TSS-1118
mg/l, TDS-3004 mg/l,
Chloride-485 mg/I,
Sulphate-650 mg/l and high
concentrations of metals
(Cr-2.378 mg/l, Cu-10.53
mg/l, Fe-1732 mg/l, Pb-
0.724 mg/l, Mn-12.84 mg/|,
Ni-12.84 mg/l and Zn-168.6
mg/l) which indicated that
industries in the catchment
discharge wastewater
outside their premises
which formed a pond of
wastewater on land in the
vicinity of Banthala drain

Key issues

Action Points Concerning
Agency

Action on unauthorized industrial UPPCB
units.

Identification and action against the UPPCB
source of discharge of high metal

bearing acidic effluent into Banthala

drain.

Preparation of an action plan for UPJN
interception, diversion and

treatment of Banthala drain.

CETP of adequate capacity shall be UPSIDA

installed.

e

L)
«fad, ;
afaor, 9 T wierarg R fiws,

TR TR EE
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HEAT-TA0S0£10-600/81-7-2024

oY,
At AR E,
ATy i,
3090 2MH|
/4T A,
Frenfosrt (3reasr, Prer gaEter @A),
TMaFger R
qATaRor, I Ud SFerarg IRadd HegHmT-7 aEas: e 21 sragav,2024

Reg-a10 wfrr gRa sifremor, @8 ool garr 3M0v0 HEar-859/2022 3farss FHaA
9AH T HG JUT 09 37 # iR ST JUr Fehry geNor RHor 915 gan RusH
AET  WERAA & IR R 718 TR oA & gt FRaeade § HeEH A

A,
30dFT RAvas AEr @i, 3090 e & TR ¥ @ed wafeer, @@ ud
Sterarg IRade HFHE-07 & 9 HEA-HI0H0-200/81-7-2023, fefih 06.11.2023 &r
FUAT Hesl TEUT e F FeE F, [OTHS ALIH § Fead Geuur g a1, 7%
el gary fguser 7y & weuuret Bial Hr Afaefer v g=awedl & 31T & U W
W g oA @1 I “Pollution Sources Mapping of River Hindon and its
tributaries and restoration plan for polluted stretches” W& RUC & Rose 7&r H
S oradr, fawe IH gl ¥icw, Fude wRAr H wuita dEe dedie coicH @
WEHHE, I @I IOTT, GGUUT & gic FIC HG & Ay AP yguer Uy,
e Aee vd Rusd AT & TRIeuR vd Rusa Raw, 3wdh gere aledl va =
g 17 glewuic & §ou & FAASET FPATAT W URT A gU, 3AH gl U9
FHRIEEY fawads &g AR fRar o g

2-  3Jeo@em ¢ & A0 UsEm gRa afewr, a5 ool q@mr HI0w0 wedr-
859/2022 # Wiia e f&AH 17.03.2023 & Heyuroll # HEH @i, 3090 A= &
ETLTTT H A F FAGT AT HEA-UA.SN.ET.-127/81-7-2023, = 05.04.2023
Ud HE-UA.SN.E.-191/81-7-2023, EAF 28.04.2023 carm Usd &I AT a1fdd
& Y g 3Fa & AREd FEEE AT GEI-UASN.EN.-278/81-7-2023, T
26.06.2023 EaRT aRdfa® Yeuor H RUfd Ad fFd S g9 SeUg ¥ W Hes
Hifee e gal @1 3 a3 foFar /=T 8

3- A0 TAOSNOA0 #H faammeh 3H0U0 HEA-859/2022 Hefse FHA Il FeATH
T A U UG 3T H IR e & HeJdlere H TR ThoT I AEFA TR TN
FAem v o, e a8 g R fF fRuse 7 & WERYE g AR R T o
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¥ frawagsr & @ wofa 7 & o W R, S g wdd gar ¥ g
requrelel GiATRET 6T 81 9T T 8

4- mzaﬂﬁﬁuﬁ:ﬁwaﬁﬁwﬁt&rgm%ﬁ:w%@mﬁmm
canT fRuse ALY & WERYA & HaW # RN R 7 3FF colle #H S aHeeE
MR ¥ FSa FrREeEr & Aftse faegat (favor doee) w d@eftd fReami &
AETH A G FEEE ARG TS §U P HRAGR B el IEAT AT,
g U4 Soiarg gRace fasmer, 3090 A & $-Ad-soenvups@rediffmail.com T
3090 WeWoT =0T @15 & $-Ad-ms@uppch.in W T 3T FIRT S| THOT
T FHET HNEEIRT & FR W AfSd 5T TG HATT GOl Tedsd Ag HI Jrah|
HA: HIHT Ffadeard &g AT gl

HATTH-qUFT|
Hadi,
( 7erer FAR 7 )
AT wAq|

yfafef- Refofaa & quard v sraeas FrRiaRT o Jhd -

1- 3N AT FRagAE dfEd, @R Gwmged, o, #wgd 3egd gy B
YIcHTE/TaTacll  ToT/3ae 9= U 3eaifds Rem/manta 77 vd g ey
feg vd Sier gays f@smeT, 3090 2nae|
2- GUIe BT g7 AT IR fAAEmeet, 3090, TS|
3- HTY HEUEH HRAHRY, IS, FAGUATIIR AvsT|
4- ya=t7 A%, 3090 o e (Ferdry/andion), auas|
5- gy aefeR, AMAAgey AI|
6- Ferd @fud, 3090 wguor fAgav] 1S, d@ws I 38 dy & o g fF S @
HAOT g3 W IHeurel AT vd HART SAIE F GIed FIAAH B FHfAT F
Afehd Foar awe @ @Fafa w7 @ 9oy W w1 wse W&, afn e
AfAfa & FHeT S¥dd A U T Hr welem F I FH|
7- HefOd e HRSRAeE-HaeTd, Bes Affeeier |
8- IS wIS|

e R/,

[ (T

(3mefry forard )
GIEE]
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Gautambudh Nagar (Greater Noida)

2026

Pollution sources Concerning
. . Industrial Uni Agency
River Wriatary/ Deing/ (GP1/Non-GP! a:ld STP/CETP/Do Key issues Action Points
Sl. No. Canal : mestic sewage
Conforming/ Non-
A from towns
Conforming area)
1. Hindon Dasna Drain near Conforming Area Sewage from River water e Action on industries UPPCB
(323.01 km) Yusufpur village GPI-02(Pulp & Paper- Ghaziabad quality is discharging  untreated
01, Textiles-01)/ town deteriarating effluent in the
Non-GPI-02 (Metal due to the catchment area.
Surface Treatment) impact of drain
discharge into
river which
carried industrial
and sewage
discharge.
2. Dasna Drain Gaur City Not available Sewage from Impact was e Action on industries UPPCB
(2" Order- Meets to Gaur city’s observed as high discharging  untreated
Dasna Drain) residential BOD due to effluent in the
areas. sewage catchment area.
discharges.
* STP may be installed for GNIDA
treatment of sewage
discharges from Gaur
City residential area.
e Series of Constructed GNIDA
Wetlands on Dasna drain
B/c with river Hindon.
3. Hindon Hawaliya Drain Conforming Area Sewage from Low Impact * Action on industries UPPCB
(355.68 km) GPI-15 Gr. Noida and discharging  untreated
(Textile/Dyeing, nearby villages effluent in the
Paper Mill, Tannery)/ catchment area.
Non-GPI-51 (Metal

| Fros e ~——

q

34

90



2027

Pollution sources [ _f:oncerning
; ; Industrial Unit Agsncy
s1. No. River Tnbmi?'fa?ramsf (GPI/Non-GPI and ;TP{CETPKDO Key issues Action Points
Conforming/ Non- ol
5 from towns
Conforming area)
Surface Treatment, ¢ Adoption of interim GNIDA
Security Hologram bio/phyto-remediation
Stickers, Dyeing, measures in the drain.
Paint& Varnishes,
Yarn/Textile s Remediation of GNIDA
Processing, unchannellized sewage
Anodizing, Beverage through  Constructed
(Carbonated, Soft Wetland system.
Drinks, Soda, Food
Industry, Plastic
Moulded
Components with
Electroplating, Rice
Mill, Automobile,
Slaughter House)
4. Hawaliya Kot Escape Conforming Area Sewage from No Impact * Remediation of GNIDA
Drain (2™ Order) GPI-01 (Power NTPC dadri, unchannellized sewage
Plant)/ Kot Village, through Constructed
kasana, Wetland system.
amnicorn,
Sigma, Xu and
| 137 MLDSTP
Kasana.

35

91



ANI(IEXURE— 8
DRI %ﬂﬁ HERAYX |

D : Yo / OA:No Q59 2622 J 2025 feerie: 5[0 )2095

Y,
Rrerfomr / ereae,
e vufaver wfafy,
HERAYR |
T #,
fea,
TIIaROT, 9 UE Serary uRae, SRRT-7,
FoY0 ¥, TRITS |

fawg—wo Wiy sRa sfdemw, o Reft ¥ 2w 04 7o—859/2022 (ANos-
445 /2024, 769/2023 — 632/2023) With O.A. No-—512 /2024 S B I
;ﬁmﬁea‘ftﬁqwﬂoamﬁmﬁam&rﬁ?ﬁ 06.05.2025 & U & T
1
TRy,

TEAT SN fovas g wRe WElew, Sowo WM, oees @
TAIG— TTSNCI-594 / 81—7—2024 TaAT6—24.10.2024 &7 w2 TRV B &7 € FY| Tope
H AT DA § 5 S ggaer i 6 gR weRAgR 2 Rued T @ R @
Wﬂﬁ%ﬂ?ﬁ?ﬁﬂﬁ@?&%ﬁﬁﬂwmsﬁmmmé@ﬁﬁ%l
e — TR |

(T g7e)
et / sreger,
Rrem gatarer wfafa,

yfafer—wee wufd, oo gguoT P G1S, eRaTTe B el Ofve |

/

Rrenfsnd / areger,
e Tafarer afafy
> g

92


ANNEXURE- 8


%. 44 G % gce
U.P. Pollution Control Board

Saharanpur

Details of works in the Hon’ble NGT matter OA No. 859/2022 Abhisht Kusum Gupta Vs State
of U.P. & Ors. and the agency responsible for executing that work;

embankments should be
vegetated.

e Embankments of river
Hindon should be
vegetated all along the
course.

S. | Location Nature of work Responsible Timeline Remarks
No Department /
> Agency

1. Hindon e Restoration of flow to be Irrigation - e As per information
(At origin) considered. Department provided by irrigation
department Hindon
¢ Vegetation development River is Non-Perennial
in catchment of river River. It is not possible
Hindon along its course. to restore flow of water
2. Hindon e Restoration of pond via Irrigation As per information
at Kaluwala | desiltation. Department/ provided by Jila
Pahdipur | eThe desilted material | UP Jal Nigam Panchayatraaj Adhikari
village) should be wused for| (Rural)/ ULB There are 02 ponds in
strengthening the (Behat)/ the Gram Panchayat
(~ 5.5 km) embankments and the DPRO 2025-2026 Kaluwala area, out of

which 01 was found to
be filled. Only rainwater
comes into the pond,

dirty water of the
village does not fall into
the pond from any

corner. The pond will
be desilted, which has
been included in the
action plan of the Gram
Panchayat. The banks of
the pond have been
built. Also, from time to
time the pond is also
excavated under
MNREGA.Embankmen
ts of river Hindon shall
be vegetated by forest
Department (Proposed)

As per information
provided by Forest
department  Plantation
(Including seed

sowing)carried out in

the catchment of
kaluwala rao/barsani
srot  (catchment of
hindon)

—

. Kaluwala 1A-10hect.

2. Kaluwala 2B part |
banda -10hect.

3. Kaluwala 2B part 2
andhakundi -10hect.

4. Kaluwala 2B Aam

b %

Ty
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)

-

shot -10hect.

5. Kaluwala 2B Jhabri
shot -10hect.

6. Kaluwala 2B Part 1
Andhakindt -10hect.

7. Kaluwala 1B Partl -
10hect.

8. Kaluwala 1B Part2 -
07hect.

9. Kaluwala 2B Aam
shot-10hect.

10.  Kaluwala 2B
Part] Dhajbada -
10hect.
11. Kaluwala 2B
Part2  Mahidera -
10hect.
Hindon  Restoration of flow to be Irrigation - * As per information
at Pur ka considered. Department )/ provided by irrigation
Tanda) e Increase in source of | ULB (Behat) department Hindon
freshwater by making River is Non-Perennial
(~ 21 km) check dams River. It is not possible
to restore flow of water
Hindon | e Restoration of flow to be Irrigation - ¢ As per information
at considered. Department/ provided by irrigation
Khujnawar | e Removal of | UP Jal Nigam department Hindon
bridge and encroachment in river | (Rural) / ULB River is Non-Perennial
Harora bed. (Behat & River. It is not possible
village) | e Increase in source of | Saharanpur) to restore flow of water
(~ 46 km) freshwater by making e As per information
check dams. provided by irrigation
department
encroachment removed
Hindon e Action on industries UPPCB/ Regular e Regular  Activity by
at Janta discharging  untreated/ Irrigation Activity. UPPCB Saharanpur.
Road partially treated effluent [ Department/U ¢ As per information
Bridge) in the catchment area. LB (Nagar provided by irrigation
* Removal of Nigam department
(~47.5km) | encroachment in river| Saharanpur) encroachment removed
bed. ¢ Regular basis reduce
and manage floating by
Nagar Nigam
Saharanpur.
Hindon » Decentralized low-cost Irrigation March 2027 | e As per the information
Sewage treatment system like | Department/ provided by Jal Nigam
fromGagelh | stabilization pond, | UP Jal Nigam (Rural), Namami Gange
eri and Constructed ~ Wetland, | (Rural) ULB STP of capacity 135
Dinapur oxidation ditches etc. (Nagar Nigam MLD is proposed.
village e Removal of | Saharanpur)/ e As per information
through encroachment in river Forest provided by irrigation
drains at bed. Department department
U/s of Daya encroachment removed
Sugar Mill) e As per information
provided by Forest
department  Plantation

e

B
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2U01 Done at the Bank Of
River  Hindon of
Village-Redi Ahtmal
and Rasoolpur.
Hindon » Removal of solid waste. | ULB/ UPPCB/ | March 2027 | e As per information
Nagdehi | e Decentralized low-cost [rrigation provided by ULB Solid
drain treatment system like | Department/ waste removed
(~ 56 km) stabilization pond, | UP Jal Nigam e As per the information
Constructed ~ Wetland, | (Rural) ULB provided by Jal Nigam
oxidation ditches etc. (Nagar Nigam (Rural), Namami Gange
e Action on industries | Saharanpur) STP of capacity 135
discharging MLD is proposed and
untreated/partially Regular CTE Obtained from
treated effluent in the Monitoring. | State Pollution Control
Nagdei drain. Board For
e Desalting of river bed. Establishment.
¢ Removal of e As per Information
encroachment in river Provided By Nagar
bed. Nigam Saharanpur- As
interim Measure in-Situ
Bioremediation/Aeratio
n\phytoremediation\Ozo
nation work going on

» Regular  Activity by
UPPCB Saharanpur.

* As per information
provided by irrigation
department
encroachment removed

Dhamola | e Decentralized low-cost | ULB (Nagar | March 2027 |« As per the information
Madh treatment system like Nigam provided by Jal Nigam
Village stabilization pond, | Saharanpur) (Rural), Namami Gange
drain Constructed ~ Wetland, Irrigation STP of capacity 135

(~ 20 km) oxidation ditches etc. Department/ MLD is proposed.

UP Jal Nigam e As per the information

(Rural) provided by irrigation
department

encroachment removed

Dhamola | e Removal of solid waste. ULB (Nagar Regular e As per information

e Decentralized low-cost Nigam Monitoring provided by ULB Solid

Numaesh treatment system like | Saharanpur)/ waste removed

camp drain stabilization pond, Irrigation March 2027 | e As per the information

(~ 26 km) Constructed ~ Wetland, | Department/ provided by Jal Nigam

oxidation ditches etc. UP Jal Nigam (Rural), Namami Gange
(Rural) STP of capacity 135
MLD is proposed and
CTE Obtained from
State Pollution Control
Board For
Establishment.

e As per Information
Provided By Nagar
Nigam Saharanpur- As
interim Measure in-Situ

Yo

\%ﬁ.
e
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Bioremediation/Aeratio
n\phytoremediation\
Ozonation work going
on

10. | Dhamola Action on industries | UPPCB/ ULB | March 2027 | e As per the information
Kamdhenu discharging (Nagar Nigam provided by Jal Nigam
complex untreated/partially Saharanpur) / (Rural), Namami Gange

drain treated effluent into Irrigation STP of capacity 135
(~ 26 km) Kamdhenu Complex | Department/ MLD is proposed and
Drain. UP Jal Nigam Regular CTE Obtained from
Removal of solid (Rural) Monitoring State Pollution Control
waste. Board For
Decentralized low-cost Establishment.
treatment system like As  per Information
stabilization pond, Provided By Nagar
Constructed Wetland, Nigam Saharanpur- As
oxidation ditches etc. interim Measure in-Situ
New STP along with Bioremediation/Acratio
sewage network with n\phytoremediation\
future projection shall Ozonation work going
be installed. a8
As  per information
provided by ULB Solid
waste removed
As  per information
provided by irrigation
department Hindon
River is Non-Perennial
River. It is not possible
to restore flow of water

11. Dhamola | e Interception, diversion | ULB (Nagar | March 2027 As per the information
Paondhoi and treatment of sewage. Nigam provided by Jal Nigam

drain e Decentralized low-cost | Saharanpur) / (Rural), Namami Gange
(~ 28 km) treatment system like [rrigation STP of capacity 135
stabilization pond, | Department/ MLD is proposed and
Constructed Wetland, UP Jal Nigam CTE Obtained from
oxidation ditches etc. State Pollution Control
Board For
Establishment.

As per Information
Providled By Nagar
Nigam Saharanpur- As
interim Measure in-Situ
Bioremediation/Aeratio
n\phytoremediation\Ozo

nation work going on

12. | Dhamola | e Interception, diversion | ULB (Nagar | March 2027 | « As per the information
Kishanpura and treatment of sewage. Nigam provided by Jal Nigam
drain (~29 | e Decentralized low-cost Saharanpur) (Rural), Namami Gange

km) treatment system like Irrigation STP of capacity 135
stabilization pond, | Department/ MLD is proposed and

Y

B
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Constructed  Wetland.
oxidation ditches etc.

03B

CTE Obtained from
State Pollution Control

Board For
Establishment.

As  per Information
Providled By Nagar

Nigam Saharanpur- As
interim Measure in-Situ
Bioremediation/Aeratio
n\phytoremediation\Ozo
nation work going on

I3. | Hindon( | Decentralized low-cost| ULB (Teh. |Timeline is|e As per the information
Dhamola (~ | treatment system like Sadar)/ not provided by UP Jal
52 km from | stabilization pond, [rrigation provided by | Nigam, the work of de-

origin to Constructed ~ Wetland, | Department/U | the silting is done by the
confluence oxidation ditches etc. in | PPCB/ UP Jal | concerning Municipal Corporation/
of river river Hindon b/c and a/c | Nigam (Rural)/ | agency due Concerning Local Body
Hindon) of river Dhamola. UPSIDA to non- | from Time to Time.
Upgradation and availability And STP of capacity 20
ensuring compliance of of land. MLD is proposed and
38 MLD STP at CTE Obtained from
Saharanpur near Regular State Pollution Control
Mahilpur Road. Monitoring Board For
Action on industries Establishment.
djscharging e As per Information
untreated/partially Provided By Nagar
treated  effluent into Nigam Saharanpur- As
river Dhamola. interim Measure in-Situ
New CETP with Bioremediation/
adequate capacity shall Timeline is | Aeration\
be installed for not phytoremediation\
industrial clusters  in provided by | Ozonation work going
catchment  of  river the on
Dhamola & KD concerning | « Regular  Activity by
Complex drain. agency due | UPPCB Saharanpur.
to non-
availability | e Regular Activity by
of land. UPPCB Saharanpur
e As per the information
provided by UP Jal
Nigam, the work of de-
silting is done by the
Municipal Corporation/
Concerning Local Body
from Time to Time.
And STP of capacity 20
MLD is proposed.

14. Hindon | e Decentralized low-cost ULB Timeline is | e As per the information
Bajaj Sugar | treatment system like | (Deoband)/ | not provided by UP Jal
Mill drain stabilization pond, [rrigation provided by | Nigam, the work of de-
(~ 90 km) Constructed ~ Wetland, | Department/ | the silting is done by the

oxidation ditches etc. UP Jal Nigam | concerning Municipal Corporation/
e Desiltation of drain. agency due | Concerning Local Body

B d
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y U 4 to non- | from Time to Time. |
' availability And STP of capacity 20
of land. MLD is proposed.

15. Hindon | e Decentralized low-cost ULB Timeline is | « As per the information
(D/S) treatment system like | (Deoband)/ | not provided by UP Jal
Village stabilization pond., Irrigation provided by | Nigam, the work of de-

Maheshpur Constructed ~ Wetland, | Department/ | the silting is done by the
(~ 100 km) | oxidation ditches etc. UP Jal Nigam | concerning Municipal Corporation/
e Desiltation of drain. agency due | » Concerning Local Body
to non- [ from Time to Time.
availability And STP of capacity 20

of land. MLD is proposed.

16. | Kali-West |e Restoration of flow to be Irrigation After  the |e As per information

(Originate considered. Department/ | allocation provided by  Forest
from UP of suitable | department Forest
wetlands at Jal Nigam | land by the | Department consistently
Gangali and | e Rejuvenation of wetland (Rural) revenue Communicate with the
Kalalhati Forest department, | SDMs and Revenue
village e Desiltation of river bed | department | Plantation Department for the land
and the desilted material activities requirement
should be wused for will be
strentheging the carries out |e As per information
enbankments and the as per the | provided by irrigation
embankments should be relevant department Kali West
vegetated. provisions. River is Non-perennial
e Embankments of river River. It is not possible
Kali-West  should be to restore flow of water.
vegetated all along the
course. As  per information
e Removal of provided by irrigation
encroachment in river department
bed. encroachment removed.

17. | Kali-West | e Desiltation of pond. ULB/Forest | After the e As per information
(Shivpur | e The desilted material | Department allocation | provided by Forest
village) should be wused for of suitable | department Forest

strentheging the land by | Department consistently
enbankments and the the Communicate with the
embankments should be revenue SDMs and Revenue
vegetated. departmen | Department for the land
G requirement
Plantation
activities
will be
carries out
as per the
relevant
provisions
18. | Kali-West | ¢ Removal of Irrigation e After the |e As per information
(Dharampur |  encroachment in river | Department/ allocation provided by irrigation
) bed. UP Jal Nigam of suitable | department
(Rural) land by | encroachment removed.

b2
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e Desilting of river bed. 2

e The desilted material
should be used for
strentheging the
enbankments and the

embankments should be
vegetated.

e Restoration of flow to be
considered.

)

(@) |

0

the
revenue
departmen
G
Plantation
activities
will be
carries out
as per the
relevant
provisions

e As per information
providled by  Forest
department Forest

Department consistently
communicate with the
SDMs and Revenue
Department for the land
requirement.

e As per information
provided by irrigation
department Kali West
River is Non-perennial
River. It is not possible
to restore flow of water.

19. | Kali-West | e Decentralized low-cost ULB/ e As per information
(Deoband) treatment system like [rrigation provided by UP Jal
stabilization pond, | Department/ nigam (Rural), an STP
Constructed ~ Wetland, | UP Jal Nigam of 20 MLD Capacity is
oxidation ditches etc. on (Rural) proposed.
Deoband drain.
20. Krishni | e Restoration of pond via | ULB/ After the | e As per information
(Origin at desiltation and floating | Irrigation allocation provided by Forest
Savalpur wetlands. Department/ of suitable | department Forest
Navada | e The desilted material | UP Jal Nigam | [and by | Department consistently
should be used for| (Rural) the communicate with the
strentheging the revenue SDMs and Revenue
embankments and the departmen | Department for the land
embankments should be t, requirement,
vegetated. Plantation
» Decentralized low-cost activities
treatment system like will  be
stabilization pond, carries out
Constructed ~ Wetland, as per the | e« Same as above
oxidation ditches etc. relevant
provisions
21. Krishni * Removal of solid waste. | ULB/ UPPCB/ e Regular monitoring is
(Thaska e Decentralized low-cost Irrigation being done of the unit
drain) treatment system like | Department/ by UPPCB. All
stabilization pond, | UP Jal Nigam Industries having
Constructed Wetland, | (Rural) adequate capacity ETP.
oxidation ditches ete.
e Action on industries
discharging
untreated/partially
treated  effluent into

Thaska drain.

e Constructed Wetland in

Thaska drain B/c with
river Krishni or in river
Krishni A/c with Thaska

drain.
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DT e ivs

DY) [3ec  fdieH/m. ITRA, 2025
/T ¥,
W wfvg,

S0%0 WgyT fREr 9,
TGS |

fawg —wovsiia eRa - arfrew, 2 el § A 3lovo0 W@T— 859/2022 (IA Nos
445/2024, 769/2023 & 632/2023) with OA No 512/2024 afiee FFF T[T T T
3% Zotlo T 31 ¥ WIRa smw fRAiF—06/05/2025 B IS D ey |

eIy,

wﬁWﬁm%ﬁuﬁmm%aﬁW@am%ﬁaﬁﬁmw&ﬂoﬂq
Héﬁ?cﬁmwﬁﬁmm%mmozs%ﬁwﬁﬂmwﬁﬂ,mnowm
whwr,a?,Qdaaarguﬁaﬁﬂﬁvﬂva%wﬁﬁmm.lo.zomzﬁwﬁﬁwﬁam
¥ T SIUATE B qE ST A o R Ry w2 |

S @ W A & R, wovo wgw friEw @, e @ usis
1082/G/OA859/2022/2025 fe=tias 11/08/2025 @ wream X qifsg AT FufRa wrey
W I G, fe wateer Wi @) sveer w0 R, R afm erdad) i
3Ty BT famar o wer @ |

1Y), frem waferer wfafy, ive
afafef— frefafea e et 13 smaws srfad g R |

1.yl fee arifoe @@t i, e wfag e wafaer afify, i |

2. &Fm AfERY F0M0 HgUT fAEE 918, ARG | K
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) 2037 Phone :-0121-2577676

- ~ Email id :- romeerut@uppcb.in

R <2 Hide—TC—3 /2, Yeaagen Boi—I1, Ardiges, 36250110
wis- 1082 &l 0ASSAN 025 {2005 Retio— 1) 8 2005
a7
g e,
IS qrfayes) g,
T |

fava—movsfia  gRa affemor, a8 R § AT 3fogo  wHer—gs9 / 2022(IA Nos
445/2024,769/2023 & 632/2023) with OA No 512/2024 apfr= BIH QT 919 e
3% Yoo T 3y H uIRa ameer fRAiF—06/05 /2025 @ YT & ey # |

A

Helay, .

PR SR [Avas 98 gaem @ UAG—TF31081 /1 /GIoid-318 /2025
Q104 / 08 / 2025 &1 WeH UEY T BT B B | BrEAGRT o 8| B F AT HurT R
(& wousdly wRa afewr, 48 Reh & ot 3M0Y0 w859 /2022(IA  Nos
445/2024,769/2023 & 632/2023) with OA No 512/2024 arfie g T a7 e s
qodlo @ Iy H wiRe amder fasie—06 /05 /2025 @ ST - Action Points W Action
Taken/Proposed Actions v giftsq semr Reffa urey ®rMfd dore) v Rier wafaver /iy
@ ey A A e B ORT B e B Bidy g gl g

JERYT H q&Y Wi HEey, SoYoeR g1 e forenfermiiaiereger, Rren alavor wfif)
@l valavvl, a1 gd Srerary uReds fRvmr @ g fei®—24 /10 / 2024 & "o @ Rl w9 @
@1Wﬁwwawﬁ%gﬁé@a%mwgm%wmmﬁmwﬁwﬁ%
A 3far 21 7' N gaila & 5 yewor ¥ wousiie § wyr yithsfae 1@ wfia g8icy &) aiv
U <ifet fHar S 2

SHI @ BH A Wld Tt & sremae wae ara @ ¥ o B RuiRe UrEy
HPlAd BN JUSB) TH FRY S T T 2y Fope I fSenfer Ty /s e
wTaRvT WY @ I W SovougHT FriET 1€, TRaTe B AuRd By & FE N | grg §
arg =g 31 A 11 /09 /2025 2|

T T —IURIRITN | HISIY
ol
(a1 U1 F75a)
a3 iy
yfafef— frmferRad @) gamme! wer Ifg—
1. G gyiaRer e R (gw—1), Sovouguer frEe diE, aETs |
2. e uyfaRer e (ga—s), Sovougyer FriEvr 41, dwEs | w Ao
IR EIBEaN

*\s
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— IR 1R2OBByY FEET 9re

B A i
Bt UTTAR PRADESH POLLUTION CONTROL BOARD
ot wimm . (1.2008) i NG 1B 0 iz 9.?../08/2025
Qa1 #,
g il

00 wgwvT R dre,
mREETE, AT, U AIveT,
WS, HATHITR U4 WERTAR |

gy : w0 v wRa ey, a8 fRel § A OA No.-859/2022 (I.A. Nos. 445/2024,
769/2023 & 632/2023) With O.A. No.-512/2024 3 S @1 g+ e 3B Jodlo T

HEI,

Foa WA fAuge "o U eRa afeww, 7€ Rl # difta OA No-859/2022
(I.A. Nos. 445/2024, 769/2023 & 632/2023) With O.A. No.-512/2024 A GgA T g1 w®e
3t gotio @ oy UG aeyr f&-ie: 06.052025 H Hew UEU @, Gilfd Faq -

“1. Learned Counsel appearing for State of Uttar Pradesh (U.P.) submits that Chief
Secretary, U.P. is in the process of collecting the information relating to the STPs, household
connectivity and other relevant aspects in terms of the earlier order of the Tribunal and has
prayed for further two weeks' time to file the affidavit disclosing all the relevant details, a
letter to this effect has already been circulated in advance. Prayer is allowed.

2. List on 11.09.2025.” s

SRiET & way ¥ e PSR fear s & Ao sifieve gRT kG SWddd e @
srure fargall @ W dy wquer P @) gRr @R T GRIASE "Pollution: Source
Mapping of River Hindon and its Tributaries and Restoration Plan for Polluted Stretches” @ Haer H
ST SFaa @Y aTe Action Points TR Action Taken/Proposed Actions @t 3 feufy & 418
qererd B o7 faeT @ -arer e @er giiReEa BY | weRer # Y AR #EIey, YN0 ¥
eI <t RrenfreRal (ereaer, Ryem vafaer wiifd) o gafawvr, a9 1§ ey Rads fawm @
15 e 24102024 @ AreEd ¥ Frafe ®U @ g9 e @ @A Sude aRM B FERE
fopyr o T & | ar s foyar waferor wfifa W e €1 g' o gEed & 6 geRer | o
vHosTiodio F By vihefde e wig #eea &1 ok ¥ <R fdar W § |

WA,
= (Qog0 3T<)
( \C e qafeRer SRR, Jei—1
C»f'-//

wfaferfd :
e yaiavor frerd (i) g3, Wowo WEWOr FRET di€, e, o @ gEeel gd
Hravye PBIRIATE! &g Ui |

& qaiaRer JRSRI(IHN), gai—1

@ - 12 @, foffa |mve, TG TR T.C.-12 V, Vibhuti Khand, Gomti Nagar,
d@ s - 226 010 Lucknow - 226 010

gomu : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
-7 info@uppcb.com E-mail  :info@uppcb.com

fgEge . www.uppcb.com Website : www.uppcb.com
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Meerut District

. | Pollution sources | Concern | Action taken/Remarks
| | Tributar | Industrial  Unit | o0 eroino | T
{ Sl i . (GPI/Non-GPl and | ; X ) ; | Agency
River y/Drains 5 | mestic Key issues Action Points !
' No. Conforming/ | f
/Canal ! | sewage from
Non-Conforming |
towns
area) [
i 1. | Hindon | Kali-West | Discharge from | Sewage ! e High impact due | Action on industrial units UPPCB | Matter is under jurisdiction of
| industrial units | discharged | to discharge of | discharging untrezted/ | RO,UPPCB, Muzaffarnagar
(~196.04 | located in  the | from River Kali-West | partially treated effluent. '
km) catchment of river | Muzaffarnagar |  carrying Domestic sewage UPIN Not related to UPJN(urban), Meerut
Kali West, | cityand nearby industrial  and | diverted to nearby STP. i !
town/villages domestic Treatment of domestic uLB
wastewater '| sewage of nearby villages 7
. : (water  quality | by using decentralize low
| deteriorated) cost sewage treatment
| ' = Polluted stretch system.
| from b/c & a/c of | Constructed Wetland in Forest Not related to Meerut Forest
{ I | Kali West river Kali-West B/c with Departm | Department.
] | | . river Hindon near Baparsi ent
| | _ = et village, Meerut.
b2 ' Hindon | Sardhana | GPIs-03 Nos.: le Discharge of e High impact due | ® Action on industries | UPPCB | UPPCRB-
i drain at | (Paper-01, &Textile- | sewage from | to discharge of discharging untreated/
i K_alina az) Sardhans i industrial partially treated There are 04 industries in the
e s e | o e e disie Mrut nhe ctchmens
.: | " nearby village = dung, solid waste of S&u‘dha-na drain. These 04
f (~230.63 | 04(nos.) industries | and Industrial and sewage. industries include 01 Paper and
km) namely M/s | effluents. s Polluted stretch 02 Textile units and 01 dairy
Sardhana  Paper, e Drain  was | from b/c & a/c of unit. The Paper Mill is ZLD
. il e (o Ligid D) i
; Krishna Processing, | Solid Wastes | 01 Dairy Industry is also based
' & M/s Sardhana | at  various | on irrigation. One Textile
Dairy,  Sardhana | locations industry i.e. M/s Shree Krishna
- gall U o P Large number 1 - Processing has been closed by
ey fenid UPPCB and is dismantled.

"
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removed from the drain.

10.05.2025 ERNI  3fEe

Pollution sources - = | Concern | Action téken/Remarks j
e | | Tributar | IMdustrial  Unit | oo b0 'ng
| Sl ; | : (GPI/Non-GPland i ; : ; Agency
| | River | y/Drains : mestic Key issues Action Points
| No. | Conforming/ |
. , /Canal ! sewage from t
| = Non-Conforming | ;
. towns |
| | area) . : . 5
' ‘ along  drain | Only 01 textile industry is |
| | Zzgcs,t‘on Of\ Operational in Meerut distl'ictl
iti | \ g )
‘ ‘ hilge &gt | whn,h’ has' mst.alied f.ie-l
: ' ofanimal dung | colouring unit and is recycling |
| inthedrain. | treated water to its maximum |
- (Discharge of approx. 20KLD
I with  respect to 70KLD
f | consumption of water). At
; _- i present no violation has been |
| 1 . - |
‘ i found in these units. |
I | :J T f f ULB
‘ 5 | it s eutferat W @ arEr Reya
| | i nearby w!!ages by using ﬁ:ﬁﬂé T & g A m |
i | decentralize low cost ) 2 : g
‘ ] sewage treatment I X E“g ER !
l ' system. %!W:{Tﬁ?ﬁméﬂ‘
| i qfaE @ = el
| Y=l Ich
|[ i e Solid waste should be uLB 1 e
|
|

== i—esad X L

JTAT, TR YU WU
Rpag T vs, @ WRe
RIS UM 71 GF Saa Alel @il
AHIs B O &Y UF Uied
ferar T 8| e SrfaRad
aTferesT T ST AT |
$! AHIE BT B1d fafid w9 |
" HIYT AT & | S ATl

4%
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| S,

No.

River

|
Tributar
y/Drains
! /Canal

Pollution sources

Industrial  Unit
(GPI/Non-GPIl and
| Conforming/

| Non-Conforming
| area)

STP/CETP/Do
mestic

sewage from '
towns

Key issues

Action Points

Concern
ing
Agency

Action taken/Remarks

B AHTS Ul & G
TRT ) T B

® HTT JAURME BT A H &t
A UF &G TR H AR @Il
W S o W 8| AR
e oReg w1 BN
qTforesT WA ST arel
&5 H ATl B WHIg Bl
Sl B |rer & Al W 9
TR B gIH TR oG Sf
qreffT gRINET @1 SR
&R T BT R |

e Cow dung and znimal
wastes should be
removed from drain and
follow up of guideline by
dairy farms for disposal
of animal dung.

ULB and

Animal

Hushan
dry

Nagar Palika Parishad,
Sardhana-

1— 39 o § dufad
SURAT & e el TER
% AR 2 firea e g
ATl IS W Helod <a
T T e Mar @
T B forar ST 8 | e
Bl T ATl R AT AT B
AregH 9 ufafed el 9 e
3ufire &1 fSadTar Sar 2|
2— SIRAT ¥ g g

MR & PoldRr B Joard |

1
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[ Pollution sources ' i | ; | Concern Action_{aken/Remarks

sl

3 f trial i : in
| Tributar | INdUS Unit | o /cETP/DO B
e : (GPI/Non-GP| and 3 r ! s : Agency
- River | y/Drains | : | mestic | Key issues Action Points
| No. | Conforming/ ; |
/Canal | : sewage from .
| Non-Conforming |
towns
|

| area)

- ST WATAD! | ATl IIRIT |
| uTfereT & T § TER @7 |
| FHelgeE HRIIT S V&l B |
| | ST Wuleldl W MER
.' | | | FRARYT B gorRars i |
: ey PR qGES B BEAE B |
| | | yaferd & T ¥ | e SR |
! _ wdleld! @ g8 fAde faar
a1 & 98 Y MR & er
gq ufafes So8 & Ao
el 9y MeR W W WX |
FHT T QU GATBY $oH B
w9 H TR Y B 98
e fea T 19 |
qTier®T BRI Ui fhd 1 |
" ' TR B SURTATEGR
| #EIgy gRT garlt T fy
| | W W YBEA BRI gV
| ; Tﬁﬁ?@ﬁﬁzﬁw?ﬂﬁaﬁ
| BRIGET BT ST W& 2 |

Animal Husbandry-

Made an Inspection 12
dairies and instruct them not |
to flow dung or animals

B
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Sk

' No.

| River

| Pollution sources

gt | Industrial  Unit
y/Dtains ' (GPI/Non-GPl and
IfCanal Conforming/

' Non-Conforming
area)

STP/CETP/Do
mestic
sewage from
towns

' Concern | Action taken/Remarks

| ing
Key issues Action Paints Agency
wastage to sewages. Issued |
Notice through letter. Run |
awareness campaign for
dairy Owners of that area. By
the efforts Animal Husbandry
department. Now less
Amount of dung and animals
wastages seen to sewage. |
e STP of adequate UPIN UPJN(Urban)- |
capacity in Sardhana ‘
town. The proposal to construct a |
Sewage Treatment Plant |
e Tapping of drains & UPIN

inventory of industrial
units in the catchment
of drain.

(STP) near Sardhana town |

was withdrawn due to

elevated Chemical Oxygen |
Demand (COD) values in |

local drains. This was
primarily attributed to the
high concentration of cow
dung and waste from
numerous dairy industries in
the vicinity, making cow
dung the predominant
pollutant in these drains.
This observation was further
validated in the "Pollution

Sources Mapping of River

"
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Sl

No.

River

| Tributar

: y/Drains
| /Canal

| Pollution sources

| Industrial  Unit |
' (GPI/Non-GPland |
. Conforming/ ,
| Non-Conforming |
| area) {

STP/CETP/Do

SallE

| mestic Key issues

sewage from
towns

Concern | Action taken/Remarks

Hindon and Its Tributaries
and Restoration Plan for
Polluted Cities" meeting
minutes dated 16th April

| 2024.In light of these

findings. it is recommended
to consider a common STP
for treating both rural and
urban local body (ULB) !
sewage. The suggested :
location for this facility is |
near the confluence of the |
Sardhana drain and Hindon |

| River, which would enable |
| more comprehensive and |

effective treatment of |

effluents entering the river |
system

|
|
|

ing
< Agenc
Action Points & y
i
i
|
s Constructed Wetland in Forest
Sardhana drain B/c with Depart
river Hindon. ment

DFO, Meerut-

Constructed wetland @& ¥&er :
# o gRT @ T a1 Ry |
Ty ke & wmw # R |
09.11.2024 & BT HGH |

(1%
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5],
No.

River

| Pollutlon  sources

| |
Tributar Ind ustrlal Unit |

DAt ' (GPI/Non-GPland |
I ;Canal Conforming/

| area)

| Non-Conforming |

STP/CETP/ Do
estic

. sewage from

towns

Key issues

| Action Points

| Concern | Action taken/Remarks
| ing '
Agency |

g€ g faeell Aax WamR. |

T, & st S e
ST 9, 3%e |, Riwrd fow |
RS DI WYH CH ERT WA |
| T @ SReur faar T |
e SwIg wewr R, |
T1g g1 fiwga R Suerey
ol T o oyl
eve srfery grr Ry
famT @1 Suster sRr T
den Rrenfoer #Eey *Re
g1 f&1id 03.04.2025 P 93F
ﬁ@fﬁﬂmﬂmﬁmﬁmi
ws) e famT o oz e |
4478/ 53 f&+I@ 04.04.2025 & |
| e ¥ Wi e W
Constructed wetland f&#fo7 é@
TRt & wEarT  §
GRYHT ST TE TR B |
wg MG fear T | 399
aifiRaa fesi® 16.04.2025 )
W e amfoe
i@ T9TT A8 B e §
AT MHER AR 99 B
A # WY TR e @
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| Sl

| No.

River

Tributar
y/Drains
/Canal

Pollution sources

Industrial Unit
(GPI/Non-GPl and |
Conforming/ |
Non-Conforming
area)

STP/CETP/Do

mestic

sewage from |

towns

|

Key issues

Action Paints

Concern
ing
Agency

Action taken/Remarks

|| Forerfarerd #eiey ud g

JEHN), *RS EN dSH A |
e famrm &1 Constructed |
wetland @ 370 &) ufthar &t |
fd gem & 'g AR
fvar | =g v 77 9=
WE S ENT U9l T&T 2172
i 25.04.2025 & ArEgH @
TE e uiRATSTAT U @ T
s TenfaraRY 98iey g’
93 G 5237 feA e 19.05.
2025 & HRIH W Ifm
FHIEAE G T W I
e SR e &1 Ifva fasar
7|

ﬁ.?-ﬂg' IEEE) (Irrigation

Department)-

faer  fer)  #@Eledr

24
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| Sl

. No.

e —

River

— — -

' Tributar
| y/Drains
/Canal

Pollution sources

Industrial  Unit
(GPI/Non-GPIl and
Conforming/
Non-Conforming
area)

| STP/CETP/Do |
| mestic ' Key issues
' sewage from |
' towns '

Action Points

' Concern
ing
| Agency

Action taken/Remarks

S gRI QU v e &
IquTerE H Rimrg fawmr
ERT 9T §q9  #

| Constructed wetland @ ferefor |

8 SFUE WS A W
T H 05 wHEl W AT |
dve  Rivewn fmior &
gRASHT IR %0
821.18 WG A1 BT o
f&ar T 2| aRarerr &
T/IAT ATl & 05 X )
Jeive  Red fmfr @
Iafad 05 T FCEeS |
dcelvs, 20 IfIM - 06
wiH B il ud 02
W U el o anfy
®1T BT FHa fear T
g1 Sw UWE  guriy
s, amfore  arfee
UM, e @l fedTH—
25 /04 /2025 I IR B
fear ar 2|

[+
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!H_Pol[ution sources el | Concern | Action taken/Remarks
l Tributar | Industrial  Unit ' STP/CETP/Do I ing ,
) : .| (GPI/Non-GPI and : | : e . : Agency |
River | y/Drains s | mestic | Key issues Action Points -
- | /Canal Conforming/ : sewage from | |
: Non-Conforming | |
| towns '
| area) | :
| 3. | Hindon | Kinauni GPI-02 No. | No significant | - Inventory  of  drains UPIN Not related to UPJN (urban), Meerut |
drain (Conforming area) ] flow, bed of } carrying domestic
/s Bajaj Hindustan |f drain was wet | wastewater from Kinauni DPRO, Meerut- |
/ { (~234.51 Ltd, (Sugar Unit) indicating ; village and treatment of
! | km) Village Kinauni, | industrial | sewage by using There are 18 villages sit‘uate:_i nearby
f ' Meeriit discharge ; decentralized low cost R;\Geqr l-?;rldon (Iu]ut of wh]r;h d:it[;hzggc
i M/s Ba.}aj‘Hindust?n ; | i el R .::iIL ﬂga\;::hicr,elhla;l:;:\ner:cfé:d ]r: gl_': i
. ‘ Lid, ED'St'“erY Unit) villages for control of pollution and |
i Village Kinauni, - is under construction for the
; Meerut | remaining 01 villages. Filter chamber
| ' in above 03 villages is under |
. ‘ construction. '
w | 4. | Hindon | Upper No industrial unit | Upper Ganga |  Small drains | e Inventory of drains UPIN Not related to UPIN(urban),
ﬂ- I Ganga identified canal is a fresh from Pura village discharging from Pura Meerut
o ] canal | water source (ﬁscharging into village and  Amirpur |
~ L;:§49.33 ! fGr:r:‘t river :'rver- Baleni and treatment of DPRO, Meerut- !
| Ganga. * Improvement ‘ i
1' observed in river Zzz‘;fsa“mby!w u:lcr:j There are 18.. villages situaFed
| water  quality sEwage S i nf:al'b_v River Hmd.nn out of which .
! .| due to release of o discharge of 03 villages flows to ;
; , fresh water from | 7¥7 River Hindon silt catcher has been |
' 5 Upper  Ganga erected in 02 villages for control
Catiat. of pollution and is under |
construction for the remaining 01 |
Ia villages. Filter chamber in above
03 villages is under construction.
» Constructed Wetland in Forest DFO, Meerut- |
river Hindon before | Depart | conopriorad wetland @ v
i [ intrusion of freshwater ment @ R T T @ St 5
TR T TR @ S G

g
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Sl.

| No.

River

l

Pollution sources

Tributar
y/Drains
/Canal

Industrial Unit
(GPI/Non-GPl and
Conforming/
Non-Conforming
area)

STP/CETP/Do |
| mestic Key issues
! sewage from |
| towns [

Action Points

Concern | Action taken/Remarks
ing
Agency

from the Upper Ganga

Canal.

¥ UF EH g} eTo— |
05/11/2024 &I &3 % |
| | ¥R, R v, T ud o
fasmT, ae A wyw I |
STE @ e T e
TG & § T8 B el |
UaE &3 BN B BRI W
WM UR Constructed wetland
&1 foafor fosar s wvg 8
8|

s

Yollo W;r'\ra' Py <
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BT TR W@?F%?ell*lqd I9 Y9TT SRTId

Umid— 257 /29—1 fodi®d , 9F9ad 18/08/2025

1. Afed, qAieRol, a9 g Sierary ufkade fa9mT, Solo A |
2. GW AT, Jodo UEHU FRIFT 9IS @S |

faw:— Ao I BRA 3ifdxor, § QIRTT 3MoTo HAT—859/2022 (1.A. Nos. 445/2024,
769/2023 & 632/2023 with 0.A. No-512/2024 3G HHA I I MH Jodlo
Td 06.05.2025 H UIRGT ATQL TAT bsld YgUU FIF0T dls gRT e <l
& WA 7Y IR B T TR ©F @& g91dT fhar=aa= &1 e Rerfa
@ T H |

HBICy/agredT

SR fA9gd & T+ § SHUS IRTId | Hlo ?T%ﬁﬂ BRA erfdraxor & fden
@ IUTT WHY &Y JMEBRT Jo¥o HET BREREISCRER N IR CID NN
BN IRTIT §RT U Hbfold d=id Ygyul G301 € gRI f2ved a1 &
ENTE ] IR 6 T TaRE W & JHTdl fharadd d srerae Ruie smua!
| # 31 wrfaEl g Are” Ufd @ o <8 2

{‘I.c*l"'lqvi—\ﬁl«NITthQ'll‘i

REICZR 257 /29—1 faAifda |
gfaferft 1. RTenfeRy, IeTua & |rex el uid |
gfaferl® 2. §&g fA®ra aRI, arTd &l dex ol uiNd |

MENEETY

TUT dAaRI/ae AAIoTdh

e gataRer wfaf
CIEII]

21 |JRF, FOREST DIVISION BAGHPAT
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Sl.
No.

L

River

Krishni

il Hindon

Tributary
/Drains/
Canal

' Ramala
drain
(Baghpat)

(~118.57
Km)

River
Krishni
(Baghpat)
(~223.13
km}

BAGHPAT DISTRICT

Pollution sources

Industrial Unit
(GPI/Non-GPI
and Conforming/
Non-Conforming
_area!g

| GPIO1No.

M/s Ramala Sahkari
Chini Mill
{Confarming area)

| Discharge from
industrial units
located in  the

catchment of river
Krishni.

STP/CETP/Domestic
sewage from towns

Sewage discharging
from Ramala village
and Budhpur village
and agricultural runoff
and there is possibility

of  discharge from
sugar Mill
Sewage 'discgarging

from nearby village

- 2051

Key issues

* Untreated
sewage
discharge
agricultural
runoff{water
quality
deteriorated).

* Polluted stretch

and

| from b/c & a/c

[ Tre_atment

of Ramala

drain.

® River is
polluted.

® Discharge of
Untreated
sewage.

* Polluted
stretch  from
b/c & aje of |
river Krishni,

Treatment of
domestic sewage of |
nearby villages by |
using decentralize
low cost sewage
treatment system.

Action Points

of
sewage of nearby
villages by using
decentralize  low
cost sewage
treatment system.

Concerning |

Agency

uLB

ue

Action tal_(e_nmaarks - |

DPRO, BAGHPAT-

In District Baghpat, 23 villages fall within the |
catchment area of the Hindon river. By the end
of the financial year 2024-25, solid and liguid
waste management works had been completed
in 12 of these villages. The remaining 11 villages |
had received administrative approval;, however,
The funds have not yet been allotted to the
District since November 2024, and consequently
no allocation has been made to the concerned
Gram Panchayats. The execution of these |

— pending works will resume immediately upon |

receipt of funds, with completion targeted by the
end of the current financial year. Within these 23
villages, 10 drains have been identified as
discharging into the Hindon river. Filter chambers
have been constructed at the end points of all |
these drains to intercept pollutants, and
phytoremediation works have been proposed at |
these locations te naturally treat wastewater |
before it enters the river.

In the catchment of the Krishni river, 12
villages have been identified. By the close of the
financial year 2024-25, works had been
completed in 9 villages, while the remaining 3
villages had been approved for execution.
however, The funds have not yet been allotted to |
the District since November 2024, and |
consequently no allocation has been made to the |
concerned Gram Panchayats. The execution of |

. |
these pending works will resume immediately |

upon receipt of funds, with completion tagget,
by the end of the current financial year. In ffies
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No.

River

Tributary
/Drains/ |
Canal

Pollution sources
Industrial Unit
{GPI/Non-GPI

ST T i
il Contorming] P/CETP/Domestic
iy sewage from towns
Non-Conforming
area)

2052

Key issues

Action Points

| Concerning
Agency

Action takenf Remarks

12 villages, 12 drains flow directly towards the
Krishni river. The construction of filter chambers
at the terminal points of these drains, followed
by phytoremediation treatment after the filter |
chambers, has been proposed and will be
executed once funds are released, with |
completion planned before the end of the |
financial year. |

Solid and liquid waste management activities
undertaken in the villages of District Baghpat
under SBM (G) Phase Il have included the
establishment of Integrated Resource Recovery
Centers, construction of Nadep compost pits and
community compest  pits, installation of
vermicompost pits, setting up of plastic banks, |
deployment of E-rickshaws for waste collection,
and provision of community dustbins. In the area
of liquid waste management, community soak
pits, silt catchers on drains, filter chambers on
ponds, platforms and soak pits for hand pumps,
and community leach pits have been |
implemented. |

| Phytoremediation, as proposed for both |
Hindon and Krishni river catchments, is a nature-
based wastewater treatment method that uses
specially selected plant species to absorh, filter,
and biologically break down pollutants in
wastewater. This process significantly improves
the quality of water before its discharge into
natural  water  bodies, contributing to
environmental  protection and  ecological |
restoration. |
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Muzaffarnagar District

Pollution sources

Industrial
Unit
GPI/Non- . :
13“ River | Tributary/Drains/Canal (GPI and STPICETP/Domestic | Key issues Action Points C“:;:::‘f’g Acgt;:zn :':é;"“f Timeline
' Conforming/ | sewage from towns ?
Non-
Conferming
areq)
1.| Hindon Titawi village drain Indian Potash | Domestic sewage from Impact » Installed ETP shall be ULB/ o Industry upgraded its Regular
(Untapped) Limited, Titawi village observed- upgraded at Indian Potash UPPCB/ installed effluent Monitoring
ﬂ- Titawi (Sugar Insufficient Limited. Titawi to improve | Irrigation treatment facility
o) 151.5 Kms Industry) dissolved quality of treated effiuent. Departiment defusers in Aeration
(@) oxygen in river | e Decentralized low-cost tank, Oil Skimmer,
freatment system like Sulphur removal unit
N stabilization pond, ete,
Constructed Wetland, e Industry also installed
oxidation ditches etc. on Sewage Treatment Plant
Titawi village drain, of 50 KLD capacity for
the treatment of
generated sewage within
the premises of the unit.
2.} Hindon Dhobi Ghat No industrial | Domestic sewage from Industrial | e Removal of solid waste. ULB/ o Cleaning of drain The drain is
drain-Budhana town unit identified | Parsi Basti, Budhana impact s Action on industries UPPCB/ flowing through ULB now tapped
{Untapped) observed- discharging unireated/ Irrigation Jurisdiction is being done | to STP of 10
Discharge of | partially treated effluent into | Department/ |  on quarterly basis for MLD.
188.1 Kims wastewater Dhobi Ghat drain. UP Jal removal of solid waste
containing high | e Tp expedite construction of | Nigam and maintaining
BOD and COD | 10 MLD Budhana STP & tap | (Rural/ uninterrupted flow,
in river through| Dhobi Ghat drain to the STP, | Urban) e No industry either
Dhobi Ghat established or operation
drain in the catchment of the

N\
prv
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

{Related to OA 859/2022)

Sl
No.

River

Tributary/Drains/Canal

Pollution sources

Industrial
Unit
(GPI/Non-
GPI and
Conforming/
Non-
Conforming
area)

STP/CETP/Domestic
sewage from towns

Key issues

Action Points

Concerning
Agency

Action Taken/
Remarks

Timeline

2055

drain.

s 10 MLD SBR
Technology STP now
operational and having a
valid consent to operate
from UPPCB.

o Presently STP
operational at approx.
cap. 7.5 — 8.0 MLD.

& Weekly inspection of
STP w.r.t. to collection
of Treated Water Quality
is being done by R.O.,
UPPCB, Muzaffarnagar.

.1 Hindon

Sabzi Mandi
drain-Budhana town

(Untapped)

188.2 Kms

No industrial
unit identified

Domestic sewage from
Sabji Mandi, Luhsana
village, Mandwada
village, Budhana

Industrial
impact
observed-
Discharge of
wastewater
containing high
COD in river
through Sabzi
Mandi
drain

e Removal of solid waste,
o Action on industries

discharging untreated/
partially treated effluent into
Sabzi Mandi drain,

¢ To expedite construction of
10 MLD Budhana STP & tap

Sabzi Mandi drain to the
STP.

ULB/
UPPCR/
Irrigation
Department/
UP Jal
Nigam
(Rural/
Urban)

e Cleaning of drain
flowing through ULB
jurisdiction is being done
on quarterly basis for
removal of solid waste
and maintaining
uninterrupted flow.

e No industry either
established or operation
in the catchment of the
drain.

e 10 MLD SBR

Presently
Complying
w.rt.
discharge
norms.
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

(Related to OA 859/2022)

Pollution sources
Industrial
Unit
GPI/Non- . ;
l\? - | River | Tributary/Drains/Canal (GPI and | STP/CETP/Domestic | Key issues Action Points Concing i Taken/ Timeline
0. : : Agency Remarks
Conforming/ | sewage from towns
Non-
Conforming
area)
Technology STP now
operational and having a
valid consent to operate
from UPPCB.
o Presently STP
@ operational at approx.
L0 cap. 7.5 - 8.0 MLD.
-) o Weekly inspection of
N STP w.r.t. to collection
of Treated Water Quality
is being done by R.O.,
UPPCB, Muzaffarnagar,
4.| Hindon | Shamshan Ghat drain- | No industrial | Domestic sewage from | River impacted | » Removal of solid waste. |ULB/ e Cleaning of drain Presently
Budhana town (Untapped) | unit identified | Sabji Mandi, Luhsana (Insufficient |e To expedite constructionof | UPPCB/ flowing through ULB Complying
village, Mandwada dissolved 10 MLD Budhana STP & tap | Irrigation jurisdiction is being done | w.r.t.
188.4 Kms village, Budhana oxygen in Shamshan Ghat drain to the | Department/ on quarterly basis for discharge
river) STP, UP Jal removal of solid waste | norms.
Insufficient |e Decentralized low-cost Nigam and maintaining
dissolved treatment system like (Rural/ uninterrupted flow.
oXygen in river |  stabilization pond, Utban) e No industry either
Constructed Wetland, established or operation
oxidation ditches ete.in river in the catchment of the
Hindon a/c of ShamshanGhat drain,
drain, e 10 MLD SBR
e Constructed Wetland in river Technology STP now
Kali-West Afc with three operational and having a
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources

Industrial
Unit
GPI/Non- s :
NS“) River | Tributary/Drains/Canal (Gyl and STP/ICETP/Domestic | Key issues Action Points Ct:;:;:;g;ng Ac;;::ﬂ:fkl;m} Timeline
' Conforming/ | sewage from towns
Non-
Conforming
area)
drains of Budhana namely valid consent to operate
Dhobi Ghat drain, Sabzi from UPPCB.
Mandi drain and Shamshan e Presently STP
Ghat drain. opetrational at approx.
cap. 7.5 - 8.0 MLD.
N~ o Weekly inspection of
LH STP w.r.t. to collection
-) of Treated Water Quality
N is being done by R.O.,

UPPCB, Muzaffarnagar.
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sourees Concerning Action Taken/ Timeline
Industrial Unit Ageney Repirio
g st n— (GPI/Non-GPI
N:;. River/Drain M u?glall)rams Conf?;gaing/ STP/CETP/Domestic | ey issues Action Points
N sewage from towns
on-
Conforming
area)
1 Kali-West Maleera village drain No industrial Sewage from Maleera River Decentralized low ULB/ According to -
(Untapped) unit identified village impacted cost treatment Irrigation survey conducted
(deterioration | system like Department by UPPCR, no
40.8 Kms in dissolved | stabilization pond, industrial activity
DO oxygen) constructed found in the
n wetlands, exidation catchment area of
) ditches, etc. to treat Maleera Village
-\l wastewater of Drain. Presently,
i Maleera village sewage generated
drain. from village
Maleera is
discharging into
the Gram
Panchayat Pond
and no sewage
discharged into
River Kali West.
2. Kali-West Badhai Khurd drain Triveni Engg. & Sewage from River Decentralized low ULB/ The matter -
(Untapped) Industries Ltd, Deoband, impacted cost treatment Irrigation (Discharge into
_ Deoband (Sugar Bahadurpur, {Low level of | system like Department Badhai Khurd
48.7 Kms Industry) Rankhandi, Thamana, dissolved stabilization pond, Drain) is under
(Conforming) Aakhlour, Badhai oxygen in constructed the jurisdiction of
Kalan, Hoshiyarpur, river at wetlands, oxidation RO UPPCB
Badhai Khurd. Said | Khanjahanpur | ditches, etc. to treat Saharanpur.
Nagla, Kacholli towns | village due to | wastewater of

W’”“’ %\E
R¥o .
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Coneerning Action Taken/ Timeline
Industrial Unit Agency Remarks
. . (GPI/Non-GPI
River/Drain Trlbuté;yl;?ramsf 2 ;ﬂld . STP/CETP/Domestic | Key issues Action Points
onp? rming/ sewage from towns
0n-
Conforming
area)
low flow and | Badhai Khurd drain.
shallow
depth)
3 Kali-West Niyazupura drain No industrial Sewage from River e Removal of solid ULB/ 1. Cleaning of Quarterly
(Untapped) unit identified Niyazupura town impacted waste, Irrigation drain flowing basis (removal
<3) (Low level of | e Decentralized low | Department/ through ULB for solid
56,5 Kms dissolved cost treatment UP Jal Nigam jurisdiction is wasle)
Lf) oxygen in system like (Rural) being done on
13 tiver due to stabilization pond, quarterly basis
(Q\| low flow and constructed for removal of
shallow wetlands, solid waste and
depth) oxidation ditches, maintaining
ete. to treat uninterrupted
wastewater of flow.
Niyazupura drain. 2. 32.5 MLD
SBR STP is
now
operational on
18 MLD
capacity. All
drains shall be
tapped once in
full operation
by Jal Nigam
Kali-West | Laddawala drain (Tapped | No industrial Sewage from Industrial | e Complete tapping | ULB/ 1.Ptesently Drain | STP based on

- (-LZ; % 123
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries

Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

pFo

Pollution sources Coneerning Action Taken/ Timeline
Tndustrial Unit Sgensy BRI
g Tributary/Drains/ (GPI/Non-GP1
8. ; i ributa rain i ; ;
No. River/Drain C;flal i Conl?::'ﬂiing/ STP/ICETP/Domestic | ey issues Action Points
sewage from towns
Non-
Conforming
area)
with overflow) unit identified Laddawala, Ramleela impact of Laddawala UPPCB/ is partially SBR
Tila, Abkari Mohalla, observed drainto 32.5 MLD | Irrigation tapped with 32.5 | Technology
56.6 Kms Hanumanpuri (Discharge of | STP. Department/ MLD WSP STP and now
wastewater | o Removal of solid | UP Jal Nigam based on operational on
containing waste. (Rural) Oxidation Pond. 18 MLD
‘D high COD | ¢ Action on 2.Cleaning of Capacity. All
> and solid industries drain flowing drains shall be
O waste in river discharging through ULB tapped once in
-] through untreated/partially jurisdiction is full operation
N Laddawala treated effluent being done on by Jal Nigam
drain) into Laddawala quarterly basis
drain. for removal of Quarterly
solid waste and | basis (removal
maintaining for solid
uninterrupted waste)
flow.
3. No industry
either
established or Regularly
opetation in the
catchment of the
drain.
5, Kali-West Shamli Road No industrial Sewage from Shamli Industrial ® Removal of solid | ULB/UPPCB/ | Cleaning of drain | Quanerly basis
drain(Untapped) unit identified Road area wastewater waste. Irrigation flowing through (removal for
discharge | e Actionon Department/ ULB jurisdiction solid waste)
57.6 Kms (River stretch industries UP Jal Nigam | is being done on
polluted-DO discharging (Rural) quarterly basis for
":.._:I s ;
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries

Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agency Henpi
& TRk (GPI/Non-GPI
¥y . i ribu AT NS, i . .
No. River/Drain Ca;ital i f&':)]:‘ﬂ“lingf STP/CETP/Domestic | Key issues Action Points
N : sewage from towns
on-
Conforming
faied)
is NIL) untreated/partially removal of solid
treated effluent waste and
inte Shamli Road maintaining
drain. uninterrupted
flow.
No industry either
~ established or Regularly
LO operation in the v
O catchment of the
drain,
6. Kali-West Khadarwala No industrial Sewage from Discharge of | ¢ Complete tapping | ULB/UPJal | 1. Drainis STP based on
drain(Tapped with unit identified Krishnapuri and wastewater of Khadarwala Nigam partially 8BR
overflow) Khalapar towns containing drain. (Rural/Urban) tapped with Technology
high COD | » Removal of solid 32.5MLD and now
57.8 Kms and selid waste, WSP STP operational on
waste in river based on 18 MLD
through Oxidation Capacity. All
Khadarwala Pond. drains shall be
drain 2. Cleaning of tapped once in

drain flowing
through ULB
Jjurisdiction is
being done on
quarterly basis
for removal of
solid waste and
maintaining

full operation
by Jal Nigam

Quarterly basis
{removal for
solid waste)
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agency e
d . . (GPI/Non-GPI
;ﬂ River/Drain Tnbutg:l;]?ramsi = and STP/CETP/Domestic | Key issues Action Points
onforming/
Korre sewage from towns
Conforming
area)
uninterrupted
flow.
T Kali-West Krishnapuri No industrial Sewage from e Complete tapping | ULB/UPJal (1. Drainis STP based on
drain{Tapped with unit identified Krishnapuri and of Krishnapuri Nigam partially SBR
overflow) Khalapar towns drain. (Rural/Urban) tapped with Technology
"\I e Removal of solid 32.5 MLD and.now
> 57.9 Kms waste. WSP STP opetational on
© based on 18 MLD
) Oxidation Capacity, All
Q\| Pond. drains shall be
2. Cleaning of tapped once in
drain flowing full operation
through ULB by Jal Nigam
jurisdiction is
being doneon | Quarterly basis
quarterly basis (removal for
for removal of solid waste)
solid waste and
maintaining
uninterrupted
flow.
8. Kali-West Suzroo village drain No industrial Untreated sewage Polluted river | o Tapping of sewage | ULB/ UP Jal . Presently Nai Presently
{Suzroo village drain + unit identified from Suzroo village | stretch (DOis | from Suzroo Nigam Basti Khalapar Complying
Nai-Basti Khalapar drain drain, Nai-Basti NIL) village & Nai- (Rural/Urban) Drainistapped | w.art water
+ treated sewage of 32.5 Khalapar drain and Basti Khalapar to with 32.5 discharge
MLD STP) treated sewage of 32.5 325 MLD STP. MLD SBR norms
(Untapped) MLD Waste e Removal of solid STP which is
» &2



UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Coneerning Action Taken/ Timeline

Industrial Unit
(GPI/Non-GPI

Agency

Remarks

o~

g g

NS '- River/Drain rl‘lbugl;ig?l e ¢ and . STP/CETP/Domestic Action Points
onforming/
sewage from towns
Non-
Conforming
area)
Stabilization Pond waste, operational on
60.3 Kms based STP ¢ Ensuring 18 MLD
compliance and capacity.
upgradation of Weekly
32.5 MLD Waste monitoring of
2P Stabilization Pond above said STP
; based STP. is being done
O by RO,
-) UPPCB,
N Muzaffarnagar.

2. Cleaning of
drain flowing
through ULB
jurisdiction is
being done on
quarterly basis
for removal of
solid waste and
maintaining
uninterrupted
flow.

| 3. Presently 32.5

MLD STP

based on WSP

Technology is

complying

with discharge

Quarterly basis
(removal for
solid waste)

Presently
Complying
w.r i, water

discharge
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agdney Betmics
g ; - (GPH/Non-GPI
Ne. | River/Drain | Tributary/Drains/ Cont | STRICETP/Domestic |  Key issues Action Points
nn;or::mg/ sewage from towns
Conforming
area)
norms and also noLms
complying
with Fecal
(MPN/100 ml)
standards as
chlorination
unit installed at
present.
Suzroo Suzroo village drain(2™ No industrial Suzroo village Untreated | ¢ Removal of solid | ULB/UPJal [l. Cleaning of
village drain order & untapped) unit identified sewage waste. Nigam drain flowing
{Suzroo discharged | e Adoption of (Rural/Urban) through ULRB
village drain into river via decentralized low jurisdiction is
+ Nai-Basti Suzroo cost treatment being done on
Khatapar village drain system like quarterly basis
drain + stabilization pond, for removal of
treated constructed solid waste
sewage of wetlands, and
32.5 MLD oxidation ditches, maintaining
STP) ete, to treat uninterrupted
(Untapped) wastewater of flow.
Suzroo village 2. Suzroo
drain. Village drain
is now fully Presently
tapped with Complying
325 MLD w.rt. water
STP based on discharge

PEO
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agency Remarks
S Tributarv/Drains/ (GPI/Non-GPI
N';. River/Drain EH (a;;izai Pt - fﬂﬂd ) STP/CETP/Domestic | &Y issues Action Points
unl\?{::m: g/ sewage from towns
Conforming
area)
SBR norms
Technology
which is
opetational
on 18 MLD
(@) capacity.
Weekly
' :o monitoring of
D above said
Q\| STP is being
done by RO,
UPPCB,
Muzaffarnagar
Nai Basti Khalapar drain No industrial Sewage from Nai- Untreated | o Removal of solid | ULB/UP Jal [i. Cleaning of Quarterly basis
(2" order & untapped) unit identified Basti Khalapar area sewage waste, Nigam drain flowing (removal for
discharged | o Adoption of (Rural/Urban) through ULRB solid waste)
into river via decentralized low jurisdiction is
Nai-Basti cost treatment being done on
Khalapar system like quarterly basis
drain stabilization pond, for removal of
constructed solid waste
wetlands, and
oxidation ditches, maintaining
¢te. to treat uninterrupted
wastewater of Nai flow.
Basti Khalapar 2. Nai Basti
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries

Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Concerning Action Taleen/ Timeline
Industrial Unit Agency Remarks
S Pellssitssaiine: (GPI/Non-GPI
i - ’ ributa § . ; :
No. River/Drain C;fml S Conif:::"ﬂling/ STP/CETP/Domestic | ey issues Action Points
N sewage from towns
on-
Conforming
area)
drain. Khalapar drain
is now fully Presently
tapped with Complying
32.5 MLD w.r.t. water
STP based on discharge
; SBR norms
,O Technology
O which is
O operational
Q\| on 18 MLD
capacity.
Weekly
monitoring of
above said
STP is being
done by RO,
UPPCB,
Muzaffarnagar
10. | Kali-West Dhandera drain 50 units in Sewage from Industrial e Action on ULB/UPPCB/ | Closure order has | Regular
(Untapped) catchment of towns/colonies impaet industries UP Jal Nigam | been issued Monitoring
Dhandera drain located at Bhopa observed (DO discharging (Rural/Urban)/ | against 01
74.8 Kms (32), Jaut Road, Jansath Road, is NIL & untreated/partially | UPSIDA slaughter house
Mujhera drain and Sahawali & significant treated effluent under Water Act
(09), Kukra Sandhawali villages increase in into Dhandera which is effective
drain (03) & (via Kukra drain), BOD and drain, till now. Further,
Begrajpur COD inriver | e Upgradation of 02 illegal Dyeing
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Coneerning Action Taken/ Timeline
industrial Unit Ageriey Remarks
" Tributary/Drains/ (GPI/Non-GPI
F ; . utary/Draing : - . ;
No. River/Drain Canial o iz)iiing/ STP/CETP/Domestic | Key issues Action Points
i sewage from towns
Non-
Ceonforming
area)
Industrial drain due to ETPs installed in units sealed by
(06) discharge of industries located UPPCB.
high BOD, in catchment of Show cause under
COD, TSS & the drain. Water Act is
TDS bearing | » Series of CWs in effective against
N wastewater Dhandera drain 03 water polluting
A into river via | B/c with river industries namely
O Dhandera Kali-West. ‘M/s Triveni Engg.
-] drain) & Industries Ltd.
Q\| Khatauli, M/s
Indian Potash Ltd.
Sugar Unit
Rohana Kalan
and M/s
Himalaya Green
Reeyeling,
Jansath Road,
Muzaffarnagar.
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agency i
‘ - y (GPI/Non-GPI
I,?';. River/Drain Tr:buté;glf;]:rmnsf ¢ fand i STP/ICETP/Domestic | ey issues Action Points
Dnrg;:f ng! sewage from towns
Conforming
area)
11. | Dhandera fatt Mujhera drain 05 non- No discharge of Industrial e Action on UPPCB Regular Regular
drain (2™ order & untapped) conforming domestic impact industries inspection of Monitoring
(Untapped) GPIs (Pulp & sewage/STP/CETP observed discharging industries is being
Paper and (discharge of | untreated/partially conducted by
Distillery) high BOD, treated effluent UPPCB. Presently
0 COD, TSS & into Jatt Mujhera no industry found
O TDS bearing drain, non~-complying
wastewaier w.r.t, discharge
) into river via norms,
Q\V Jatt Mujhera discharging
drain) treated effluent
into Jatt Mujhera
Drain.
Dhandera - 32 non- No discharge of Industrial | o Actionon UPPCB Closure order has | Regular
drain conforming units domestic impact industries been issued Monitoring
(Untapped) (GPIs-29 & non- | sewage/STP/CETP observed discharging against 01
GPIs-3) (discharge of untreated/ partially slaughter house
At Jansath comprising of high BOD, treated effluent under Water Act
Road (e Pulp & Paper, COD, 1TSS, into Dhandera which is effective
with Jatt Slaughter House, TDS and drain, till now. Further,
Mujhera Tannery, metals 02 illegal Dyeing
drain) Pharmaceuticals bearing units sealed by
& Food wastewater UPPCB.
Processing into river via Show cause under
industries Dhandera Water Act is in
drain) effective against
03 water polluting
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Coneerning Action Taken/ Timeline
Industrial Unit Agency Kol
. . A (GPI/Non-GPI
;("' River/Drain Tnbug;ﬂ;[l)ramsf & ffmd ; STP/CETP/Domestic | Key issues Action Points
mg;‘_‘ ng/ sewage from towns
Conforming
area)
industries namely
M/s Triveni Engg.
& Industries Ltd.
Khatauli, M/s
Indian Potash Ltd.
5 Suiar Unit ;
Rohana Kalan an
(O M/s Himalaya
-) Green Recycling,
o\ Jansath Road,
Muzaffarnagar.
Dhandera Kukra drain 02 non-~ Sewage from Impact o To expedite UP Jal Nigam |22 MLD STP UPPCR is
drain (2™order & untapped) conforming Sahawali & observed construction of (Rural/ Urban) | based on SBR conducting
{Untapped) GPIs (Pulp & Sandhawali towns (discharge of proposed 22 MLD Technology is weekly basis
Paper) untreated STP to treat the now functional inspection of
sewage into sewage of Kukra and having valid STP. Presently
river via drain& tap the CTO from STP found
Kukra drain drain to the STP. UPPCB complying
w.r.l.
discharge
norms.
Dhandera - 50 units in Mo discharge of Industrial o Action on UPPCH Earlier unit M/s Regular
drain catchment of domestic impact industries DDLS Papers Pvt. | Monitoring
{Untapped) Dhandera drain sewage/STP/CETP observed discharging Ltd. Meerut Road,
(32), Jatt (discharge of unireated/ partially Muzaffarnagar
(A/e Kukra Mughera drain high BOD, treated effluent found non-
drain at {09), Kukzra COD, TSS & | into Dhandera complying..

i c‘&w /fu_f‘“' =
»3??'\{ (¥
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

(Related to OA 859/2022)
Pollution sources Coneerning Action Taken/ Timeline
Industrial Unit Apency RN
" T —— (GPI/Non-GPI
: ’ 3 u ins g ; .
K River/Drain g;l:m] SR Cﬂnf?}?‘ﬁming/ STP/CETP/Domestic | Key issues Action Points
Nii- sewage from towns
Conforming
area)
Meerut- drain (03) & TDS bearing drain. UPPCB issued
Haridwar Begrajpur wastewater Show Cause
Bypass Industrial drain into river via notice dt.
Roud) (06) Dhandera 06.08.2024 which
drain) is revoked on
28.04.2025 with
E imposition of EC
Rs, 1,50,000/-
(D which has been
recovered by
N UPPCB.
12. | Dhandera | Begrajpur Industrial Area | 06 conforming No discharge of Industrial | e Action on UPPCB At the time of Regular
drain drain | non-GPIs domestic impact industries regular inspection | Monitoring
{(Untapped) (2™ order & untapped) | (Pharmaceuticals sewage/STP/CETP observed discharging in Begrajpur
& Dyeing) (discharge of | untreated/ partially industrial, there
highly acidic treated effluent were 02 illegal
and high into Begrajpur Dyeing units
color, BOD, Industrial Area found operational
COD, TDS drain. without obtaining
and metals CTO. All 02 units
bearing sealed by
wastewater UPPCB. Letter
into river via has been issued to
Begrajpur UP Power
Industrial Corporation for
Area drain) disconnection of
Electricity of

s gt
el

V\&eFA
|
)
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Pollution sources Concerning Action Taken/ Timeline
Industrial Unit Agency Romaris
g Seibutasviiindii (GPI/Non-GPI
No, | River/Drain =i é‘ga f g Ceniﬁiing] STP/CETP/Domestic | Key issues Action Points
Niviic sewage from towns
Conforming
area)
above said
industries,
Kali-West Mansoorpur drain 02 non- Sewage from Industrial | ¢ Removal of solid | UPPCB/ ULB | Solid waste Regular
(Untapped) conforming Mansoorpur Sugar impact waste. removal work has | Monitoring
GPls (Sugar-01 Mill Road area observed on | e Action on been conducted by
~— 75.5 Kms & Distillery-01) river (DO- industries Local Body and
- NIL & high discharging through industry
BOD/COD) unireated/ partially situated in
:D treated effluent Catchment area of
Q\| into Mansootpur drain.
drain.
14, | Kali-West Pur Balivan No industrial Sewage from Pur River e Removal of solid | ULB/ Work of removal | Regular basis
drain(Untapped) unit identified Baliyan village impacted waste, animal Irrigation of solid waste,
(DO is NIL & waste & cow dung | Department/ cow dung at its
76.4 Kms high BOD at origin of the Rural origin has been
and COD) drain. Development | conducted by
e Decentralized low- | Department concerned Gram
cost treatment Panchayat on
system like regular basis,
stabilization pond,
Constructed
Wetland, oxidation
ditches ete. in river
Hindon in Pur
Baliyan drain.

-“I_:a“ e .
)
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Shamli District

Pollution sources

: : Industrial Unit S sy
S " | River Veihutary(Dains (GPI!;on—GPI and S],P" CETP/Dome Key issues Action Points (,om.erm'ng Action Taken/Remarks Timeline
No. [Canal ) stic sewage from Agency
Conforming/ Non-
A towns
Conforming area)
1. | Krishni Sikka drain Non-conforming | Domestic sewage |e Polluted stretch e Decentralized low-cost ULB and Sikka drain 1s originated Weekly
(~ 75 km*) GPI-01 (Maruti from Village from D/s Thaska treatment system like Forest from Village Sikka and
Papers Pvt. Ltd.) | Sikka and Jalalpur | drain to [)/s Shamli | stabilization pond, Department Jalalpur is being laid
drain due to Constructed Wetland, down in Krishni River.
industrial and oxidation ditches etc. The monitoring of drain
untreated sewage  |e Action on industries has been conducted by
discharge. discharging UPPCB on weekly basis. I\J
Drain was highly unireated/partially treated 01 no. of industry 1.e. M/s O
eutrophicated effluent into Shamli drain Maruti Papers Ltd. has ~
e New STP along with been comes under the
sewage network with future catchment area of Sikka W
projection shall be installed. Drain which is operates on
Proper tapping and Zero Liquid Discharge Regular
diversion structure for system, Monitoring
tapping of drain. Inspection of the industry
o Constructed Wetland in which comes under the
Shamli drain B/c with river catchment of Sikka drain
Krishni or in river Krishni carried out by UPPCB on
Alc with Shamli drain, - regular basis.
2. | Krishni |  Shamli drain Non-conforming | Domestic sewage As per information given | 13.04.2026
(~92 km*) GPI-02 (Distitlery & | from Shamli town by the U.P. Jal Nigam (For the
Sugar); (Grameen), interception, | completion
Conforming GPI-01 diversion and 40 MLD work of
(Pulp & Paper) STP is proposed on STP)

Shamli drain.
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UTTAR PRADESH POLLUTION CONTROL BOARD, MUZAFFARNAGAR
17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

River

Pollution sources

Tributary/Drains
[Canal

Industrial Unit
(GPH/Non-GPI and
Conforming/ Non-
Conforming area)

STP/CETP/Dome
stic sewage from
towns

Key issues

Action Points

Concerning
Agengy

Action Taken/Remarks

Timeline

Presently 04 nos. of water
polluting industries i.e.
M/s Nikita Papers Ltd.,
M/s Upper Doab Sugar
Mill, Shamli Distillery &
Chemical Works Shamli
and M/s Silver Ecotex pvt,
Ltd. Shamli have been
comes under the
catchment of Shamli
Drain.

Inspection of the
industries which comes
under the catchment arca
of Shamli drain carried
out by UPPCB on regular
basis.

Presently a Show cause
notice under Water Act
dated 24.02.2025 is
effective against M/s
Silver Ecotex Pvt. Lid.
Shamli ,

Regular
Monitoring

v/0¢

W
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“1. Learned Counsel appearing for State of Uttar Pradesh (U.P} submits that Chief
Secretary, U.P. is in the process of collecting the information relating to the STPs, household
connectivity and other relevant aspects in terms of the earlier order of the Tribunal and has
prayed for further two weeks’ time to file the affidavit disclosing all the relevant details, a letter
to this effect has already been circulated in advance. Prayer is allowed.
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Details of works in the Hon’ble N.G.T. matter OA No. 859/2022 Abhist Kusum Gupta
Vs State of U.P. & Ors. and the agency responsible for executing that work;

(First Order) Untapped
(Approx. 307.09 km)

to Noor Nagar Morty 56 MLD
STP before confluence of treated
sewage.

e Ensuring compliance of Noor
Nagar Morty 56 MLD STP.

S. Location Nature of work Responsible | Timelin Action taken/ Remarks.
No. Department/ e
Agency
1- | Jawli Drain:- e Removal of Solid waste UPSIDA/UPP As per information provided by UPSIDA, DPR
e Action on industries in | CB/ULB/Fore prepared by RCUES for up gradation of
e Polluted stretch due catchment of the drain st capacity of CETP (4.0 MLD & 6.0 MLD)
to industrial impact. | e Up gradation and ensuring | Department. Tronica City, Loni, has been approved by
e Low DO observed compliance of CETP Tronica UPSIDA, Head office and it is proposed to
may be due to city. upgrade CETP after tendering process. Copy of
stagnant water of the | ¢ Constructed Wetlands on same is annexed as Annexure-1.
river. Jawali drain B/c with river As per information provided by UPPCB total 71
Hindon. no of industries are situated in the catchment of
the drain. Regular monitoring of industries is
being done by UPPCB. UPPCB issued closure
against 06 industrial units under the provision
of Water (Prevention and Control of Pollution)
Act. 1974. Prosecution has been filed in
competent Court against 16 defaulter units
under the provision of Water (Prevention and
Control of Pollution) Act. 1974. Copy of same
is annexed as Annexure-2.
As per information provided by District Forest
Officer, Ghaziabad the work of wetland
construction is not expected to be done by the
Forest Department. Copy of same is annexed as
Annexure-3.
2- Raj Nagar extension | ¢ Removal of Solid waste. ULB/UP Jal As per information provided by UP Jal Nigam,
drain e Interception & diversion of drain Nigam Raj Nagar extension drain is tapped at 56 MLD

STP Morty, Rajnagar extension, Ghaziabad.
As per information provided by UPPCB, 56
MLD STP, Morty is complying with discharge
norms. Copy of same is annexed as Annexure-
4,
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3- | Karheda Drain Removal of Solid waste  |\BI [ The e As per information provided by Municipal
e Polluted stretch from Action on industries in | UPPCB/ completi Corporation, Ghaziabad, (A) Regular microbial

U/s Karedha drain to catchment of the drain Irrigation/ UP | on  of culture dosing is being conducted to improve

D/s Hindon Vihar Inventory of non-GPI water Jal Nigam | date this water quality. (B) Regularly floating solid

drain. polluting  industries  in (Rural/ scheme waste cleaned by the team. (C) In-situ green

e Mixed impact due to catchment of drain | Urban) Is ozone and aeration works implemented as a
discharge of including metal 08.06.20 pilot project. (D) Floating Constructed Wetland
untreated sewage and 26 using Canna indica plants. Copy of same is

industrial discharge.

recycling/processing/
fabricating/galvanizing/
painting/molding.
Constructed Wetland on
Karedha drain B/c with
river Hindon.

Following works are proposed in this scheme.

annexed as Annexure-5.

As per information provided U.P. Jal Nigam, 01
STP of capacity 68 MLD is under construction.
DPR for Ghaziabad Sewerage Scheme (Karhera
Zone), amounting Rs 546.94 Cr. has been
Approved under AMRUT 2.0. Copy of same is
annexed as Annexure-6.

As per information provided by UPPCB total 19
no of industries are situated in the catchment of
the drain. Regular monitoring of industries is
being done by UPPCB. UPPCB issued show
cause notices against 01 industrial units &
closure against 03 industrial units under the
provision of Water (Prevention and Control of
Pollution) Act. 1974. Prosecution has been filed
in competent Court against 03 defaulter units
under the provision of Water (Prevention and
Control of Pollution) Act. 1974. Copy of same
is annexed as Annexure-7.

As information provided by UP Jal Nigam
Ghaziabad Sewerage Scheme (Karhera Zone),
amounting Rs. 546.94 Cr. has been Approved
under AMRUT 2.0. work is under progress of
this scheme. Domestic sewage will be covered
through sewer network and house connection in
Ghaziabad Sewerage Scheme

Sewerage Treatment Plant — 01 no. (68
MLD)
IPS - 05 Nos. (101.95 MLD)

4 A
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« MPS-01no. (72.17 MLD)
» Sewer Network with House connections —
135 km
* Rising Main —8.19 km
Treated Effluent Line — 200.0 m
e As per information provided by District Forest
Officer, Ghaziabad the work of wetland
construction is not expected to be done by the
Forest Department.

4- Hindon Vihar Left | « Removal of Solid waste ULB/ e As per information provided by Municipal
(First Order) e Remediation using  low-cost | Irrigation/ UP Corporation, Ghaziabad (A) Both Hindon Vihar

Untapped decentralized wastewater | Jal Nigam drains are being treated with microbial culture

(Approx. 310.73 km) | treatment systems such as series | (Rural/ as an interim solution. (B) Regularly floating

of constructed wetlands in both | Urban)/ solid waste cleaned by the team. (C) In-situ
5- Hindon Vihar Right Hindon Vihar drains. UPPCB/Fores green ozone and aeration works implemented as

(Fil’St Order) ° |nventory of water po”uting t Department. a p“Ot project.
Untapped industries in catchment of both e No industrial unit are identified.

(Approx. 310.73 km) | Hindon Vihar drains. e Asinformation provided by UP Jal Nigam DPR

e Series of Constructed Wetlands for Interception & Diversion of 7 Nos. Drains

in river Hindon A/c with Hindon discharging in river Hindon, amounting Rs.
Vihar drain. 422.45 crore, has been prepared under AMRUT

2.0 CWAP approval awaited. In the same DPR

the said drains will be tapped through 1&D with

Existing 41 mld MPS for 56mld STP at Morti.

e As per information provided by District Forest

Officer, Ghaziabad the work of wetland

construction is not expected to be done by the

Forest Department.

6- | Kaila Bhatta Drain; | e Action on industries in catchment | UPPCB/ UP e As per information provided by Municipal
Carry sewage from | of the drain Jal Nigam Corporation, Ghaziabad (A) Continuous

Nava Jeevan Leprosy | e Remediation using low-cost | (Rural/ microbial treatment is reducing contamination
Colony,  Madhopura |  decentralized wastewater | Urban) levels. (B) Regularly floating solid waste

area. cleaned by the team. (C) In-situ green ozone and

treatment system on kaila Bhatta
drain.

aeration works implemented as a pilot project.

e As per information provided by UPPCB total 18
no of industries are situated in the catchment of
the drain. Regular monitoring of industries is
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being done by UPPCB. UPPCB imposition of
EC of Rs. 4,18,281/- against unit, which has
been recovered. Copy of same is annexed as
Annexure-8.

As information provided by UP Jal Nigam DPR
for Interception & Diversion of 7 Nos. Drains
discharging in river Hindon, amounting Rs.
422.45 Cr, has been prepared under AMRUT
2.0. CWAP approval awaited. In the same DPR
the said Drains will be tapped through 1&D with
55 mld proposed STP at Kaila Bhatta Drain

Arthala Drain;
e Carry sewage from
Arthala village.

¢ Action on industries in catchment
of the drain.

e Remediation using  low-cost
decentralized wastewater
treatment system on Arthala
drain.

UPPCB/ UP
Jal Nigam
(Rural/
Urban)

As per information provided by Municipal
Corporation, Ghaziabad (A) Microbial
intervention is showing improvement in water
parameters. (B) Regularly floating solid waste
cleaned by the team. (C) In-situ green ozone and
aeration works implemented as a pilot project.

As per information provided U.P. Jal Nigam,
Ghaziabad Sewerage Scheme (Karhera Zone),
amounting Rs. 546.94 Cr. has been Approved
under AMRUT 2.0. work is under progress of
this scheme. Domestic sewage will be covered
through sewer network and house connection in
Ghaziabad Sewerage Scheme

The following works are proposed in this
scheme.

Sewerage Treatment Plant — 01 no. (68
MLD)

IPS - 05 Nos. (101.95 MLD)

MPS — 01 no. (72.17 MLD)

Sewer Network-145 Km

House connections — 67669 No

Rising Main — 8.19 km

Treated Effluent Line —200.0 m

As per information provided by UPPCB total 06
no of industries are situated in the catchment of
the drain. Regular monitoring of industries is
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being done by UPPCB. UPPCB issued show

cause notices against 01 industrial unit under
the provision of Water (Prevention and Control
of Pollution) Act. 1974. Copy of same is
annexed as Annexure-9.

8- Indirapuram Drain | e Ensuring compliance and up | ULB/ As per information provided by Municipal
(First Order) Untapped | gradation of all STPs whose | Irrigation/ UP Corporation, Ghaziabad (A) Microbial dosing
(Approx. 316.86 km) wastewater is carried by | Jal Nigam continues as per scheduled Intervals for

Indirapuram drain. (Rural/ mitigation. (B) Regularly floating solid waste
e Action on industries in catchment | Urban)/ cleaned by the team. (C) In-situ green ozone and
of the Sahibabad drain**. UPPCB/ aeration works implemented as a pilot project.

e Constructed ~ Wetlands  on | UPSIDA
Indirapuram drain B/c with river As per information provided U.P. Jal Nigam
Hindon. CWAP under Amrut 2.0 programme has been
e CETP of adequate capacity shall submitted. for upgradation of 56 MLD STP
be installed. (UASB Type) at Indirapuram.
As per information provided by District Forest
Officer, Ghaziabad the work of wetland
construction is not expected to be done by the
Forest Department.

9- Pratap Vihar Drain | ¢ Remediation using low-cost | UP Jal Nigam | Timelin As per information provided by Municipal
(First Order) Untapped decentralized wastewater | (Rural/ e will be Corporation, Ghaziabad (A) Microbial culture
(Approx. 317.03 km) treatment systems on Pratap | Urban) decided application is actively reducing pollutants. (B)

Vihar drain. after Regularly floating solid waste cleaned by the
e New STP along with sewage approval team. (C) In-situ green ozone and aeration
network with future projection of the works implemented as a pilot project.
shall be installed. project. As per information provided U.P. Jal Nigam
e Interception & diversion of DPR for Interception & Diversion of 7 Nos.
Pratap Vihar drain to STP. Drains discharging in river Hindon, amounting
Rs. 422.45 crore, has been prepared under
AMRUT 2.0 programme. CWAP approval
awaited. In the same DPR the said Drains will
be tapped through 1&D with 40 mld proposed
STP at Pratap Vihar.

10- Rahul Vihar Drain | e«  Removal of Solid waste. ULB/ Timelin As per information provided by Municipal
(First Order) Untapped | ¢« Action on industries in | UPPCB/ UP | e will be Corporation, Ghaziabad A- Ongoing microbial
(Approx. 317.24 km) catchment of the drain. Jal Nigam | decided treatment is being carried out for sustained

e Remediation using low-cost (Rural/ after impact. (B) Regularly floating solid waste
decentralized wastewater | Urban)/ approval
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treatment systems on Rahul of the cleaned by the team. (C) In-situ green ozone and
Vihar drain. project. aeration works implemented as a pilot project.
Series of Constructed Wetlands No industrial unit identified.
in river Hindon A/c with Rahul As per information provided U.P. Jal Nigam
Vihar drain. DPR for Interception & Diversion of 7 Nos.
Drains discharging in river Hindon, amounting
Rs. 422.45 crore, has been prepared under
AMRUT 2.0 programme. CWAP approval
awaited. In the same DPR the said Drains will
be tapped through I&D with 40 mld proposed
STP at Pratap Vihar.
As per information provided by District Forest
Officer, Ghaziabad the work of wetland
construction is not expected to be done by the
Forest Department.
11- Dasha Drain Removal of Solid waste ULB/ UP Jal |Timeline As per information provided by Municipal
(First Order) Action on industries in | Nigam (Rural/ \will  be Corporation, Ghaziabad A- Targeted microbial
catchment of the drain. Urban)/ decided dosing is being conducted to accelerate the
Untreated sewage Remediation using low-cost | UPPCB after treatment process. (B) Regularly floating solid
from households of decentralized wastewater approval waste cleaned by the team. (C) In-situ green
Bhoorgarhi village and treatment systems on Dasna of  the ozone and aeration works implemented as a
Kalugarhi village. drain. project. pilot project.

As per information provided by EO Dasha
regular cleaning work of Dasna drain under
jurisdiction of Nagar Panchayat, Dasna is
being done on regular basis.

As per information provided by UPPCB total
11 no of industries are situated in the
catchment of the drain. Regular monitoring of
industries is being done by UPPCB. UPPCB
issued closure against 01 industrial units under
the provision of Water (Prevention and Control
of Pollution) Act. 1974. UPPCB imposed EC
of Rs. 1620609 has been imposed by UPPCB,
which is recovered. Copy of same is annexed
as Annexure-10.

As per information provided U.P. Jal Nigam
DPR for Interception & Diversion of 7 Nos.
Drains discharging in river Hindon, amounting
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Rs. 422.45 crore, has been prepared under
AMRUT 2.0 programme. CWAP approval
awaited. In the same DPR the said Drains will
be tapped through 1&D with 40 mid proposed
STP at Dundahera.

12-

Dasna Drain
B.S. Road
Drain(Second Order)
Untapped

e Removal of Solid waste.
e |nventorization of small-scale
industrial units.

ULB/ UP Jal
Nigam (Rural/
Urban)/
UPPCB

e As per information provided by UPPCB total
32 no of industries are situated in the
catchment of the drain. Regular monitoring of
industries is being done by UPPCB. UPPCB
issued show cause notices against 03 industrial
units & closure against 02 industrial units
under the provision of Water (Prevention and
Control of Pollution) Act. 1974. Prosecution
has been filed in competent Court against 04
defaulter units under the provision of Water
(Prevention and Control of Pollution) Act.
1974. UPPCB imposed EC of Rs. 11,27,500/-
has been imposed by UPPCB. Copy of same is
annexed as Annexure-11.

e As per information provided U.P. Jal Nigam
DPR for Interception & Diversion of 7 Nos.
Drains discharging in river Hindon, amounting
Rs. 422.45 crore, has been prepared under
AMRUT 2.0 programme. CWAP approval
awaited. In the same DPR the said Drains will
be tapped through 1&D with 40 mld proposed
STP at Dundahera. The 1&D at the STP will
treat the flow contributing to the Dasna drain
from the catchment area of Ghaziabad district.
This drain further flows into Noida/Greater
Noida, where the treatment will be the
responsibility of the Noida/Greater Noida
authorities.

13-

Sahibabad Drain

e Tapped into 74 MLD
STP Indirapuram that
is non-complying.

e Removal of Solid waste.

e Action on industries in catchment
of the drain.

e New STP along with sewage
network with future projection
shall be installed.

As per information provided by UPPCB total 85 no
of industries are situated in the catchment of the
drain. Regular monitoring of industries is being
done by UPPCB. UPPCB issued show cause
notices against 01 industrial units & closure against
06 industrial units under the provision of Water
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e Visually black
coloured sewage at
inlet of Indirapuram
74 MLD STP.

2083
e CETP of adequate capacity shall P4V
be installed.

(Prevention and Control of Pollution) Act. 1974.
Prosecution has been filed in competent Court
against 26 defaulter units under the provision of
Water (Prevention and Control of Pollution) Act.
1974 and EC of Rs. 70.25 Lakh has been imposed
by UPPCB. Copy of same is annexed as Annexure-
12.

14 | Shahdara drain (First |e Removal of Solid waste. Work of | e As per information provided by UPPCB total 81
Order of River e Action on industries in catchment this no of industries are situated in the catchment of
Yamuna) of the drain. scheme the drain. Regular monitoring of industries is
e New STP along with sewage to be | being done by UPPCB. UPPCB issued show
network with future projection likely cause notices against 04 industrial units & closure
shall be installed. complet against 06 industrial units under the provision of
e CETP of adequate capacity shall ed by| Water (Prevention and Control of Pollution) Act.
be installed. 08.06.20 | 1974. Prosecution has been filed in competent
26. Court against 26 defaulter units under the
provision of Water (Prevention and Control of
Pollution) Act. 1974 and EC of Rs. 11.40 Lakh
has been imposed by UPPCB.

e As per information provided by UP Jal Nigam
Works of 68 mld stp, 135 km. sewer network &
67669 No house connection are already proposed
in Ghaziabad Sewerage Scheme (karhera Zone)

sanctioned under Amrut 2.0 programme.
15 Shahdara drain e Removal of Solid waste. e As perinformation provided by UPPCB total 89
(First Order of River |e Inventorization of small-scale no of industries are situated in the catchment of
Yamuna) industrial units. the drain. Regular monitoring of industries is

Indirapuri Drain
(Second Order of
River Yamuna)
Untapped

e New STP along with sewage
network with future projection
shall be installed.

being done by UPPCB. UPPCB issued closure
against 05 industrial units under the provision
of Water (Prevention and Control of Pollution)
Act. 1974. Prosecution has been filed in
competent Court against 04 defaulter units
under the provision of Water (Prevention and
Control of Pollution) Act. 1974 and EC of Rs.
45.45 Lakh has been imposed by UPPCB. Copy
of same is annexed as Annexure-14.

e As per information provided by UP Jal Nigam
DPR for 1&D of Indirapuri & Banthla Canal
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drain and STP works was earlier submitted to
NMCG, wherein STP of capacity 60 MLD was
proposed at Loni. However, NMCG returned
the DPR with advice to state to resolve the issue
of industrial discharges in this drain and to
propose a permanent solution to this problem.
NMCG was of the view that even if the proposal
of STP is considered, the STP will not perform
due to excessive industrial effluent ingress.
Presently, no DPR is under consideration in
NMCG.

e CWAP for 100% sewerage coverage in
Nagar Palika Parishad, Loni has been
submitted to control untreated domestic
sewerage into Yamuna river through
Indirapuri & Banthla drain by Sahadra
Drain. Following works are proposed in the
CWAP STP—136 MLD Sewer Network — 970

16

Shahdara drain (First
Order of River
Yamuna)
Banthala drain
(Third Order of River
Yamuna) Untapped

Location near
receiving Industrial
effluent

e Removal of Solid waste.

e Inventory of water polluting
industries (GPIs & non-GPlIs).

e Action on unauthorized industrial
units.

e |dentification and action against
the source of discharge of high
metal bearing acidic effluent into
Banthala drain.

e Preparation of an action plan for
interception,  diversion  and
treatment of Banthala drain.

e CETP of adequate capacity shall
be installed.

e As per information provided by UP Jal Nigam
DPR for I&D of Indirapuri & Banthla Canal
drain and STP works was earlier submitted to
NMCG, wherein STP of capacity 60 MLD was
proposed at Loni. However, NMCG returned
the DPR with advice to state to resolve the issue
of industrial discharges in this drain and to
propose a permanent solution to this problem.
NMCG was of the view that even if the proposal
of STP is considered, the STP will not perform
due to excessive industrial effluent ingress.
Presently, no DPR is under consideration in
NMCG.

CWAP for 100% sewerage coverage in Nagar

Palika Parishad, Loni has been submitted to

control untreated domestic sewerage into

Yamuna river through Indirapuri & Banthla

drain by Sahadra Drain. Following works are

proposed in the CWAP

STP - 136 mid

Sewer Network — 970
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Industry details of Jawli Drain, Loni, Ghaziabad

S.No.

Unit Name

Drain Name

District

Action taken

Gyan Chand & Sons, G-87, Apparel
Park, Sector D-1(P3), Tronica City,
Loni, Ghaziabad.

Jawli

Ghaziabad

Closure Order

Jai Shri Dying, 1-21, Apparel Park,
Sector D-1(P3), Tronica City, Loni,
Ghaziabad.

Jawli

Ghaziabad

‘Closure Order

Shafali Dyeing, G-84, Sector D-1(P),
Aparels Park, Tronica City, Loni,
Ghaziabad.

Jawli

Ghaziabad

Closure Order

Sun Dyers, I-19, Apparel Park, Sector
D-1{P3), Tronica City, Loni,
Ghaziabad.

Jawhi

Ghaziabad

Closure Order

Siddhi Vinyak Texile P Ltd., H-11,
Apparel Park, Sector D-1(P3),
Tronica City, Loni, Ghaziabad.

Jawli

Ghaziabad

Closure Order

Colorise  (Old Name Deepak
Gambhir), E-12 Apparel Park, Sector
D-1(P3), Tronica City, Loni.

Jawli

Ghaziabad

Closure Order

R.R. Impex, G-261, Sector D-1(P},Apareis
Park, Tronica City, Loni, Ghaziabad.

Jawli

Ghaziabad

Prosecution

Denim Matching, G-141, Apparel Park,
Sector D-1{P3), Tronica City, Loni,
Ghaziabad.

Jawli

Ghaziabad

Prosecution

Robest Infra Tech P Lid., J-13, Apparel
Park, Sector D-1(P3), Tronica City, Loni,
Ghaziabad.

Jawli

Ghaziabad

Prosecution

10

M/s Blaster Dyeing, Plot No. G-273, Sector
D-1(P3), Tronica City Apparel Park, Loni,
Ghaziabad.

Jawli

Ghaziabad

Prosecution

11

M/s Faizan Garment, Plot No. J-17, Sector
D-1(P3), Tronica City Apparel Park, Loni,
Ghaziabad.

Jawli

Ghaziabad

Prosecution

12

Ekansh Textile, K-36, Sec D-1, Apparel
Park, Tronica City, Loni, Ghaziabad.

Jawli

Ghaziabad

Prosecution

13

M/s M.R. Wash, J-71, Sector-1(P}, TDS
City, Tronica City, Loni, Ghaziabad

Jawli

Ghaziabad

Prosecution

14

M/s Exit Choice, I-16, Sector-1(P), TDS
City, Tronica City, Loni, Ghaziabad

Jawli

Ghaziabad

Prosecution

-
e

M

N

W
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15 Ghaziabad Prosecution
16 |M/s Balaji Industries (Old Name Sadeep Ghaziabad Prosecution
Tyagi), Plot No. G-271, Sector D-1, Appare!
park Tronica City, Loni Ghaziabad.
17  |M/s Metro Fashion, Plot No. G-58/1, Jawli Ghaziabad Prosecution
Sector D-1, Apparel Park Tronica City, Loni
Ghaziabad
18 |M/s 5.T.Tedders, Plot No.J-5, Sector D-1, Jawli Ghaziabad Prosecution
Apparel Park Tronica City, Loni Ghaziabad
19  |M/s Idigon Dyeing, Plot No. G-70, Sector D Jawli Ghaziabad Prosecution
1, Apparel Park Tronica City, Loni
_Ghaziabad '
M, Jawli Ghaziabad Prosecution
21  |M/s AN Processors (Formerly Vedanta Jawli Ghaziabad Prosecution
Estate), I-12, Apparel Park Tronica City,
Loni'Gh_aziabad.
22  |M/s Denim Matching, Plot No. G-141, Jawli Ghaziabad Prosecution
Sector D-1(P-3), Appare! Park Tronica City,
Loni, Ghaziabad
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REGIONAL OFFICE
POLLUTION CONTROL BOARD
GHAZIABAD

ANALYSIS REPORT OF 56 MLD (S.B.R).. STP NOORNAGAR MORTY

Collected by; - Surjeet Singh (L.A)
Sample date: - 13.08.2025.

SNeo.| pH | Color |Odour | B.O.D | COD | T.S:S Total ~ Fecal |
mg/l. | mgl | mg/lL Coliform Coliform
g | MPN/100 ml | MPN/100 ml |-

L. 7.67 | Turbid | Faint 20.0 148.0 57.0 3500 | 790 ‘
AnKit orasisn
Date:
M.a[ é% . L M 2025.08.19
13 24 \ Slngh 1906:06
T Y AS.0 RO”
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fawa: wo Wiy wita i, 7% fReweh # Rarreds original Application No. 859/2022 % GH%QT%HW 24.01.2025

& STUTE S Wy H)

Action Taken Report

By Department of Water Works- Nagar Nigam Ghaziabad, Uttar Pradesh

" Action

~~_(F':cmu:viiazz_r:a

. 7 ' | ' ' Long Term
Number Rwa_r ; .Tﬁbutarymfainsicanal | Astion Points Status | Interim Treatment Actions
!
{A) Regular microbiat culture dosing s being
- Keredha Drain (First | Soting ol e ot iad ng;‘::" Long Tem Action
443 [Hinden  [Order) Untapped Constructed Wetland In Progress Plan Planned by
| (Approx. 30844 km) situ green ozone and aeration works UP Jal Nigam
i Implemented 8s a pilot project,(D) Floating -
Construcled Wetland using Canna indica plants
{,ﬁ)ﬁolh Hiﬁm Vihar drains are being treated .
Hinden Vihar Left (First g:s'l'* ;g m&"‘“’“ﬁ e B with microbial cufture as an interim solution. (B}  1Long Term Action|
444 Hindon  |Order)Untapped | 0 erteatment |\ FT0008SS Regulady floaling solid wasle cleaned by the  |Plan Planned by
(Approx. 310.73 km} system L team. (C) In-sity green ozone and aeration works [UP Jal Nigam
; | i implemented as a pifot project. :
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% ] ; ingis ented while |
; " {A) Microblal dosing is being implernent
3 Hindon Vihar Right (First IR"W" using low- infrastructure planning is underway. (8) Regulary ;Long Term Action
1445  |Hindon  !Onden) Untapped e aed . |mProgress |Boating solid waste cleaned by the team. (C) - |Plan Planned by
i {Approx. 31073 km) WENBwEer Loy ) situ graen ozons and aeration works {UP Jal Nigam
[ ' sysiem irnplemamd ssa pilos project.
| . iy Gonlinuous microblal reatment i redudtlg |
* Kalla Bhatta Drain (First | v coon usiglow | contarination levels. (B) Regularly foating solid |Long Tenn Action
446 Hindon  |OrdenUntapped  |co decenumilzed - o 0 oes waste cleaned by the team. (C) In-situ green Ema_n-mrmed by
. 313.07 km wasiewater treatment : azone and eemtion works implemented as.a pitat {UP Jal Nigam
(Approx. ‘ ) sysiem Iproject. :
- {A) Miccobial intervention is showing improvement
Asthata Drain (First “"-‘-’wm”’,- — n waler parameters. (B) Regulary floating sobid  {Long Tenm Aclion
447 Hindon  [Order) Untapped ' “"."“ 4 Edl at In Progress wasle cleaned Dy Ihe leam. (C) In-situ green Plan Pianned by
‘! w : : (Approx. 313.63 km) zm?nmet : ::00;; and aeration works Implemented as s pilot ;UP Jal Nigam
! o]
L A Microbial dosing continues as per scheduled |
: Hindirapuram Drain (First |- ediation '!’;':g fow- intervals for mitigation. (8) Regularty flosling solid {Long Tean Action
448 Hindon  {Order) Untapped mdeo:mr;e ament |/ Progress waste cieaned by the team. (C) in-situ green Pian Planned by
{Approx. 318.86 k) w;:‘ . ozone and aeration works implemented as a pliot {UP Jal Nigam
o o - odisl A Microbial culture application is actively - -
jPratap Vihar Drain (First S:ﬁ- dm:z:ﬁu:i:g g reducing pollutants, (8) Regularly floaling solid  jLong Term Action
A Hi Order) Untapped ' in Progress’ wasts cleaned by the team. (C) In-situ green Plan Planned by
449 [Hindon e tyoakmy  |Wastewater Ueaiment ozone and aeration works implemented as a pilot |UP Jal Nigam
i (Approx. 317, 33 system
1 | aa project, ;

R
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L (A) Ongaing microbial tresiment s being canied |
Rahut Vihar Draln (Ficst | Cedation using low- out for sustained impact, (B) Regularly floating _{Long Temn Action
4 4.10 m : oﬂiea Untapped | cost deceniralized In Progross : cleaned by the leam. (C) In-situ gredn Pi_ark Planned by
- |tppron my  |astewaler reatment o 62006 and aeration works implemented es a piot |UP Jal Nigam
{Approx. 317.24 k) system projea
z Ta lw mﬂ is nm ...... -
DasN fe o coeod Remediation using low- t?amerg:m the treatrment process. (8) Regularty| Long Teem Action
rain (First] oo Feoad Dran (Secand | cost decentzafized Progres fivating solid waste cléaned by the team. (C) In- |Plan Planned by
4.4.12 Draie First ' Y 1n Progress ng:
h : ﬁidaﬁ o Orier) Untapped Ww&m - situ green ozone and asration works E.IP Jal Nigam
Sysiem implemented as & pilot project.
L _d.. ﬂgﬂﬁ;}*"’
-
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
{Related to OA 859/2022)

Ghaziabad & Hapur District

-SL River Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
(GPI/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
1 Hindon | Jawli drain Total-44 Carries | * Polluted ® Removal of Solid | ULB/UPPCB/
(First Order) 43 GPIs: discharge  of | stretch due to | waste Irrigation
Untapped Textile dying | CETP Tronica | industrial » Action on | Department/
{Approx. 07, city and sewage | impact. industries in | UPSIDA
300.13 km) Yarn/Textile | from  nearby | o Low DO catchment of the
processing | villages observed may | drain
(36} be due to|e Upgradation and
1 Non-GPI: stagnant water ensuring
Yarn/Textile of the river compliance of
processing CETP Tronica city.
(01) + Constructed
Wetlands on Jawali
drain B/c with river
‘Hindon.
2 Hindon Raj Nagar No industrial | Carries treated Low impact e Removal of Solid | ULB/ Irrigation/ Related to
extension unit identified | sewage from observed due to waste. UP Jal Nigam ‘GDA
drain Noon Nagar untreated » Interception & | (Rural/ Urban)
(First Order) Morty 56 MLD sewage diversion of drain
Untapped STP, and discharge to Noon Nagar
(Approx. sewage from Morty 56 MLD
| 307.09 km) open drains STP before
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

S1. | River | Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
Neo. rains/Canal Agency Remarks
Industrial STR/CETP/Do
Unit mestic sewage
(GPI/Non- from towns
GPI and
Conforming/
Nom-
Conforming
area)
confluence of
treated sewage.
» Ensuring
compliance of
Noon Nagar Morty
56 MLD STP.
3 Hindon Karedha Total — 10 Sewage from | e Polluted Removal of Solid | ULB/ UPPCB/ | Ghaziabad The completion
Drain _ Karedha area stretch  from | waste Irigation/ UP Jal | Sewerage of date this
{First Order) | 9 GPlIs: Paper U/s - Karedha Action on | Nigam  {Rural/ Scheme (Karhera scheme is
Untapped (01), drain to Difs industries in | Urban)/ Rural S 08.06.2026
(Approx. Yarn/Textile Hindon Vihar catchment of the | Development Zone), amounting
309.44 km) processing drain. drain Department Rs. 54694 Cr,
(07) Metal e Mixed impact | e Inventory of non- has been
Surface due to| GPI water Approved under
Treatment discharge  of | polluting industries AMRUT 2.0. work
©on ::w":;ed wmd| _Cat‘:h‘}“e';ltld_(’f is under progress
rain includin .
1 Non-GPI: industrial metal 1o cyclingg/ of this scheme.
Textile (01) discharge. processing/ Domestic sewage
(Washing and fabricating/ will be covered
digital galvanizing/ through  sewer
printing of painting/ moulding, network and
fabric) \Ck?i:lsmzfted house connection
Paper K;eﬁa drain é‘:’ in Ghaziabad
printing, with river Hindon. Sewerage
automobile Scheme
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

{Related to OA 859/2022)

-8l River | Tributary/D Pollution sources Key issues Action Points Coneerning Action Taken/ Timéline
No, rains/Canal _ Agency Remarks
Industrial | STP/CETP/Do
Unit mestic sewage
(GPI/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
serw:ice, Following works
ﬁliﬁilt“fe ] are proposed in
om s an this scheme.
fabrication, .
glass printing, Sewerage
MS wire Treatment
drawing, Plant ~ 01
electrical
cable no- (68
manufacturin MLD)
gand « IPS - 05
processing
units were Nos.
observed (101.85
operating in MLD
catchment of )
drain « MPS - 01
no. (72.17
MLD)
+  Sewer
Network
with House
connection
$ =135 km
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

-5l River Tributary/D Pollution sources Key issues Action Points ‘Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
(GPL/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
+ Rising
Main —
8.19 km
Treated Effluent
Line ~200.0 m
4 Hindon | Hindon Vihar | No industrial |e Hindon Vihar * Removal of Solid | ULB/ Imigation | DPR for
Left (First | unit identified | left and right waste Department/ Interception &
Order) are  concrete o Remediation using | UPPCB Diversion of 7
Untapped drains  that low-cost N Drai
{Approx. conjoint decentralized S Thens
310.73 km) together and wastewater discharging in
form Hindon treatment systems river Hindon,
Vihar  drain such as series of amounting Rs.
ﬁ?} el cm:lstn:lcsled ot 422.45 crore, has
umately wetlan n it
5 Hindon | Hindon Vihar -discharges Hindon Vihar begn prepared
Right (First into the river drains. under AMRUT 2.0
Order) Hindon afier Inventory of water CWAP  approvai
Untapped joining. After polluting industries awaited. In the
(Approx. joining,  the in catchment of same DPR the
310.73 km) sampling’ is both Hindon Vihar said drains will be -
not  possible drains. tapped  through
gue o on * Serics of I&D with Existing
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
{Related to OA 859/2022)

-SkL River | Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal : Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
(GPI/Non- from towns
GPI and
Conforming/
Non-
Conforming .
area)
approachabilit Constructed 41 mid MPS for
y Wetlands in river s6mld STP  at
e Carry Hindon A/c with Morti
‘domestic . Hindon Vihar
sewage from drain,
household of
Hindon vihar
area
¢ Large amount
of cow dung
observed .
6 Hindon | Kaila Bhatta Total-15 Carry sewage | Improvement in Action on | UPPCB/ DPR for
Drain (First from Nava river water industries in | Irrigation Interception &
Order) 12 GPIs: Jeevan Leprosy quality catchment of the | Department Diversion of 7
Untapped Pharmaceutic Colony, drain .
(Approx. | al (02),Metal | Madhopura Remediation using Nos. . Drains
313.07 km) Surface area low-cost discharging  in
Treatment decentralized river - Hindon,
(08), Textile wastewater amounting  Rs.
(01), Tannery treatment  system 422.45 Cr, has
o1 on kaila Bhaita been  prepared
3 Nog-GPL. frai under  AMRUT
Pharmaceutic 2.0 CWAP
al (01), approval awaited.
Engineering In. the same DPR
(01) and
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

-SL River Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline j
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
{GPL/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
Others paper the said Drains
board (01) will be tapped
through 1&D. with
55 mid proposed
STP at Kaila
Bhatta Drain
7 Hindon | Arthala Drain Total -2 Carry sewage - s Action on | UPPCB/ Ghaziabad Sewerage
(First Order) from Arthala industries in | Irrigation Scheme {Karhera
Untapped 1 GPI: village catchment of the | Department Zone), arnounting Rs.
{Approx. Distillery- drain. 546.94 Cr. has been
313.63 km) Mohan Remediation using Approved  under
Meakin Ltd.  low-cost AMRUT 2.0. work is
Mohan Nagar decentralized under progress of th!s
Ghaziabad - wastewater 2?;;1:. ﬁlc:m_es;l;
treatment  system
| Non G on Al drin. e
M;:zlt?nu;??e house connection in
e Ghaziabad Sewerage
Balaji wire Scheme
Pvtltd,, 139- The following works
A, Anand Ind. are proposed in this
Estate, Mohan scheme. '
Nagar, +  Sewerage
Ghaziabad. Treatment
Plant = 01 no.
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

-SL River | Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
(GPI/Non- from towns
GPl and
Conforming/
Non-
Conforming
_area)
{68 MLD})
iP5 - 05 Mos.,
{101.95 MLD}
MPS ~ 01 no.
{72.17 MLD}
Sewer
Network-145
Km
House
connections —
67669 No
Rising Main -
8.19 km
Treated
Effluent Line
—200.0m
8 Hindon | Indirapuram | No industrial Carries - » Ensuring ULB/ Irrigation/ | CWAP under Amrut
Drain (First | unit identified combined compliance  and | UP Jal Nigam | 2.0 programme has
Order) discharge from upgradation of "all | (Rural/ Urban)/ | been submitted. for
Untapped 03 STPsin STPs whose | UPPCB/ UPSIDA | upgradation of 56
(Approx. Indirapuram i.e. MLD STP (UASB
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

=Sl River Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ ‘Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Uni¢ mestic sewage
(GP1/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
316,86 km) 74 MLD, 56 wastewater is Type) at
. MLD and 56 carried by Indirapuram
MLD Indirapuram drain.
(**Sahibabad Action on
drain, which is industries in
an industrial catchment of the
drain, is also Sahibabad drain**,
tapped to 74 Constructed
MLD STP at Wetlands on
Indirapuram. Indirapuram  drain
Al three STPs B/c - with river
located in Hindon.
Indrapuram are CETP of adequate
non-complying capacity shall be
w.r.t. discharge installed.
standards.)
2 Hindon | Pratap Vihar | No industrial Domestic - Remediation using | ULB/ Trrigation/ | DPR for |Timeline will be
Drain (First | unit identified | sewage from low-cost UP Jal Nigam Interception & |decided after
Order) household of decentralized (Rural/ Urban) Diversion of 7 approval of the
Untapped Pratap vihar wastewater . |project.
(Approx. area treatment systems N_OS' . Dra"_"s
317.03 km) on Pratap Vihar discharging in
drain. river Hindon,

New STP along
with sewage
network with
future  projection

amounting Rs.:

422,45 crore, has
been prepared
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

-SL River | Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial | STP/CETP/Do
Unit mestic sewage
(GP1l/Non- from towns
GPI and
‘Conforming/
Non-
Conforming
area)
shall be installed. under AMRUT 2.0
» Interception & programme. CWAP
diversion of Pratap approval awaited.
Vihar drain to STP. In the same DPR.
the said Drains
will be tapped
through [&D with
40 mld proposed
STP at Pratap
Vihar. .
10- | Hindon | Rahul Vihar Domestic | o Integrated o Removal of Solid | ULB/ Irigation/ | DPR for |Timeline will be
Drain (First Industrial sewage from impact from | waste. UP Jal Nigam | Interception & [decided after
Order) impact household of untreated s Action on | (Rural/ Urban) | piversion of 7 Nos. |approval of  the
Untapped | observedbut | Rahul Vihar wastewater industries in | UPPCB Drains discharging |Project.
(Approx. no industrial area carried by | catchment of the in river Hindon,
317.24 km) | unit identified prior  drains | drain. amounting Rs.
namely * Remediation using 422.45 crore, has
Indirapuram, low-cost been prepared
Pratap  Vihar | decentralized under AMRUT 2.0
and  Rahul | wastewater programme. CWAP
Vihar drain treatment  systems : ited
Deterioration | on Rahul Vihar approval  awaited.
. In the same DPR
of water drain. . . .
quality in | » Series of the said Drains will
stretch from Constructed be tapped through

12D with 40 mid
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
{Related to OA 859/2022)

-SL River | Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
Unit mestic sewage
(GPL'Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
U/s to Dis Wetlands in river proposed STP at
Rahul Vihar | Hindon A/¢ with Pratap Vihar.
drain Rahul Vihar drain.
11 Dasna | Bhoorgarhi — Total -7 - Removal of Solid | ULB/ UP Jal | DPR for |Timeline will be
Drain Kalugarhi _ waste Nigam  (Rural/ Interception & decided after
(First Drain 07 GPlIs: Pulp Action on | Urban)/ UPPCB Diversion of 7 approval  of the
Order) (Second & Paper (01), industries - in Nos. Drai project.
Order) | Tannery (02), catchment of the 0s. - Drains
Untapped | Metal Surface drain. discharging "
Kalugarhi Treatment Remediation  using river Hindon,
drain joins (01, Unireated low-cost a mounting Rs.
Bhoorgarhidr | Slaughtet ~ | .00 from decentralized 422.45 crore, has
ain and forms | House (03} |y ceholds of wastewater been  prepared
Dasna drain Bhoorgarhi treatment  systems under AMRUT 2.0
village and on Dasna drain. programme. CWAP
Kalugarhi ' approval awaited.
village

In the same DPR
the said Drains
will be tapped
through 1&D with
40 mid proposed
STP at Dundahera
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

the flow contributing
to the Dasna drain
from the catchment
area of Ghaziabad
district. This drain
further flows into
Noida/Greater Noida,
where the treatment
will be the
responsibility of the
Noida/Greater Noida
authoritics.

BN River Tributary/D Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. rains/Canal Agency Remarks
Industrial STP/CETP/Do
‘Unit mestic sewage
(GPI/Non- from towns
GPI and
Conforming/
Non-
Conforming
area)
12 Dasna B.S. Road - ¢ Removal of Solid | ULB/ UP Jal | DPR for Interception
Drain Drai.n(Second waste. Nigam (Rura” & I?ivers’ion Of? NO:S
(First Order) * Inventorization of | Urban) UPPCB | Drains dlschaflgggog
1
Order) Untapped small-scale amounting Rs. 422.45
industrial units. cioe.  has  'Bemd
prepared under
AMRUT 20
programme,. CWAP
approval awaited. In
the same DPR the said
Drains will be tapped
Carry untreated through 1&D with 40
No industrial sewage from mld proposed STP at
unit identified B.S. Road Dundahera, The I&D
Industrial area at the STP will treat
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)
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(Related to OA 859/2022)

17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries

SL River | Tributary/ Pollution sources Key issues Action Points Concerning Action Taken/ Timeline
No. Drains/Ca Industrial Unit STP/CETP/D Agency Remarks
nal (GPV/Non-GPI and omestic
Conforming/ Non- sewage from
Conforming area) towns
1 | Shahdara | Sahibabad Total - 75 e Domestic Carrymixed |o Removal of Solid ULB/ UP Jal | Works of 68 mld stp, Work of this
drain Drain sewage  of untreated waste. Nigam 135 km. sewer scheme to be
(First (Second 73 GPIs: Dairy (02), unauthorized effluent into  |o Action on industries in (Rural/ network & 67669 No likely completed
Order of Order of Engineering (01), and recipient drain | catchment of the drain. Urban)/ house connection are by 08.06.2026.
River River Metal Surface authorized e New STP -along with UPPCB/ already proposed in
Yamuna) | Yamuna) Treatment (19), colonies, and sewage network with UPSIDA Ghaziabad Sewerage
Tapped Pharma (01), solid  waste future projection shall Scheme (karhera
Pulp & Paper (01}, being dumped be installed. Zone) sanctioned
o Slaughter house and by the e CETP of adequate under Amrut 2.0
Meat (06), residents capacity  shall  be programme.
T Yarn/Textile nearby installed,
<™ processing (41), o Tapped into
c\l Textile Dyeing (02) 74 MLD STP
Indirapuram
2 Non-GPI: Metal that is nom-
Surface Treatment complying
(01}, Yarn/Textile o Visunally
processing (01} black
coloured
sewage at
mnlet of
Indirapuram
74 MLD STP
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

N4 14 A

L1

e

DPR for I&D of

Sha!hdara Indirapuri Not reporied/ Domestic Carry mixed o Removal of Solid ULB/ UP Jal
drain Drain No industrial unit sewage of untreated waste. Nigam Indirapuri & Banthla
(First (Second identified unauthorized | effluentinto |o Inventorization  of (Rural/ e o
Ofder of Orc!er of and authorized | recipient drain | gmall-scale  industrial Urban)/ ::irmi“ed wﬁ Nidarclg
River River colo_mes, and , units. UPPCB wherein STP of capacit);
Yamuna) | Yamuna) solid waste e New STP along with 60 MLD was proposed at
Untapped being sewage network with Loni. However, NMCG
dumped by the future projection shall returned the DPR with
residents be installed advlc_e fo state to resol_ve
© Ins * the issue of industrial

nearby

discharges in this drain
and fo propose a
permanent  solution to
this problem. NMCG
was of the view that even
if the proposal of STP is
considered, the STP will
not perform due to
excessive industrial
effluent ingress.
Presently, no DPR is
under consideration in
NMCG.

CWAP for 100%
sewerage coverage in
Nagar Palika Parishad,
Loni has been submitted
to control untreated
domestic sewerage
into Yamuna river
through Indirapuri &
Banthla drain by
Sahadra Drain.
Following works are
proposed in the CWAP
STP - 136 mid

Sewer Network — 970
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Y

Shahdara | Banthala | Illegal industrial units Solid waste Carry mixed |» Removal of Solid ULB/ UP lal | DR for I&D of Indirapuri
drain drain operating in the dumping was untreated waste, Nigam g‘TBI;a““‘]“ Canal drain and
- - . works was earlier
(First (Third catchment of Banthala observed. effluentinto e Inventory of water {Rural/ - submitted to  NMCG,
Order of Order of drain: Soap recipient drain | polluting industries Urban)/ wherein STP of capacity
River River manufacturing unit {GPIs & non-GPIs). UPPCB/ 60 MLD was proposed at
Yamuna) | Yamuna) (01) (Non- e Action on unauthorized UPSIDA Lomi, Hlowever NMCG
Untapped operational); Metal industrial units. advice to state to resolve

processing (04) o Identification and the issue of industrial

Location treatment by using action against  the disghﬂrg% in this drain

near acids; Garment source of discharge of permaneat souion (o this

receiving | washing unit without high metal bearing problem. NMCG was of

Industrial ETP (01). acidic effluent into the vie\;r tha; evgn ﬂff the

. proposa 0] 18

eﬁh‘eﬂ‘ **Ponding of wastewater Banthala drain. considered, the STP will

near soap factory was
observed. Samples of
wastewater were collected
and analysis results showed
BOD-762 mg/l, COD-1748
mg/l, TSS-1118 mg/l, TDS-
3004 mg/l, Chloride-485
mg/), Sulphate-650 mg/l and
high concentrations of
metals (Cr-2.378 mg/l, Cu-
10.53 mg/t, Fe-1732 mg/l,
Pb-1.724 mg/l, Mn-12.84
g/, Ni-i2.84 mg/l and Zn-
168.6 mp/1) which indicated
.that industries in the
catchment discharge
wastewater outside their
premises which fonmed a
pond of wastewater on land
in the vicinity of Banthala
drain

Preparation of an
action plan for
interception, diversion
and  treatment of
Banthala drain. .
CETP of adequate
capacity  shall  be
installed.

not - perform due o
excessive industrial
effluent ingress. Presently,
ne DPR is under
consideration in NMCG.
CWAP for 100%
sewerage coverage io
Nagar Palika Parishad,
Loni has been submitted
to control untreated
domestic sewerage
intec Yamuma river
through Indirapuri &
Banthla drain by
Sahadra Drain.
Following works are
proposed in the CWAP
STP - 136 mild

Sewer Network — 970
House Connection-
111339 No.
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17 identified Hotspots by CPCB along river Hindon and its tributaries
Actions required to abate pollution in river Hindon and its tributaries
(Related to OA 859/2022)

Shahdara
drain
(First
Order of
River
Yamuna)

Banthala
drain
{Third
Order of
River
Yamuna)
‘Untapped

Location
before
confluence
with
Indirapuri
drain
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Arrvssnre 4

S.No| Name & Address of Unit District Sector (Distillery/ | Recipient | If Operational, | If Non-Complying Action
Sugar/ Pulp Draln Complying/ Non- Taken
Paper/ Textile/ Complying
Tarnery/ Others
1. | Shiva Industries, 8-117, Site-2 Ghaziabad Galvanizing Karheda | Non Complying Show Cause Notice
Loni Road Industrial Ares, 06.08,2025 & Prosecution for
Ghaziabad previgus non-compliance
2 |ASR Enterprises, 5-124, Site-2,| Ghaziabad Ghaziabad Karheda Closed Closure Order
Loni Road Mohan Nagar,
Ghaziabad.
3. |[Shei Bale Ji Processors, $-134,| Ghaziabad Ghaziabad Karheda Closed Closure Order
Site-2, Lofi Road Ind.area,
Ghaziabad.
4 |Ambika Gartex P Lid, 42-B| Ghaziabad Ghaziabad Karheda Closed Closure Order
Rajinder Nagar Industrial Area,
Mohan Nagar, Ghaziabad.
5. |Shivam Cotage P TLid, S-| Ghaziabad Ghagziabad Karheda Complying Prosecution
110/184te-2, Loni Road [Ind.
Area, Ghaziabad.
6 |Laxmi Dyeing & Printing works|  Ghaziabad Ghaziabad Karheda Complying Prosecution
PviLtd, S-81, Loni Road A,
Mohan Nagar, Ghaziabad.
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Bresowe - B

Sr. No. Name & Address of Unit Recipient Drain Environmental | Environmental
Compensation | Compensation
(EC) imposed | (EC) Recovered
A ®
1. |Dev Tara Industries Ltd., Meerut| Meerut Road Drain/Kaila 120000 120000
Road Duhat, muradnagr Bhatta Drain -
2. |Ultra Electropletores, 46 Meerut| Meerut Road Drain/Kaila 298281 298281
Road Ind. Area Ghaziabad. Bhatta Drain
418281 418281

%

Wﬁ \w\!;;
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Nagar, Ghaziabad

A’\’qu-& - 9
i
8. No Name & Address of Unit District Recipient | If Operational, i Non-
Drain | Complying/ Non- | Complying
Complying Action Taken
1. 1P, Coton Mills, Plot Mo-151,| Ghaziabad Arthala | Non Complying Yes
Anand Industrial Estate, Mohan Drain 06.08.2025

>
o

W

\M-
o
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W’]B

S. No

Name & Address of
Unit

District

Recipien
t Drain

If Operational,
Complying/ Non-
Complying

If Non-Complying
Action Taken

Eagle  Continental
Foods Pvt Ltd,
Kallugarhi  Dansa,
Ghaziabad

Ghaziabad

Dasna

Closed

Closure Order

Batik- India, D-13,
Udyog kunj. Dasna,
Ghaziabad.

Ghaziabad

Dasna

Complying

EC Rs 690000

Triyash Enterprises,
khasra no.2751,
vill.Bhoor Gari,
Dasna

Ghaziabad

Dasna

Complying

EC Rs 465000

Al Naseer Export
Pvt.Ltd,, 2761, Bhoor
Gari, Dasna,
Ghaziabad.

Ghaziabad

Dasna

Complying

EC Rs 465609

gV
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Arororn- B |)

8. No Name & Address of Unit District | Recipient Drain | If Operational, |1 Nou-Complying
Complying/ Non- Action Taken
Complying
1. |Amke Export, A-l, B.S.Road Ind.| Ghaziabad BS Road Nen Complying | Yes 06.08.2025 &
Area Ghaziabad Prosecution for previous
non compliance
2.  |N.G. Tex Prints P.Ltd,, E-13/2, Kavi| Ghaziabad BS Road Non Complying Yes 05.08.2025
Nagar Ind. Area, Ghaziabad.
3. |Continental Carbon India Ltd., A- 14, Ghaziabad BS Road Non Complying Yes 05.08.2025
5.5.of G.T. Road
4. |Amit textiles, 5-32, 8.S. 0f G.T.Road| Ghaziabad BS Road Closed Closure Order
Ind, Area, Ghaziabad,
5. |Suruchi Dyeing, 37, S.S.of G.T.Road| Ghaziabad BS Road Closed Closure Order
Ind. Area, Ghaziabad.
6.  [Shri Ram Piston & Rings Ltd., BS Ghaziabad BS Road Complying Prosecution
Road Industrial Area, Ghaziabad
7. |M/sJLD.M. Enterprises, C-223/1, B.S. | Ghaziabad BS Road Complying Prosecution
Road Industrial Area, Ghaziabad.
8.  |M/s M.G. Enterprises, Plot No. E-124, | Ghaziabad BS Road Complying Prosecution
B.S. Road Industrial Area, Ghaziabad
9. [N.G. Tex Prints P.Ltd.,, E-13/2, Kavi| Ghazisbad BS Road Complying EC Rs 215000
Nagar Ind. Area, Ghaziabad.
10. |M.G. Enterprises, E-124, B.S. Road| Ghaziabad BS Road Complying EC Rs 912500
Ind. Area, Ghaziabad,

W
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8. No Name & Address of Unit District Recipient Drain | 1f Operational, |If Non-Complying
Complying/ Non- |Action Taken
Complying
I, |M.A. Gammemts, 20/6/21, Sited,| Ghaziabad | Sshibabad Drain | Non Complying Yes 06.08.2025
Szhibabad Ind. Area, Ghaziabad.
2 [K.K. Industries, 7/5, Site-d, Ind Area,| Ghaziabad | Sahibabad Drain Closed Closure Order
Sahibabad, Ghaziabad.
3. |Tanzeem Dyeing 261, Rajaendra Nagar| Ghaziabad | Sashibabad Drein Closed Closure Order
Ind. Area Ghaziabad.
4 |MK. Overcease Pvt. Lid., B-63, 64, Ghaziabad Sahibabad Drain Closed. Closure Order
Site-4,  Sahibabad Ind.  Area,
Ghaziabad,
5. |Hind Industries Ltd., Plot No. B- 42, Ghaziabad | Sahibabad Drain Closed Closure Order
Site-4,  Sahibabad  Ind.  Area,
Ghaziabad,
6 |Siddhi Vinayak (Jivo Gartex), 48/1/18,) Ghaziabad | Sahibabad Drafn Closed Closure Order
Site-d,  Sahibabad  Ind.  Area,
Ghaziahad.
7. |Anna Associate Pvt. Ltd., 108, Site- 4| Ghaziabad Sahibabad Drain Closed Closure Order
Ind. Area, Sahibabad, Ghaziabad. (W/o
Rendering Plant)
$ |Jyoti Dycing, 18/8, Site-4, Sahibabad| Ghaziabad | Sahibabad Drain Complying Prosecution
Ind. Area, Ghaziabad.
9. |Ritika Enterprises, 18/32, Site-d,| Ghaziabad | Sahibabad Drain Complying Prosecwtion
Sahibabad Ind. Area, Ghaziabad.
10 |Feb Care, 79/1 Rajendra Nagar Ghaziabad | Sahibabad Drain Complying Prosecution
Industrial Area, Ghaziabad
11. |Vaishno Garments, 20/6/3, Site-4, Ind| Ghaziabad | Sahibabad Drain ‘Complying Prosecwtion
Area, Sahibabad, Ghaziabad.
12 [Nandni Processors, 4/27, Site-4,| Ghaziabad | Sahibabad Drain Complying Prosccufion
Sahibabad Ind. Area, Ghaziabad.
13. |Maha Shakti Threads mills, 56/12, Site-| Ghazizbad | Sahibabad Drain Complying Prosecution
4 Sahibabad Ind. Area. (Ghaziabad.
4 |Colour Tuch, 56/28, Site-4, Sahibabad| Ghaziabad | Sahibabad Drain Complying Prosecution
Ind. Area, Ghaziabad. .
15, |Krishna Enterprises (Old Name Vidhi| Ghaziabad | Sahibabad Drain Complying Prosecution
Ventuer), Rajinder Nagar Ind. Area,
Mohan Nagar, Ghaziabad.
16 |K.K. Industries, 7/5, Site-d, Ind Arca,| Ghaziabad | Sahibabad Drain Complying Prosecution
Sahibabad, Ghaziabad,
17. |Gumgun Enterprises, D-30, Site-4 Ghaziabad | Sahibabad Drain Complying Prosecution
Sahibabad Industrial Area, Ghaziabad.
18 |M.A. Gamments, 20/6/21, Site-d,| Ghaziabad Sahibabad Drain Complying Prosecution
Sahibabad Ind. Area, Ghaziabad. '
19. |Pal Nit Fab, 54/14, Site-4, Sahibabad| Ghaziabad | Sahibabad Drain Complying Prosecution
Ind. Area, Gheziabad.
20 |Shree Balaji Processors, (Old Name| Ghaziabad | Sahibabad Drain Complying Prosecution
Hanuman Textiles), 1, Rajinder Nagar
Ind. Area, Mohan Nagar, Ghaziabad.
21. [Shri Mahaveer Enterprises, 28/1/15,) Ghaziabad | Sahibabad Drein Complying Prosecution
|Site-4,  Sahibabad Ind.  Arca,
Ghaziabad,
22 |Pooja  Processers, 62/2/3, Site-| Ghaziabad Sahibabad Drain Complying Prosecution
4,Sahibabad Ind. Area, Ghaziabad. )
23, |Mahalaxmi Dyers, 497224, Site-4,| Ghaziabad | Sahibabad Drain Complying Prosecution
Sahibabad Ind. Area, Ghaziabad.
Versha Washing, 49725, Site-4, Ind.| Ghaziabad Sahibabad Drain Complying Prosecution
Area, Sahibabad, , Ghaziabad.
25, |Krishna Print Pvi. Lid., A-47, Site- 4,| Ghaziabad Sahibabad Drain Complying Prosecution
Sshibsbad Ind. Area, Ghaziabad.
26 |M/s. Neetam Tex Print Pvt. Ltd., Plot Ghaziabad Sahibabad Drain Complying Prosecution
No-41/1, Site-4 Sahibabad Industriat
Atea, Ghaziabad

-
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27. |Ratan Gammenis, 56729, Site-d,| Ghaziabad Sahibabad Drain Complying Prosecation
Sehibabad Ind. Area, Ghaziabad.

28 |M/s Prem Processor, Plot No-52,| Ghaziabad | Sahibabad Drain Complying Prosecwtion
Rajender Nagar Industrial Area,
Ghaziabad.

29. |M/s SINGLA ENGRAVURES PVT Ghaziabad | Sahibabad Drain Complying Prosecution
LTD 7/21,7/21A And 7/26, Site-4
Sahibabad Industrial Area, Ghaziabad.

30 |M/s Sona Industries, Plot No. 56/7, Site{ Ghaziabad Sahibabad Drain Complying Prosecation
4 Sahibabad Industrial Arca, Ghazigbad

3. yhi Ghaziabad | Sahibabad Drain Complying Prosecution

Sahi

32 |M/s Anuradha Fabricators, Plot No, Ghaziabad | Sahibabad Drain Complying Prosecution

42/10, Site—4 Sahibabad Industriaf
Ghaziabad Sahibabad Drain Complying Prosecution

Cligziabad, : .

34 |Colour Tuch, 56/28, Site—4, Sahibabad| Ghaziabad | Sahibabad Drain Complying 735000
Ind. Area; Ghaziabad.

35, |Jyoti Dyeing, 18/8, Site4, Sahibabad| Ghaziabad | Sahibabad Drain Complying 825000
Ind. Area, Ghaziabad.

36 |Krishna Print Pvt. Ltd., A-47, Site- 4,| Ghaziabad | Sahibabad Drain Complying 225000
Sahibabad Ind. Aren, Ghaziabad. :

37, |Mahalaxmi Dyers, 4924, Site-d,| Ghaziabad | Sahibabad Drain Complying 900000
Sahibabad Ind. Atea, Ghaziabad. )

38 |Shri Mahaveer Enterprises, 28/1/15,| Ghazisbad | Sahibabad Drain Complying 525000
Site4,  Sahibabad Ind.  Areca,
(haziabad.

39, [Pal Nit Fab, 54/14, Site-d, Sahibabad| Ghaziabad | Sahibabad Drain Complying 135000
Ind. Area, Ghaziabad.

40 |Pooja  Processors, 62/2/3, Site-| Ghaziabad | Sahibabad Drain Complying 225000
4.Sahibabad Ind. Area, Ghaziabad.

4|, |Rachma Metal Industries Pvt. Ltd,| Ghaziabad | Sahibabad Drain Complying 450000
18/42, Site-4, Sahibabad Ind.Area,
Ghaziabad.

42 |V.RS. Food Lid., (Vedram & Sons),| Ghaziabad | Sahibabad Drain Complying 2585000
Unit-1, B-56, Site~4 , Sbd.Gzb.

43. |VRS5. Food Ltd (Vedram &| Ghaziabad | Sahibabad Drain Complying 420000

sons),Utiit-2, B-33, Site-4 , Sbd. Gzb.

N W
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S.Ne. Unit Name Drain Name District Action taken

1 |M/s Kunwar Singh Jeans Dyeing,| Indirapuri Drain Ghaziabad Closure &
Plot No-96/3, Arya Nagar, Industrial Prosecution
Area, Loni, Ghaziabad,

2 |M/s Suleman Jeans Dyeing (Unit-1),| Indirapuri Drain Ghaziabad Closure &
Plot No-96/3, Arya Nagar, Industrial Prosecution
Area, Loni, Ghaziabad.

3 M/s Suleman Jeans Dyeing (Unit-II),| Indirapuri Drain Ghaziabad Closure &
Plot No-96/3, Arya Nagar, Industrial Prosecution
Area, Loni, Ghaziabad.

4  |MJs Faisal Washing, Plot No-B-23,| Indirapuri Drain Ghaziabad Closure &
Roop Nagar, Industrial Area, Loni, Prosecution
Ghaziabad. =~ =

5 M/s Sujit Sadh Dyeing, B-120, Roop| Indirapuri Drain Ghaziabadt Closure
Nagar, Industrial Area, Loni,

Ghaziabad.

6 M/s Nisha Prints, A-11 Roop Nagar | Indirapuri Drain Ghaziabad ECRs. 114
Industrial Area Loni Ghaziabad

7 |M/s Lakshya Enterprises (Old Name | Indirapuri Drain | Ghaziabad ECRs. 11.25
Shikha Enterprises) — A-44, Roop
Nagar Industrial area Loni,

. Ghaziabad.

8 M/s Jai Maa Garments, A-16, Roop | Indirapuri Drain Ghaziabad ECRs. 11.25
Nagar Industrial Area Loni, '

Ghaziabad.
9 M/s Sidra Washing, Plot no. 8 Indirapuri Drain Ghaziabad ECRs. 11.55

Khasra No. 96/3 Arya Nagar
Industrial Area Loni Ghaziabad.
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Constructed

Gautam Buddha Nagar (Greater Noida)
B River Tributary/Drai Pollution Sources Key Issues Action points Concerni | Action Taken/Remarks
N ns/Canal Industrial Unit (GPI/Non- | STP/CETP/Do ng
0. GPI and Conforming/Non- | mestic sewage Agency
i Conforming Area) from towns
L. I-‘I‘mdon Dasna Drain Conforming Arca GPI- Sewage from River water Action on UPPCB | As per information
(323.01 near Yusufpur 02(Pulp & Paper-01, Ghaziabad quality is Industries provided by UPPCB
KM) Village Textiles-01}/Non-GPI-02 Town deteriorating due discharging total 04 no. of industries
(Metal Surface Treatment) to the impact of untreated are situated in the
drain discharge effluent in catchment of the drain.
into river which catchment Regular monitoring of
carried industrial area. industries is being done
and sewage by UPPCB. Currently all
discharge. units are complying.
2. Dasna Gaur City Not available Sewage from Impact was Action on UPPCB | No industries  are
Drain (2" order-Meets Gr. Noida and | observed as high Industries established in  the
to Dasna Drain) nearby villages BOD due to discharging catchment area of the
sewage effluent drain.
discharges. untreated in
catchment
area.
STP may be GNIDA | As per information
installed for provided by GNIDA,
treatment of individual STPs are
sewage established in Group
discharges Housing Societies.
from Gaur Group Housing Societies
City are taking care of
residential operation of STPs.
area. Monitoring of Group
Housing Societies is
being done by GNIDA/
UPPCB, in case of found
violation, imposition of
penalty is done as per
rules. Copy of lerter is
annexed as Annexure-1.
Series of GNIDA [ As per information

provided by GNIDA.|

s
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—\_‘___‘_‘——-_._
Wetlands on

Dasna drain
B/c with river
Hindon,

Dasna  drain  flows
through residential and
industrial areas of Hapur
and Ghaziabad, which
meets Hindon river near
Sector-4, Greater Noida
via Crossing Republic
area of Disctrict
Gaziabad. Dasna drain is
flowing with 95% of the
untreated water from
Ghaziabad and Hapur
area. In view of above
findings, letter has been
sent to the District
Magistrate, Ghaziabad
and District Magistrate,
Hapur regarding
treatment of the
untreated water vide
letter dated 18.06.2024.
Copy of letter is annexed
as Annexure-1.

A¥3]

Hindon
(355.68

KM)

Hawaliya Drain

Conforming Area GPI-15
(Textile/Dyeing, Paper Mill,
Tannery)/Non-GPI1-51
(Metal Surface Treatment,
Security Hologram Stickers,
Dyeing, Paint& Varnishes,
Yarn/Textile Processing,
Anodizing, Beverage
(Carbonated, Soft Drinks,
Soda, Food Industry, Plastic
Moulded Components with
Electroplating, Rice Mill,
Automobile, Slaughter
House)

Sewage from
Gr. Noida and
nearby villages

Low Impact

Action on
industries
discharging
untreated
effluent in
catchment
area.

e

ez

V)

Qows

UPPCB

As  per information
provided by UPPCB
total 16 GPI & 51 Non-
GPI  industries  are
situated in the catchment
of the drain. Regular
monitoring of industries

is being done by
UPPCB. UPPCB has
recovered

Environmental
Compensation earlier of
Rs. 3,90,000/- from 10
defaulter units. Copy of
summary is annexed as.J
Annexure-2.
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Adoption of | GNIDA

As per information
provided by GNIDA,

interim s |
bio/phyto- Authority was invited E- |
remediation tender for the work of
measures in phyto-remedia_tiom of
the drain. Hawaliya Drain. but no
tenderer has participated.
= _——————1 Further E-tender for the
Remedfmtmn GNIDA said work is being
uncha:nellized invited again through |
sewage EOIL. GNIDA has been
through comp'leted the work 91‘
Contiicted cleaning of Hawalia
Wetland drain. Apart from abow'rc.
system. the assessment of In-situ
Hawaliya | Kot Escape (2 Conforming Area GPI-01 Sewage from No Impact Remediation GNIDA Construcrec.i Westandfar
Drain Order) (Power/Plant) NTPC dadri, of water quality _m?ar KE}S
Kot Village, unchanvelliad Scape on Hawalia drain
kasana, sewage is in the process for
omnicom, through Elpproval. Copy of letter
Sigma, Xu and O is annexed as Annexure-
137 MLD STP Wetland -
Kasna. system.
Hawaliya Upstream Additional points Sewage from Impact was [nformation GNIDA | As per information
Drain Hindon River Greater Noida | observed as high | relating to the provided by GNIDA,
and nearby BOD due to STPs, House Numbers of houses of
villages sewage hold 193500 has  been
discharges. connectivity connected to sewage

syvstem of STPs till now.
There are 04 STPs are
operation now in
GNIDA area, in which
sewage of 116 MLD is
being treated. Group
housing projects have
installed its own STPs
for treatment of sewage
in GNIDA area.

VP,

'R0

Vifle
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River Tributary/drain/canal | lndustrial unit | STP/CETP/Do | key issues Act n Pints Concerni | FUTA- ATTAT
S.No (GPI/Non-GP1 and | Mestic Sewage ng
f Conforming/Non- from towns agency
I Conforming area
1 Hindon Dasna  Drain  near | Conforming area | Sewage from | River water Acti~n industries | UPPCB
(323.01 Yusufpur Village GPI-02 (Pullo & | Ghaziabad quality  in | disc arzed
Km) Paper-01, Textiles- | town deteriorating | untr :ted effluent
01) /Non-GP1-02 duc to the | in th= catchment
(Mental Surface impact of | area
Treatment) drain
discharge
into  river
which
carried
industrial
and sewage I
discharge
2 | Dasna Gaur City (2™ order- | Not Available Sewage from | Impact was [ Acticn industries | UPPCB '
f Meets to  dasna Gaur city’s | observes as | disciirged
drain) ‘ residential High Bod | untr. :ed effluent
I’ areas due to | in th: catchment
sewage area |
discharge .
| : STP may be| GNIDA | ai@fd &A1 2 fob Tﬁ'\f’
| : instalied for SR O G 1 Ca |
treatment of = i
sewage discharge i ;
from Gaur city i & form SeR
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Hindon | Hawaliya Drain j‘(_-‘ aforming scwllg:-ﬁt;} [ Low Impact | Action industries | GNIDA | gaTierdy T a:";r%}‘&‘
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. =TS R S = —
N List of G Industries estabilshed in Regional Office, [IPPCR, Greater Noida |
|
5. NO. Name & Address of Unit Sector (Distillersy Basin nnme Recipient Drain EfMuent Instalied Operational Status | ' Dperngingal, Envirnnmental Envirrmrllrznlzl ) Remarks
Sugar/ Pulp Paper/ Hinalon Generation Treatment [Operatinnal/ Non- * uiplying! Non- | Compensation (EC) Compensation (EC)
Teatile/ Tannery/ (KLD) Capactiy (KLD) Operatianal) “amplying impnosed Recovered
Others | ] (%) =]
ASCENT CREATIONS J =
PLOT NO T-80, SITEB, SURAJFUR. . R 1
1 INDUSTRIAL AREA. Textle Dyeing Hinden Hawalia 20 15 Operational | " omplying - )
GREATER NOIDA |
% Bary Carper (M) Ltd, \'ill- Habibpur, Noida X . - | " : 1 0000 | CALHA) EC Deposited and SO
P Dadn Road. Greater Noida TexnleDyeing Hindon Hawalia 36 50 Operational l amplying | Termirated
BurHonzons M Lid PLOT NOF-79, SITE-
3 B, Suraipur, Textile/Dyeing Hindon Hawalia 270 500 Operauonal amplying = =
Gr Nowda
Continental Milkose (India) : ; . . - <
4 : : tional I; - -
L1d. Habibpur. Kulesra, Greater Noida Milk Pracessing Hindon Hawalid LY i A _nmp e |]. CD SN
o 37. Site- ] - : x EC Dhposited and 30
5 Bl pic‘: I:o::ia‘ te-C. Surajpur, TextileDy eing Hindon Hawalia 40 50 Operational wmplying 40000 G000 | Terminitad —|
= : | EC Diposied and SCN |
Kawatra Papers (P) Lid,, Y i ; i 00 110G ¥
Operational amplying 10660 hi | .
& Dhoom Manikpur. G T, Road, Dadri Paper Mill Hindon Hawalia 600 200 perational mplying Ee Termimated _ |
RS PrntFab Pv Ltd Lid . Plot No- C-7, S | B Drpeiiedand BE%
7 Indusinial area, Swte-C, Surajpur, Greater Textile/Dyeing Hinden Hawalia 480 960 Operational amplying 1060 S00CO | Terminated
Nowda ’
A K Leather Tradng Company, D-33. Sile B 3 . . |
2 b s . f . -
8 Simariur, Greater Najda Tannery Hindon Hawalia 85 100 Not Operationa _ |
3 |
Shree Jazdamba Knnts (P)Ltd, P No -95,105, |
2 Site-B, Textile/Dyeing Hindon Hawalia 350 400 Operational umplying = - |
Surajpur, Greater Noida Jl
|
Suchy Paper Mulls, Bisrakh Road, Chapraulla, . . . ;
1] D. i
4] GT Road, Greater Noidz, G B Nagar. Paper Mill Hinden asna 360 1080 Operational mplying 5 i
S5 Texule, Plot No. G46,Site B, Industrial . . : i . . ; EC Diposited and SCN
> ; o
11 area Suraipur, GR NOIDA Textile/Dyeing Hindon Hawalia 80 100 Operational omplying o000 Totinoal
Sky Lark Dyeing (P) Ltd_Plot No - B-2/14, Site EC Dipostied and 5CN
12 B, Surajpur, Textile/Dyeing Hindon Hawalia 480 500 Operaticnal . mplying =% 0000 Termunated
Greater Noida B
Surya Processor Pvi. LTd EC Diposited and SCN
13 BISRAKH ROAD, Vill- CHHAPRAULA, Textile/Dyeing Hindon Dasna 425 440 Operational « »mplying 1229 S0000 Terminated
Gr Noida B
“wal Dyeinz. PLOT NO H- 3 . ; ) sted and SCN
14 Vimal Dyeing. PGr NOJ:;: HegIESITRG Textile/Dyeing Hinden Hawalia 60 69 Operational < .uplyiag §3%0 80000 EC D'{f"‘“ - ”f =
National Thermal Power Corporetion Lid, )
15 Vidyut Nagar, Dadn, G B. Power Plant Hindon Kot Escape ZLD ZLD Operational « nplying - _
Nagar
Mahana Leathers, Plot No
16 101, Site-I3, Tannery Hindon Hawalia g 20 Operational + . mplying _ -
Surarpur, UPSIDC, Greater Noida 2
Colour & Style (P) Lud, A-1/2, 8/9, Sute-H, EC Diposited and SCN
17 Sura)pur, Greater Noida Texule/Dyeing Hindon Hawalia 480 600 Cperanonal +nplying =] 0000 Terminated
Sogo faslicn pv lad, D1 & D2, S0-B, SCN Termunate
18 UPSIDE, Suiaypur, Greater Noida, Textde/yeing Thindon Tawalia E5 L] Operanonal ¢ uplying _

200
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